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HOUSE OF THE PEOPLE
Tuesday, 1st July, 1952

of the Clock.
[MR. SPEAKER in the Chairl.
QUESTIONS AND ANSWERS
’ (See. Part I)

The House met at a Quarter Past Eight

GENERAL BUDGET—DEMANDS FOR
GRANTS

Mr. Speaker: We shall now continue
with the Demands for grants relating
to the Ministry of Food and Agricul-
ture and the cut motions thereon.
The hon. the Food Minister will reply.

The Minister of Food and Agriculture
(Shri Kidwal): The debate for the
last two days has mostly been confined
to a criticism of the effectiveness of
the ‘grow more food' campaign and
also to a certain extent on decontrol.
But before I deal with these two
subjects, I would like to reply to a
question put to me by a Member

about arrangements in Bengal. The
arrangements that were made in
Bengal are being given effect to

{mmediately. Cheap grain shops are
being opened in district areas. In some
parts they are already functlonu::g; in
«other parts where they are considered
necessary, they will be opened. I had
received some complaints that these
shops have not been opened in certain
areas. I have referred the question to
the State Government and I have
veceived a reply saying that they are
making enquiries and if they find that
cheap grain shopbs should be opened
In a certain area. they would surely
open them. The only item that has pot
yet been given effect to is the opening
of economic price shops 8t rice in
Calcutta. The Bengal Government
have already received some rice and

i
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I understand that on the 7th of this
month they would be opening economic
price rice shops. With this arrange-
ment in Calcutta, all arrangements
in Bengal would be completed.

‘The' criticism on the ineffectiveness
of ‘the ‘grow more food’ campaign
has been' varied. Different friends
have’ criticised it from different angles
of vision. Some people confined their
criticism to political ideology. My
hon. friend Sardar Lal Singh thinks
that you cannot produce more food in
this country unless Government makes
a declaration that zamindaris will not
be abolished and that persons should

be encouraged to have larger and
larger farms. .

Sardar Lal Singh (Ferozepur-
Ludhiana): I am afraid, Sir, I am

being misquoted altogether. I made
a deflnite declaration before starting
that I was in favour of the abolition
of zamindari. I only advocated it
because of modernisation of agri-
culture.

Shri’ Kidwai: I am sorry if I have
misunderstood my hon., friend. But
what he said was that the agricultural
industry should be allowed to continue
in private hands, Government should
not indulge in cooperative or collective
farming and there should be no talk
about dividing big farms into small
holdings. Am I correct?

Sardar Lal Singh: No, Sir. I said
that those peonle who are engaged
in modern system of farming and are
doing __direct cultivation and not
depending upon land as parasites,
that is, merely collecting rents, should
not be disturbed. In other words, I
said that modern farming ought to be
encouraged if we want to achieve the
best results and get the highest yield.

Shri Kidwai: I stand corrected.

Now, there are some friends on the
opposite side who feel that you cannot
grow more food in this country unless
you distribute all the land among
the agricultural labourers. Now, these
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two ideas do not reconcile and, there-
fore, I am in a fix as to which advice
to follow.

The other criticism was about the
failure of the ‘grow more food’
campaign. Some hon. Members have
attributed it to the sort of fertilisers
that -are being used; some have
attributed it to large scale mechanisa-
tion; others have attributed it f.o our
failure to enthuse the local agrlculpu-
rists. It was suggested tlrat an enquiry
committee should be appointed to
look into the mafter and advise
the Government. In yes_terday's paper
a report has been published of an
enquiry committee that was appointed
for this very purpose. That committee
had looked into the matter. It came
to the conclusion that the ‘grow-more-
food’ campaign has not been a failure,
that if there has been any wastage
it is only about 20 per cent. and that
it is showing results. They have
suggested certain measures which will
be immediately taken into considera-
tion, and so far as possible, imple-
mented. I hope this will satisfy hon.
Members and this is all that I can
say just at present about the ‘grow-
more-food’ campaign.

Shri B, Das (Jajpur-Keonjhar): We
ha¥ve not seen that report.

Shri Kidwai: I think the report has
not yet been received by the Ministry,
but has got its way into the Press.

Much has been said about decontrol.
Most of the Members of this House
have supportcd what they thought to
be a policy of general decontrol. There
was some criticism from the opposite
side. I believe in controlled economy.
I know that we can have planned
development only under a controlled
economy. But the sort of controls
that we have had in this country for
the last ten years or so are not going
to help us. We heard yesterday the
difficulties that people experience, the
agriculturists experience and the con-
sumers experience on account of the
working of these controls.

Controls were introduced at a time
when the prices were high; without
that control the consumer would have
suffered. At a time when the price
of wheat in Northern India rose to
between Rs. 26 and 30 a maund, it
would not have been possible for a
majority of the consumers to get their
food ration at a reasonable price.
Government also intervened, procured
wheat at Rs. ten in the Punjab, at
Rs. 13 in the U.P. and ovened shops
from where people could get thelr
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requirements at reasonable prices.
That was a time when the prices in
the open market were very high.

Shri R. K, Chaudhury (Gauhati):
On a point of information. Does the
rural population get any advantage
out of these controls? Do they get the
advantage of rationing?,

Shri Kidwai: There is rationing in
some places where there is scarcity.
But I think the hon. Member knows
that the people of the rural areas are
themselves the producers and can save
their requirements. Again the agri-
cultural labourer, in most of the
places gets his wages in ‘kind.
Therefore, the rural population did
not suffer so much ‘as “did the- pedple
of the cities or people not employed
in agriculture.

As I was saying, the position today
is quite different from the wvosition in
1947. People have referred to the
decontrol of 1947-48 and said—and
are saying—that perhaps we will meet
with the same experience. In 1947,
when rationing was removed and all
the ban on movements and other
things were removed, the situation
was Quite different from what it is
today. I know about U.P. The pro-
curement price then was Rs. 13 a
maund. The open market price was
Rs. 26. Government was finding it
difficult to procure at Rs. 13 a maund
and had to use all sorts uf coercion,
including the police. ,That- was the
position. It should have been .anti-
cipated that the removal of control
would raise the price to the black
market orices. And, as was but
natural, a week or two after decontrol, *
prices started to rise and contrul had
to be reintroduced. But what is the
position today? The prices outside the
rationing area are lower today than
the issue prices in the ration shops.
In UP. the Government. have been
procuring wheat at Rs. 16 a maund,
and the highest price in any sector
is only Rs. 16. If the orocurement
price had been lowered, the prices
would have gone down. In some areas
in U.P. the Government were procur-
ing at Rs. 13 and Rs. 13-8. and in those
areas the prices are only Rs. 13 and ,
Rs. 13-8. : .

Look at what is haopening in the
ration shops. The offtake from the ra-
tion shops is going down because people
find it profitable to ourchase in the
black market. Two days ago I asked
for the flgures and got the offtake in
the western districts of UP. I find
that the offtake from the ration shops
has gone down very much, and every
week it is going down. In Saharanpur
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the offtake in ‘the fiofith of May was -

64 per cent. of the normal, and in the
first fortnigat it came down to 53 per
cent. Similarly, in Bulandshahr it
came down from 58 to 52 per cent.

If that is the situation, .for whose
interest should ‘the- present form of
control be retained? As I have said,
the .controls were introduced- .in. the
interests of the consumers. When
control does not serve the ~onsumer’s
interests and helps in enhancing the
price  instead of reducing it, it should
ga. I realize that a time may come
when ‘these' controls may have to. be
introduced in the interests of the
producer, but that time has vet - to
come. In the meanwhile, wherever
we think it is -necessary, we are
relaxing some of the restrictions.
But we are retaining our procurement
machinery. We :realize: that if the
whole thing passes into the hands of
the merchants and there is no check
on merchants, the prices will again
rise. * Therefore, we are adopting
certain measures to keep the merchants
in check.

Firstly, we think that Government
should always-have' at’its disposal a
large stock. Secondly, it should open
fair price shops when the market
starts rising. This is happening just
now in Madras, because wherever the
Government shops are not openéd the
prices start rising’ and as ' svon as
they are reopered the prices go down.
We have asked the Governments of
the areas. where decontrol has been
authorized, {hat they should be pre-
pared to resume procurément before
the next season begins—unless their
experience goes to show that s0 much
stock is not necessary, in which case
what#ver stock thev consider neces-
sary they should procure.

Simflarly, we are adopting other
measutes to keep the private trader
in check. For instance, we are
introducing either a legislation or an
order under this Essential = Com-
modities Ac¢t that every grain dealer,
wholesaler or retailer, must be
registered. He should keep an account
of the stock he purchases and disposes
of, and his account should be oven to
inspection. Also, whenever Govern-
ment finds that in any particular
area the prices have risen beyond the
means of the ordinary consumer, then
Government will -have . the authority
t0 requisition the stock from the
private trader at procurement price
plus a small margin and distribute it
through Fair price shoos. [ think if
we ¢an work these checks  effectively,
we will. meet all the emergencies that
may arise and our present decontrol
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policy will be successful. As I have

said, we are decontrolling in some

areas in the interests of the consumer,

just as -controls were introduced in th

interests of the consumers. .
RS v . L .

There was some criticism about the
production. Some figures were quoted
from ‘official books to show that pro-
duction is going down.- As most of
us know, these agricultural statistics
depend upon- the reports of village.
patwaris or any other village official
of an equal rank. When this procure-
ment was started, the patwaris and
the other village officials of the same
rank found that if they report good
production thev would be. required to
procure a larger cuantity whereas if
they  show some deficft that require-
ment will not be made, and therefore-
they staried giving lower and lower
estimates! The Department conducted
some sample surveys, and we found
from our sample survey that while
in 1949-50 the produc¢tion was over-
estimated by 1-8 per cent. in 1950-51
it was under-estimated by 6-8 per cent.
and in 1951-52 it was under-estimated
by 4'1 per cent. If you take these
figures into consideration you will find
that the production has not gone
down. It is true that in the last two
years large areas of the country have
suffered from want of rain and other
calamities. But our production has
gone up. Many States have brought
large arcas ‘of new land under cultiva-
tion and they have started giving
yields: I hope that in course of time
the production of these: new arcas
will be as good as any nther fertile
area. and that will go a long way in
meeting our deficit.

Shri Nambiar (Mayuram): Without
any land reforms?

Shri Kidwai: Many States are under-
taking land reforms. I hove the hon.
Member has read in the vapers today
that U.P. has abolished zamindaci.

Shri Nambiar: That is with compen-
sation.

Shri Kidwai: I know that that is
not enough to complete land reforms,
because all thdt it' has dome is to
replace the zamindar by the Govern-
ment. You can say that land has
been nationalised: but other measures
will have to follow. I hope we have
made a beginning and our progress in
that direction will be rapid. Hon.
Members may also have read that it
is under consideration whether there
should be some division of land or
some limit should be placed on one
man’s holding. All these things, I
think, will bring the desired effect.
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A friend, the other day, I think only
yesterday, had referred to socialist
villages. I do not know if in any area
such villages are there. I invite him
to undertake the organisation of a
village on socialist lines, whether it
is collective farming or co-operative
farming or whatever be the Socialist
Party’'s programme. 1 assure him
that in this measure he will find that
the Government is as ready to help
bim as his own party will be.

Shri Sarangadhar Das (Dhenkanal—
West Cuttack): On a point of explana-
tion, Sir, I made it clear later on that

by a socialist village, I did not mean

that the village had become socialist.
I explained that if some peobie voted
for Socialists, they were ostracised by
the ruling party.

Some Hon. Members: No, no.

Mr. Speaker: Order, order.

Babu Ramnarayan Singh (Hazari-
bagh West): Everywhere.

Mr. Speaker: Order, order.

Shri Kidwai: I invite the hon.
Member to organise village life on
socialist lines and we will help him.
That is what I have said. He meant
yesterday and talked of some socialist
villages in Orissa.

Shri Sarangadhar Das: You again
say that., I explained...............

Mr. Speaker: Order, order. Let
there be no contradictions and talks
now.

Shri Kidwai: I heard the criticisms
of the new measure, namely the
relaxations in control, made by
different hon. Members. I was sur-
prised to hear the criticism from Mr.
More. because I knew and I know that
his views are different and he would
like this decontrol and relaxation of
measures in Bombay also.

One thing more I wanted to say
about this control and decontrol. As
I have said, I stand for controls.
When you are planning, vou have to
have some controls. But, the sort of
controls that we are having would not
meet our requirements. One c¢f . the
reasons why I want to do away with
this sort of controls is the expensive-
ness of the measure for the consumer.
I have got before me a statement
showing how the prices are affected by
this sort of confrols. I find that in
one State, the procurement price of
rice is Rs, 29 per maund and the issue
price for wholesalers Is Rs. 38: that

fs a rise of Rs. nine per maund plus
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something that the retailer will have-
to get before he retails it. Similarly,
in U.P. the incidéntal charges are Rs.
3-12-7. That is, if they purchase
rice at Rs. 14 a maund. it is issued to-
the retailers or to the other States at
Rs. 17-12-7. That is a very huge
mtargin. I have calculated that -at
least '40 per cent. of the increase in the
prices is caused by this control and
rationing. I find that in every State,
except in Orissa or any other State
where the incidental charges are low,
the rise is somewhere between 20 "and
40 per cent. Therefore, as I have
said, I am trying to effect some control
over the , merchants. If we are
watchful, I think, we will be able to
control more effectively without so
much cost to the consumer.

Pandit L. K. Maitra (Nabadwip):
Are these the latest figures? When
did you get these figures? .

Shri Kidwal: Yes; latest figures.

Shri Velayudham (Quilon cum:
Mavelikkara—Reserved—Sch. Castes):
Is this allI? ) R

Mr. Speaker: He has finished.

Shri R. K. Chaudhury: May I ask a
question. Sir? I did not want to.
interrupt the hon. Minister when he
was speaking.

Mr. Speaker: I think it is no use
asking any question now.

An Hon. Member: May I
question, Sir?

ask &

Mr. Speaker: If I allow one hon.
Member, I must allow a number of:
them. Order, order.

Now I will put* the cut mdtions:
to the vote of the House.

The question is:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by ‘Rs. 100

The motion was negatived.
Mr. Speaker: The question. is:

“That the demand under the-
head ‘Ministry of Food and
culture’ be reduced by Rs. 100.”*

The motion was negatived.
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v
Mr. Speaker: The question is:
“That the demand under the
‘head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
The motion was negalived.
‘Mr. Speaker: The question is:
“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
The motion was negatived.
Mr. Speaker: The question is:
“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
The motion was negatived.
‘Mr. Speaker: The question is:
“That the demand under the
head ‘Mmlstry of Food and Agri-
culture’ be reduced by Rs. 100’
The motion was negatived.
Mr. Speaker: The question is:
“That the demand under the
head  ‘Forest’ be reduced by
Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the
head 'Agrlculture be reduced by
Rs. 100.”

‘The motion was negatived.
Mr. Speaker: The question is:

““That the demand ‘under the
gead 'Agnculture be reduced by

S

The motion was negatived.
Mr. Speaker: The question is:

"“That the demand under the
‘head - ‘Agnculture be reduced by
Rs. 100.”

The motion was negatived.

Mr. Speaker: The question is:

“That the demand under the
‘head ‘Agriculture’ be reducod by
‘Rs. 100.”

The motion was negatived.
Mr, Speaker: The question is:

. “That the demand under the
head "Agrxculture be reduced by
.Rs. 100.”

The motion was negatived.

, Mr. Speaker: The question is:

“That the demand under the

head ‘Miscellaneous Expenditure
under the Ministry of Food and
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Agriculture’ be reduced by

Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the
head ‘Agnculturc be reduced by
Rs. 100.”

The motion was negatived.
Mr. Speaker: The question Is:

“That the demand under the

head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”

The motion was negatived.
Mr, Speaker: The question is:

“That the demand under the
head ‘Miscellaneous Expenditure
under the Ministry of Food and
Agriculture’ be reduced by
Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:
“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
The motion was negatived.
Mr, Speaker: THe question is:
“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”
The motion was negatived.
Mr. Speaker: The question is:
“That the demand wunder the
head ‘Ministry of Food and Agri-
culture’ be' reduced by Rs. 100.”
The motion was negatived.
Mr. Speaker: The question is:
“That the demand under the
head ‘Ministry of Food and Agri-
culture’ be reduced by Rs. 100.”

The motion was negatived.

Mr. Speaker: The question is:

“That the demand under the
head ‘Miscelianeous Expenditure
under the Ministry of Food and
Agriculture’ be reduced to Re. 1.”

The motion was negatived.

Demands for Grants , 2928
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Mr. Speaker: All the cut motions
have been negatived. Now I will put

the Demands to the vote of the House.

The question is:

“That the respective sums not
exceeding the amounts shown in the
third column of the order paper
in respect of Demands Nos. 42, 43,
44, 45, 46, 47, 48, 49, 116, 117, and
118 be granted to the President,
out of the Consolidated Fynd of
India, to ‘complete the sums
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March 1953, in respect
of the corresponding heads of
Demands entered in the second

column thereof.” u

The motion ‘was adopted.

[As directed by Mr. Speaker the
»motions for Demands for Grants

which were adopted by the House are .

reproduced below.—Ed. of P.P.] .. :

L8N

DEMAND No. 42—MINISTRY oF F0OOD AND
AGRICULTURE

“That a sum not ‘exceeding
Rs. 31,11,000 be granted to the
President, out of the Consalidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in coiirse 6f pay-
ment during the. year ending the
31st day of March, 1953, in respect
g: ‘!’V{'inistry of Food and Agricul-

re’.

DeMAND No. 43-—FOREST

“That a sum not exceeding
Rs. 24,23,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Forest’.” : o

DEMAND No. 44—SURVEY OF INDIA

“That a sum not exceéling
Rs. 68,35,000 be granted to the
President, out of the Censolidated
Fund of Indja, to eomplete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Survey of India’.”

oy

L .

DeMAND No. 45+-BOTANICAL SURVEY

“That a sum not exceeding
Rs. 97,000 be granted to the
President, out of the Consolidated
Fund of India, to. complete the sum

 necessary tq defray the' charges
that will rol in course of pay-
ment during the year ending "the
31st day of March, 1953, in respect
of ‘Botanical Survey'.” ..

DEemanp ‘No. 46—Zoot.ocxgn ‘SURVEY

“That a sum not exceeding
Rs. 2,85.000 be granted to the
President, out of the Consolidated
Fund of India, to complete the.sum
necessary to  defray the charges
that will, come in courseé qof pfy—
ment duting the year ending the
31st day of March, 1953, in respect
of ‘Zoological Survey’.”

DEMAND No. '47—AGRICULTURE

“That a sum not exceeding
Rs. 2,15,01,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Agriculture’.” )

DeEmAND No. 48—Ci1viL VETERINARY
SERVICES

“That a sum not exceeding
Rs. 23,25,000 - be granted :to the
President, out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Civil Veterinary Services”.” -

DeManND No, 49—MISCELLANEOUS Fx-
PENDITURE UNDER THE MINISTRY. OF
Foop AND AGRICULTURE

“That a sum not exceeding
Rs. 12,39,37,000 be granted to .the
President, out of the Consolidated
Fund of India, to complete the sum
necessary -to -defray the charges
that will come in course of pay-
ment during the year ending- the
31st day of March, 1953, in respect
of ‘Miscellaneous Expenditure
under the Ministry of Food and
Agriculture’.”

DEMAND No. 116—CAPITAL OUTLAY ON
FORESTS. :

!‘That' a sum not exceeding
Rs. 16,69,000 be granted to the
President, out of the Consolidated
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Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
81st.day of March, 1953, in respect
of ‘Capital Outlay on Forests’.”
DeMAND No. 117—PURCHASES OF
FoobGRAINS

“That & sum not exceeding
Rs. 1,26,92,39,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Purchases of foodgrains'.”

DemManp No. 118—OTHER CAPITAL
OUTLAY¥ OF THE MINISTRY OF FOOD AND
AGRICULTURE

“That . a sum not . exceeding
Rs. 20,21,33,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Other Capital Outlay of the
Ministry of Food and Agriculture’.”

Mr. Speaker: The House will now
proceed with the Demands for Grants
relating to the Ministry of Health.

DEMAND No. 50-——MINISTRY OF HEALTH
Mr. Speaker: Motion is:

“That a sum- not. exceeding
Rs. 4,05,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the  year ending the
31st day of March, 1953, in respect
of ‘Ministry of Health'.”

DEMAND -NO, 51—MEDICAL SERVICES
Mr. Speaker: Motion is:

“That a sum not exceeding
Rs. 58,11,000 be granted to the
President, .out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will. come in course of .pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Medical Services.” .

DeMAND No. 52—PusLic HEALTH
Mr. Speaker: Motion is:

“That a sum not exceedi.ﬁg
Rs. 51,98,000 be granted to the
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President, out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending _the
31st day of March, 1953, in respect
of ‘Public Health.”

DEmManp No. 53—MISCELLANEOUS EXx-
PENDITURE UNDER THE MINISTRY OF
HEALTH '

Mr. Speaker: Motion is:

“That a sum not exceeding
Rs. 46,12,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Miscellaneous Expenditure
under the Ministry of Health’.”

DEMAND No. 119—CaPITAL OUTLAY OF
THE MINISTRY OF HEALTH

Mr. Speaker: Motion is:

“That a sum not exceeding
Rs. 1,16,10,000 be granted to the
President out of the Consolidated
Fund of India, to complete the sum
necessary to defray the charges
that will come in course of pay-
ment durfng the year ending the
31st day of March, 1953, in respect
of ‘Capital Outlay of the Ministry
of Health'” ..

'

Hon. Members may now move their
cut  motioms, Babu Ramnarayan
Singh. He ‘is absent.

Babu Ramnarayaan Singh rose—

Mr. Speaker:. Hon. Members will
now realise the danger. in changing
seats often. He had just shifted to
the back bench.

.

Babu Ramnarayan..Singh: This seat
has been given by you.

Mr. Speaker: Not by me.' Let there
be no such impression on that account.
1 assigned a bloc; the party assigns
the seats. The hon. Member who was
sitting just here has now shifted back.
That does not matter. It was my
oversight; T may admit that. ' I would
remind hon, Members that “there is
always that risk. I looked at that seat.
I shall hereafter fix my efes at the

other seat in which he is sitting now.
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Non-recognition of Labour Union of
Lady Hardinge College employees.

Babu Ramnarayan Singh: I beg to
move:

“That the demand under the
head ‘Ministry of Health’ be re-
duced by Rs. 100.”

Policy

Shri Mohana Rao (Rajahmundry—
Reserved—Sch. Castes): I beg to move:

“That the demand under the
head ‘Ministry of Health’ be re-
duced by Rs. 100.”

Medical fatilities for rural people

Shri Bahadur Singh (Ferozepore—
Ludhiana—Reserved—Sch. Castes): I
beg to move:

. “That the demand under the
head ‘Ministry of Health’ be re-
duced by Rs. 100.”

‘General policy of medical adminis-
tration

Shri Velayudhan: I beg to move:

“That the demand under the
head ‘Ministry of Health' be re-
duced by Rs. 100.”

Failure to provide minimum health and
medical facilities in rural parts of
Bombay

Shri S. S. More (Sholap\'.lr): 1 beg
to meove:

“That the demand under the
head ‘Ministry of Health‘ be re-
duced by Rs. 100.”

Rural health problems

Shri Waghmare (Parbhani): I beg
to move:

“That the demand under the
head ‘Ministry of H,ealth' be re-
duced by Rs. 100

Policy

Shri Ramji Verma (Deoria Distt.—
East): I beg to’move:
“That the demand under the
head ‘Ministry of Health’ be re-
duced by Rs. 100.”

Minimum public health jac’ili'tiqs

Shri_ H. N. Mukerjee (Caicutta
North-East): I beg to move: .-
“That the demand under .the
head ‘Ministry of Health’ be re-
duced by Rs. 100
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Medical facilities for rural parts as
compared to_ those in urban areas

Shri S. S. More: I beg to move:

“That the demand under the
head ‘Pubhc Health’ be reduced
by Rs. 100.”

Desirability of having two tuberculosis
clinics and hospitals in each district
with adequate staff and medicines
including B. C. G. vaccinations.

Shri Rajagopala Rao (Srikakulam):
1 beg to.move:

“That ihe demand under the
head ‘Public Health’ be reduced
by Rs. 100.” to .

Medical facilities for villages
Shri Ramji Verma: I beg to move:
“That the: demand under the

head ‘Public Health’ be reduced
by Rs. 100.”

General policy

Dr. Jaisoorya (Medak): I beg to
move:

“That the demand under the
head ‘Ministry of Health’ be re-
duced by Rs. 100.”

‘All-india Medical Council
Dr. Jaisoorya: I beg to move:

“That the demand under the
head ‘Medical Services’ be reduced
by Rs. 100.”

- Structure and organisation

Dr. Jaisoorya: I beg to move:

“That the demand under the
head ‘Public Health’  be reduced
by Rs. 100.”

Ayurvedic system of Medicine

Shri Nand Lal Sharma (Sikar): I beg
to move:

"That the demand under the
head ‘Ministry ' of ‘ Health’ be re-
duced by Rs 100.”

lethu‘ drainage into sacred rivers like
anga and Jamuna.
Shri Nand Lal Sharma: I beg to
move:
“That the demand under the

head ‘Public Health' be reduced
by Rs. 100.”



2936 General Budget—

Inadequacy of measures for promotion
of public health

Dr. Amin (Baroda West): 1 beg to
anove:

“That the demand wunder the
head ‘Public Health’ be reduced
by Rs. 100.”

Medical facilities for Scheduled Castes
particularly in villages

Shri P. N. Rajabhoj (Sholapur—
Reserved—Sch. Castes): I beg to move:

“That the demand under the
head ‘Public Health’ be reduced
by Rs. 100.”

Mr. Speaker: All these cut motions
.are now before the House for discus-
sion. The scheduled time limit will
be there, and we will proceed with
these up to 12 NooN. inclusive of the
time to be taken by the hon. Minister
for reply.

Dr. Jaisoorya: I am rather in an
unfortunate position that I have to
.criticise Departments which are under
old friends of mine. That is un-
fortunate, but the health of the people
is: more important than the untrealthy
minds of organisations.

My first difficulty is that I am
rather nonplussed because learned
bodies like the Health Department of
the Government of India are at
loggerheads and have accepted con-
trary opiniohs—opinions obtaining
elsewhere, As an example, I am
quoting about the B.C.G. Vaccine. It
says here: .

“That innocuousness of the
B.C.G. Vaccine and its efficacy
in reducing ‘he incidence of
tuberculosis among the vaccinated
has been established by numerous
reports published by eminent
workers in this field in different
countries.”

‘Who those are I do not know. But
I am giving you the roport of the
University of Minnesota which has a
special department working for the
last 26 years on the auestion of
tubercular immunity. I want to dispel
a misconception in this House. Most
people are taking me to be a Doctor
of Music or Doctor of Literature. I
am unfortunately a Doctor of Medicine,
and therefore, I have given up
practice.

. I am constrained to quote, for
instance, the Rockfeller Institute of
Medical Research on the work done
at “Saranac  Laboratories on B.C.G.
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Vaccination. Here, I do not know
who has written this report of tne
Ministry of Health of the Government
of India. It says:

“If, as now among the North
American Indians, B.C.G. Vaccina-
tion could bring about 4/5 reduc-
tion of tuberculosis mortality, the
present mortality in Indian of 5
lakhs can be reduced to one lakh.”

That is what is hoped to be achieved
by B.C.G. Vaccination. Now, if any-
body knows anything of biology, the
first thing we know is we cannot apply
mathematics to biology. This is
childish mathematics. Now on the
contrary, Dubos of the Rockfeller
Institute of Medical Research has
quoted in the Journal of the American
Medical Association, 18th  August,
1951—I cannot give you later figures
because I am no longer a medical man
I am not bound to study medicine any
more—but it is surprising ‘that the
Rockfeller Institute of Medical Re-
search, which I must perhaps believe
is just as good as the Institute in India
we are having anywhere here and the
Americans would be angry if we say
theirs is worse than ours—He says:

“We are told that in Beunos
Aires, the tuberculosis death rate
in children under the age of 15
years decreased some 72 per cent.
between 1924 and 1944. This de-
crease was attributed to B.C.G.
This wouy)d seem to be convincing
evidence were it not for the fact
that during these same years the
tuberculosis death rate in New
York City decreased about 95 per
cent without the use of B.C.G.
Vaccine.”

Then again, the Health Department
says:

“The innocuousness of the ‘B.C.G.

Vaccination and its efficacy in
reducing the incidence of tuber-
culosis among the vaccinated has
been established.”

Here again, the Oxford University
workers on T.B. Bacilli say “To plan
a controlled experiment in Tubercu-
losis vaccination in man is a matter
of so much difficulty as to be virtually
impossible.” Palmer of the United
States Public Health Service in 1949
says “First, it must be admitted in
clear and in unequivocal terms that
strict scientific proof of the effica-
ciousness of the B.C.G. Vaccination
in the control of human tuberculosis
is not available.” Again, Medlar,
another great authority on tuberculosis
says: “The difficulties of assessing the
at Saranac Laboratories on B.C.G
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value of vaccination with B.C.G. in
experimental animals under controlled
condition emphasizes the greater
difficulties encountered in experiments
in man because of the ‘existence of
uncontrolled and uncontrollable con-
ditions.” In India. the Government
of India staged experiments up to the
end of March 1952. 7,364,614 persons
have been tested, 2,343,300 persons
vaccinated, and over 100 teams train-
ed, and a budget provision of
Rs. 2,60,000 has been made in 1952-53
estimates. On the contrary, the
United States Bureau of Health at a
Conference held in 1946 has 'decided
that “no convincing evidence is forth-
coming. We have decided to test the
B.C.G. on a nation-wide scale for 25
years.” But in India, on absolutely
insufficient evidence, on the evidence
of one misguided enthusiast in the
Government of India. we have launched
upon it in ‘unclear’ and unproved ex-
periments at the cost of the health of
the Indian people and Indian money.
The Government of India report says
that it is innocuous. With my limited
experience, dozens and dozens of
children have been brought to me
after this vaccination with Exfoliative
Dermatitis. This is one aspect of the
so-called scientific outlook of the
Government of India.

I shall give you some more example
of the scientific outlook of the
Government of India’s specialists.
Here is the First Five Year Plan. The
funny part of it is that there was a
Malaria Commission earlier which
took a survey of the position of the
health services. On its study tour in
India—it was created with specialists
and I hope these specialists knew
something of their job—the Commis-
sion expressed an opinion contrary to
that expressed in the First Five Year
Plan, in which it has been siated:

“We have consulted several
special medical panels,...... in India,
the standard of living is low,
and there is no social or economic
machinery to level it up. Educa-
tion is limited and poor in quality.
About 80 per cent. population is
illiterate. So far, the third essen-
tial of an organized public health
service to have early diagnosis
and early treatment of diseases is
incomplete and only in the initial
stages.”

The health survey admits that.
Haying admitted it, .it is basing its
coriclusion on the hope that the Bhore

Committee’s recommendations would
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be possible of being implemented if—
and as my hon. friend Mr." Rafi always
uses—the Five Year Plan succeeds, if
that is given, if these pre-conditions
are given, then we have the possibility
of putting these into effect. The basis
of a plan is not the ‘if’ of it, and the
pre-conditions. Any plan that has to
be made must be made on the condi-

,tions and the facilities and the men

and material available now and in, the
near visible future. All these things
count greatly, and for instance, the
Bhore Committee’s report, a wonder-
ful piece of scientific thinking is based
on entirely wrong premises. As
McDonagh says in his Nature. of
Disease there is little or no difference
between an unscientific foundation and
a scientific_foundation based on false
premises. What is the false: premise
of the Bhore Committee’s récommen-
dation? I remember. in 1938-39 we
had also the National Planning Com-
mittee whichr did very very compre-
hensive work, and we went out on the
basis that any .plan that has to be
useful and successfyl must be based
on the realities of the economic.and
social realities, and the present and .the
financial posslbnlmes at present availa-
ble and in the near visible future.
What happened to that plan which we
have had in 1938-38, = produced by a
Committee of which the Chairman, if
I remember right, was the hon. the
Leader of the House?

9 AM.

If the technique of planning is
correct, if you know how to plan, then
the altered premises do not take very
much time. But here, after two years
of languorous hurry, we produce the
first draft of the First Five Year Plan,
and the second and the flnal draft are
still in the womb of time. I have not
yet got it in my hand, and I do not
know how much it is going to be
altered or not. I am basing my views
on the Ministry of Health’s Report.
Do not blame me, if I say that what
I find in it does not help me in the
least. For instance, it shows the
simplicity of thinking. It says with
regard to malaria:

“Malaria is the biggest killer.
Spraying with D.D.T. is an effective
means of controlling the incidence
of malaria.”

v

I wish it was. Actually, the Malaria
Commission report says:

“It is somewhat of .a paradox
that these very parts - of India
-where Tnalaria is prevalent most,
should be the parts where it is very
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‘“¥ightly so, that he has perhaps

_Members. . I will
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doubtful that any action against
.nalaria in respect of the indigen-

* ‘vus inhdbitants is eéither necessary
or desirable.” -

Again it says:

. “It is assumed that the epidemics

--come and go without any notable
change in the factor, and the cons
clusion is reached that the human
sfagter—economic and demogra-
phic—is the principal” determining
factor.”

" Sir, you decide who is correct among
these two 'learned bodies. I eonfess
that I am not in a position to decide
anything. Theh here again, the
simplicity of thinking!

““For fnedital afd“in the villages

which are nbt adequately served,
meédicine boxes should be made
““available and some resident auxi-
liary -persommel. should,  after
“trafning’ be entrusted. with the
distribution of selected medicines
fér common and minor ailments
 under proper supervision.”

o “ a4 '
Here the Malaria Commission report
‘#ays:

“The number of health officers
“is so small and their duties 3o
‘heavy, that even by working twelve
hours a day and spending only
fwo .hours ‘in 'each village ‘in their
district, they would need ‘two or
three years to visit once each

. village in_their c,iistrict."

Mr. Speaker: The hon. Member is
so engrossed in his arguments, - ?mi
os'
touch with the speed of the clock.
That is the difficulty. He has -already
taken 15 minutes; he can have five

-~ minutes- mere.

. Dr. Jalsoorya: Sir, I, was.given to
understand ~that the Opposition here
was willing to give me more time from
their own quota. .

" Mr. Speaker: If that is the under-
ntaMnding, he can take the time of two
then- cut out  the
names of two Members,

‘Dr; Jafsodrya: It only shows this:
the problem is not so sithple as they
make out.

by the Britishers and outsiders much
better than the Indians. Put in its

* guintessence, the problem is «this:

_ “The great mass of India, with
' “ftg’~population of "319 ‘millions.
héarly one-fifth of the populatian
" 6t the whole world, equal to the
population of Africa and South

What is the problem? The
problem, it would seem, was understood -
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America combined, and probably
twice that of all other populatian
in the tropical and sub-tropical
zone, excluding Caina, comes under
condjtions which may be described
as a varying but often moderate
‘endemicity. Further, 90 per cent.
of this population js living under
rural conditions. This vast illiter-
.ate teeming mass of humanity,
living in 687,935 towns and villages,
is the real health problem of India
in its ultimate and complete
O

aspect.

This is putting it scientifically. For -
the last 18 years I have kept in' mind
the slogan, the statement &f .my: once
revered leader who said: ‘“Wherever
we go, whichever way we might turn,
the .gaunt, emaciated figure of the
hungry Indian peasant with -all his woes
casts gigantic shadows over all pro-
blems pertaining to India”. .

I was asked to study on behalf-of
the Indian Medical Association 18 years
ago the problem of rural medical aid.
And the more I studied it the more I
came to the conclusion that no possible
plan for India could be made in what-
ever aspect unless we made an exact
analysis of the economic possibility.
The more I examined it the more I
found that cespecially in Asia, the
medical needs of the people are to be:
met entirely by the Government, that
the health needs of the people are so
great that ‘the budgetary possibilities
of any Government in Asia, could not,
however rich it be, meet by the means
and methods which we-have uséd up-
till now. That is, We have been apply-
ing standards of medical aid as used
in wealthier "countries. We have been
trying to adopt them here, with failure.
For instance, here is a statement by
Jawaharlal Néhru. I would particularly
like to quote him because it wa$ one
of his latest statements and still valid
(Interruptions). In short, I found—
since I was exclusively interested in -
the problem of rural medicine—there
were only two sets of statistics made
with great objectivity—one in “Indo-
nesid by Dorolle and one at Bhopal
by Col. Abdur Rehman. And curiously
enough, independently they came to
the same flgures and: they are rather
surprising figures. They found that of
all those needing medical aid in India -
or in Asia, 23.8 per cent. had recourse
to the so-called western: or modern
system of medicine. - What is more,
they found that only this number
again—it is a
surpriding statistics—they found that
of these, only 2.3 per ceat required
hospital - assistance in the modern-
sense. Then again another surprising
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thing was tound, as Dr. Jivraj Mehta
himself said in 1944 or 1945. He said
of all medical activities, 87 per cent
was general medicine, that s,
internal medication, and only 13 per
.cent. was specialised like surgery, gyna-
_ecology ear, nose and throat, radiology.
etc. Therefore, in India if you
.correlate these two statistics, 93 to 9o
;per cent. is general medicine. Now
‘thé problem arises: if it is a question
.of purely internal medication, it has
still to be decided as to which system
of internal therapy we will have.
There is still no scientific comparative
experiment made in India, at any rate
by any official organisation to assess the
exact value of the various systems—
Ayurvedic, Unani, Allopathic, Homoeo-
pathic etc. I can at least to a certain
‘extent claim that having given up—
.dellberately given up—allopathy in
.order to go and search for simpler
methods of treatment for India, and
knowing some English and German
better than I know Sanskrit, I had
first gone to see whether there could
be a cheaper system of treatment for
pur people, because, as Grant puts it:

‘“Adequate plans of public health
service can be undertaken only
with a knowledge of the realities
of the cconomic situation. The
results of any social service
administration depend upon the
money available and the way in
which it is spent. Much ineffec-
tive 'administration results from
violating this principle.

It is obvious that there can be
no results if a school medical
service in India with its per capita
income of Rs. 65 per annum is
planned on the same basis in
England—a country with an annual
per capita income of £ 76 (1936)
where the school medical service
alone costs 7 shillings per capita
of school population.”

Again Grant says:

“The economic - problem must
first be solved in India before there
can be any significant health
programme. The solution lies in
the development of a plan whereby
the facilities purchased elsewhere
in richer countries for a cost of
7 shillings per capita can be
obtained with local economic
resources. It can be done and
has been done in other countries
of relatively low economic
standards. Limited funds do not
make an adequate and good
service impossible provided the
people want the service and are
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prepared to contribute work in
lieu of money, and provided there
are people with the knowledge to
plan such a service.”

I am sorry I have to draw attention
to unpleasant facts. Here is the
Government of India’s Health Report
for 1947; it is printed in'1930; it comes
to the Parliament Libraty on ‘the 2nd
February, 1952; and Dr. Jaisoorya is
the first man to read it! And what do
we find? In 1940-41 the total number
of hospitals was about 6,500 and odd.
In eight years—I do not know the
latest figure. and 1 shall be glad to
get it—it had come up to 6.660
hospitals and dispensaries of various
sorts and sizes and efficiencies and
inefficiencies; out of which 2,052 were
in. city areas, and for 600,000 villages
there were 4,617 dispensaries. The
total number of beds was 80,000 as on
31st December, 1947. T.B. hospitals,
14;  sanatoria, 33. And Rajkumari
Amrit Kaur wants 150,000 beds for
T.B. alone, and Rs. 500 crores for
treatment of T.B. I would like to give
it to her. But where is the money?
The total number of allopathic
scientific doctors was 48,000 in 1948.
I do not know the figure for 1951.
Out of these, 36,000 are in towns.
That means. for 400 million people,
12.000 learned doctors are available.
The natural corollary is this: As
Dorolle of Indo-China has pointed out.
it is not desirable that more than 23
per cent of the population should have
recourse to modern hospitals. They
do not require it. As Grant says, 80
per cent. of the population of India
needing treatment fall back upon
Ayurved and other mdxgenous systems
of medicine.

Now, according to the Bhore Com-
mittee, you require two lakhs of learned
allopathic doctors. You have got only
48.000—and only 12,000 for the villages.
In short, you require 50 years to
produce those gentlemen—if by that
time India does not collapse. As Capt.
Mukerjee points out in his presiden-
tial address to the All-India Medical
Conference, the Bhore Committee has
deliberately ignored the fact that there_
are nearly five lakhs of Ayurveds and
homeopaths—24 to: four lakhs of
Ayurveds and 14 lakhs of so-called
homeopaths. Whatever the qualifica-
tions, they are part of the village
organisation: they stand nearer to the
people. And when you do not give
the people anything scientific, you do
not expect them to die without resort
to some medical aid. It is unscientific
thinking. I say, it is not only un-
scientific—it is deliberately unscientific.
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It is the protection of the. class
interest of the allopaths that the Indian
Medical Council and the

Medical Association have been trying
to force wupon progressive Health
Ministers, who are, after all, repre-
sentatives of the people and who know
*what the people require is something
difterent from official ideas, different
from something that the bureaucracy
requires. And here is an example of
how they are sabotaging. I say that
deliberately these departments are
sabotaging well-meaning attempts and
good ideas of the wpopular Health
Ministers by underhand trickery. For
instance, I have got here the circulars
—which were not meant for me and
the public, but for the Department:
confidential—and the proceedings of
the Indian Medical Council of the 18th
and 19th April. You will be surprised
when you see the trickery. Actually,
Mr. Patel, who was the Chairman, on
the 18th decided to form a bicameral
board for giving a modicum of modern
education to Ayurveds, Unanis and
homeopaths and allowing them to
undergo clinical education in their
own systems. Then, on the 19th came
a sudden somersault, and the somer-
sault was like this. One Dr. Raja
produces, in place of the item on the
agenda for the 19th—*“Indigenous
systems of medicine—Recommendations
of the Executive Committee on the 3rd
Health Ministers’ Conference of August-
September. 1950"—a resolution over-
throwing the whole thing and saying
that there shall be- only the M.B.B.S.
standard. and that there shall be only
postgraduate courses in indigenous
systems. When asked in' what capacity
he brought that resolution, he says:
“In my perscnal capacity”. He goes
there as a representative of the
Government of India’s Health Depart-
ment. In his private capacity he is
zero; he is nobody. In his private
capacity he had no business to be
there. The result. is that the re-
actionary Medical Council has made
impossible the training—which is the
urgent need of the time—of a group
of well trained. reasonably well
trained. men who are needed to fill
the cadre, as they have done in China,
as they have done in Russia. We have
o go to defeated countries, to poor
countries, to know what they are
doing.

I believe, Sir, I have shown you the
unscientific mind, the prejudiced mind,
of the Health Department. After all,
it is the peovnle that matter. We have
to cut qut all red tave. Wa have to
20 new wavs in order t6 meet the
argent needs of the people. I have no
ioubt that if you cannot solve it, some
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other Government is going to take
power and solve it. You have got to
see the realities of the situation, and
not' to proceed with fixed ideas, not
to have red tape, not to have some.
conventions, not to say something
like—"Oh, how can we do it?” We
have got to think independentlys There
is something tragic about the Indian
mind: it moves, it wakes up after the:
event, instead of anticipating it. Look
at how things are deteriorating. For-
18 years I lrave been crying myself
hoarse. I know I am persona non
grata with every Government—past,
present, future. But "it does mnot
matter to me. It is the principle that
matters. I am giving you solid eco-
nomic facts as a specialist, and I say
there is plenty of scope. The Ministers,
who represent the people, are open to
conviction, and it is for them to lay
down the policy and not for their sub-
ordinates. This is all that I ask you.
At any time you want it, there Is.
plenty of material. There is the report
of the National Planning Committee
of 1939. I think it was far superior
in its outlook.

One word more. I say: stop all
this nonsense about family planning.
I have worked for ten years as a
specialist, and I have come to the"
conclusion that you cannot apply it
to a mass that has not got a cerfain
standard. First of all, there are
thousands of women I have seen......

Mr. Speaker: I am afraid the hon:
Member must finish his speech now.

Shrimati A. Kale (Nagpur): I come:
from a proverbially backward State
of Madhya Pradesh and therefore it is
with a sense of trepidation and’
difidence that I am glad to make the
following remarks.

Dr. N. B. Khare (Gwalior): Sir, we’
cannot hear at all.

Mr. Speaker: Order, order. She-
may come a little nearer and make
her speech.

Shrimati A. Kale: The subject of
health is a very wide one and I am
sure the Speaker is not going to be
so considerate to me as he has been
to the first speaker. Therefore, I will
not be able to touch upon all the
aspects of health. I will restrict
myself only to one subject which has
been passingly referred to by my hon.
friend -who . preceded me, I mean the
subject of over-population. I have
been following very carefully the
debates on the floor of this House
and I am surprised to find even our
omnicienrt Members opposite have not
paid any attention to this urgent”
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problem which is agitating the minds
all the world over. Perhaps in their
«enthusiasm to solve world problems
they have not thought about what is
happening in our own country. I will
give you certain figures of world
population to show how it has been
enormously increasing. The world
population has quadrupled in. the last
‘three centuries, two-thirds of which
increase has happened during the last
centdry alone. The rate of increase
in the 20th century world population
has increased at a rate which never
existed before. We are adding 75,000
new mouths to feed every mornhing and
coming nearer home in India we have
to feed about 14,000 every day India’s
population between 1871 and 1941 has
increased by 52 per cent. which means
that in 70 years we have added more
than half of our huge number. Many
people - have made a reference to
Madhya Pradesh being a surplus pro-
vince. There also we have doubled
ourselves in the same period.

Mr. Speaker: What is she quoting
from? .

Shrimati A. Kale: I have taken these
figures from the Census Commissioner,
Madhya Pradesh, who has come here

Mr. Soeaker: I am referring to the
auotation and not to the figures. The
hon. Member may refer to her notes
but not read her speech.

Shrimati A, Kale: On a conservative
estimate the area of cultivation per
head has diminished by about one-
third of an acre which means roughly
a reduction of 75 pounds of grain per
individual per year. If this is the
condition of a surplus province, you
can imagine what must be “appening
in the deflcit area. Therefore, I
feel that the problem of over-popula-
%)ion_ has got to be tackled on a war

asis. :

Let me refer to the catalogue of
activities that has been given to us
by the Government. In that there is
a paragraph on ‘Family Planning’
-‘which says:

“The growth of population has
been a matter of concern to those
serving the cause of health.
Mechanical and chemical con-
traceptives, after prolonged
thought and discussion, * having
‘been ruled out as unwise and im-
practicable from every point of
view, it was decided to try out all
experiment in family limitation by
.means of the rhythm method.”
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I do not know what makes sthe
Government to think that the can-
traceptives methad As unwise .and.ifn-~
practicable. We in the All India
Women's Conference have been. work-
ing in the field for the last 22 years
and our experience has been that this
is the most safe method so far invert-
ed. Not only this but. a° renowned
man like Sir Vishesharayya, who .is-
out and out orthodox in his views,
has suggested the use of contraceptives
to limit the population and he  has
said “very emphatically that if no
attention is paid to this method there
is no future for this country. There-
fore. I am sorry to find “"that :the
Government has, in: myv opinion; and
as I said, in the opinioh of Sir
Vishesharayya, come to a wrong
conclusionn. The rhythm method. apart
from the suspicion of its being
efficacinus, is outside the limit of ‘a
common person because the calcula-
tion and the record that will have to
be kept in this method is beyond ‘the
purview ‘of a corhmon person in bhis -
country. Not only that, but the
specialist like Dr. Stone who has been
brought all the way from America
runs a clinic in his own country and
you will be surprised to find that he
also is not using this so-called rhythm
method in his own clinic. Therefore, my
submission.to Government is that they
have come to a wreng conclusion of
experimenting the:-rhythm method. I
will make one humble suggestion 4o
the Government and it is this. By
the time this experiment is complete,
I would request the hon. Minister to
at least exempt the contraceptives
and other things from import duty so
that in that period at least these
things will be made- available at a
cheaper rate.

Then there are certain objections
levelled. against this birth control and
one of them is very strange. It has
been said that self-control should be
observed. I do not like to say any-
thing about it but I will quote a very
famous instance about this. Even
Vishwamitra Rishi after having done
penance for thousands of years fell to
the temnotation. Then what must be
haopening to the ordinary mortal, I
will leave to the House to judge. ‘

Then  there are other objections
raised on the ground that it is un-
natural. Well, I suppose we are living
in: an age of artificialities. There are
so many unnatural things which we
have resorted to. Then why object it
on the ground of . being unnatural.
Some people, particularly Christians,
say that it is irreligious. But if ypu
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find, there is a reference about birth
control in some of the books obtained
about 1500 B.C.—I suppose—where
this control has been advocated. And,
therefore, I would like to suggest that
with * the growth ° of population
confronting us, I suppase, -all '.our
schemes of expansion and develop-
ment envisaged in the Five Year Plan
will not be successtul if we do not
put a check on the growth of popula-
tion by this method.

I am sorry to find one of the hon.
Members, who are responsible for
shaping the destiny of this country,
said to me the other day, when I went
and enquired as to the attitude of the
Planning Commission with regard to
family planning, “Well, for 50 years
we are not concerned ‘with this”. I am
so sorry at the way they thinkabout
this oroblem because by the time I
shall finish my speech 233 more
persons will have been born in this
country. Not only this, but I was
surprised to read-a report of the speech
of Shri Gadgil on irrigation.

Mr. . Speaker: The' hon. Member
should not mention names. It is
enough if she refers to the Member.

Shrimati A. Kale: Not heing used
for long to parliamentary ways of
addressing I made that mistake, Sir.

Well, when he was speaking in
connection with irrigation .schemes he
said that if the land is irrigated i
will not be necessary to have birth *
control. I suppose he has personal
experience of what happens when one
saddles .one’s wife with too many
children. Thercfore, I would request
hon. Members to be more rational,
more humane, towards the difficulties
of the women, particularly in these
days of deficiency, controls and lack
of food.

Then I would like to make a passing
reference to another subject—a method
of treatment which if adopted by the
Government will, in my humble
opinion, more or less solve the problem .
of medicine. I mean chromopathy. I
do not know if hon. Members have
paid any attention to this method but
its main feature is that it i{s based
on sun’'s rays. I will quote my own
personal experience to prove that it
is extremely efficacious and it involves
no money. My own husband was
suffering from what is called paralysis
of the vocal cord. His voice was
completely gone and we were worried.
After consulting in the usual way all
the eminent doctors of Bombay and
other places we took to this simple
method of chromopathy and I am glad
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to tell you that his voice was com-
pletely regained. Not .only that. If
I can be allowed to quote -“another
personal experience, I was suffering
from what is called chronic goitre and
all the doctors said the- only course
was an operation. I took this chromo-
pathic treatment only for ten days—
with red light for 20 minutes followed
by green light for ten minutes—and I
was completely cured of goitre. I am
not dogmatic about any ‘pathy, but
what I submit to the House is this:
Please make researches in this chromo-
pathy and instead of bringing in all
sorts of experts from abroad send our
own young men to carry out researches
in this. If it is found efficaclous, I
submit the question of medicine which
is worrying us will be solved. Today
the rural population is dying for
want of any sorh of medical facilities.
During the time of the last elections

I found that they wanted to have
three things only: Water, artery
roads and medical facilities. If the

question of medical facilities is solved
by this chromopathy, we shall have
done a great good to this unfortunate
country which has been suffering
under foreign domination, and now,
because of various difficulties, under
our own domination because we are
helpless in the matter of money. Not
that we do not want to help. in fact
we mean well. but we are not able to
do much in te »resent circumstances.
Therefore. I hone my suggestion will
be taken by Government for what it
is - worth.

Shri Vartak (Thana): I rise to
congratulate the Ministry of Health on
the progress achieved by it during the
last four years in spite of financial
limitations. This progress was posslp]e
owing to the helo and co-operation
given by the Centre to the States. It
is true that medical relief and public
health are subjects assigned to the
States under our Constitution, but the
Central Ministry of Health has to play
an important role in co-ordinating the
health ‘administrations in the various
States. Diseases like malaria, small-
pox, cholera and tuberculosis. which
are taking a heavy toll of.the Indian
population, can be brought under con-
trol if proper preventive and cura-
tive remadies are adopted in time.
With this object in view, two con-
ferences of all the State Ministers of
Health were convened by the Centre
during the last four years and all the
pertiment questions were discussed
in ese conferences which provided
an opportunity of examining how
the various problems were tackled in
the different States. The utility of
such conferences needs hardly to be
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emphasised and I would suggest particulatly recommend this scheme

that such conferences should be held
more frequently.

I should like to touch upon one or
two impertant problems which have
confronted us in my constituency
and which must be giving no small
headache to other social workers in
their constituencies as well. I shall
take the instance of my constituency,
namely, the district of Thana and a
part of Kolaba district in Bombay
State. During the rainy season the
population in the villages is complete-
ly cut off from the neighbouring
towns and owing to the abundance
of marshy land created by the heavy
rainfall there is quite a crop of mala-
rial attacks. The average rainfall
in my district is from 70 to 100 inches
and the marshy places afford a fer-
tile fleld for the breeding of mosqui-
toes so that malaria is a regular visi-
tor every year in the monsoon to
every hamlet in the village. In some
parts of my constituency—I have
seen the conditions with my own
eyes—half the population had
attacks of malaria during the harvest-
ing season and this is a great econo-
mic loss to the country in general and
to the agriculturists in particular.
A crore of peoole suffer every year
throughout India from this dreadful
disease and about twenty lakhs suc-
cumb to it. The ravages of this di-
sease must therefore be prevented
with a determined effort. About
twenty years ago the Thana district
local board, of which I happened to
be the President, prepared a scheme,
within  their slender means, to start
seasonal anti-malarial dispensaries
in the rural areas. That scheme did
give some relief to the villagers but
obviously it was inadequate. The
then Government looked wupon our
activities with disfavour. They did
not even allow us the use of their
buildings for anti-malaria dispensa-
ries. However, the district board
continued the scheme for a number
of years. But, now the situation has
altogether changed for the better.
An anti-malarial campaign covering
almost half the State has been under-
taken and the results are very promis-
ing. Bombay alone spent Rs. 27 lakhs
last vear in these activities and
intend to spend more this year.
All the States together are spend-
ing about’ a crore and a Talf
and I think if the Central Govern-
ment were to put in a crore and a half
of rupees more for three years to
come and ask for DD.T. free from
America through the W.H.O., I am
sure we can conquer malaria and rid
the population from its clutches. I

to the hon. Ministers' of Health and
Finance, because from personal ex-
perience in my constituency I can
say with confidence that the common.
man’ in' the village would be immense-
ly grateful for the eradication of ma-
lgria from his village.

One of the biggest enemies of our
people. is malaria. I shall now men- .
tion another—tuberculosis. The di-..
sease of T.B. has been taking five:
lakhs of.victims .every year. Its pro-
cess of killing is slow, sure and merci-~
less. Herculean efforts are required
to combat,Kand conduer this fell dj-
sease. The Central Government, as
mentioned by Dr. Jaisoorya, has been
promoting B.C.G. vaccination, but, in
my opinion, B.C.G. vaccination alone.
does not offer a complete answer.
There is dearth of hospital accommo-
dation to T.B. patierts. So hospital
beds must be provided in large numbers
and in addition to that home treat-
ment schemes should be organised. In:
Bombay the Anti-Tuberculosis Asso-
ciation has ‘been able, through the
munificence of Sir Purshotamdas
Thakurdas, to institute a Home Clinic
which is supervising the treatment of
about 1,300 patients at present.

[MR. DEPUTY-SPEAKER in the Chair]

I cannot deal during the short time
allotted to me with all the subjects.
I shall, therefore, refer to one important
point, that is medical education. It
is very necessary in our country threat-
ened with so many diseases. As re-
gards medical education, both the
Centre .and the States are moving in
the right direction. Several new _in-
stitutions have been opened. In Bom-
bay as late as 1946 we had only two
medical colleges: there are now six of
them and still only one out of four can-
didates who apply for admission get
admission. Another distressing factor
which makes medical relief more diffi-
cult is that doctors prefer to practise
in towns so that the rural areas are left
to the care of inexpert medical advice.
Fortunately vaids, hakims and homeo-
pathic ‘practitioners afford the much
needed relief in villages. It is a sad
reflection on our social life that
while 85 per cent of our population
live in villages. 85% of our doctors live
in towns. U, therefore, suggest that
Ayurvedic, Unani and Homeopathie
systems do play an important part in
our social life and the Central and
State Governments should afford faci-
lities for research and systematic
study of these systems for the benefit
of the whale country.
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Finally, I must refer to the sad
circumstance that in our land, for
want of proper medical and nursing
facilities, our children are falling vic-
tims to fell diseases. But the dark
days have come %o an end. The era
of independence has dawned and na-
turally, has aroused hooe and enthu-
siasm among ‘the people never before
experienced by them. I, therefore,
urge with ull the emphasis at my com-.
mand that wmedical relief which is a
nation-building activity of first class
magnitude should not be kept starving
for reasons of financial stringency. If
external defence of this country makes
imperative demands on our purse,
this internal defence also should be
looked upon as quite imperative
enough.

Dr. Amin: First of all I should like
to refer to the oroblem of rural health
services. The health of the rural po-
pulation has not received as much
attention as it should have at the hands
of both the Central as well as the State
Governments “of our country today.
On' the health of the rural population,
which is about 85 per cent of the to-
tal population of our country, dépends
the prosperity and future development
of our country. We just cannot afford
to» neglect the health of these people
if we want to have a healthy nation
built up.

In this Report issued by the Ministry
of Health—pages 44-46—the working
of six committees is given. but I
regret to say there is no reference in
it to the problem of rural health. As
this is a vital problem concerning
our country today, I would request the
hon. Minister to appoint a Committee
to go into this question of rural health
and make suitable recommendations
for the immediate establishment of an
efficient rural medical service.. In the
meanwhile T would suggest that rural
health centres should be established all
over the country. These centres should
be equipped for rendering services
in curative and oreventive medicine.
and they should be staffed~by medical
practitioners of that narticular district.
whether those practitioners be wpractis-
ing AHopathic medicire or Avurveda.
Inani or Homoeopathy systems. And
these centres should ‘be visited

+ regularly by medical rconsultants and
snecialists. I know that these centres
cannot be built in the immediate
future due to financial stringency
which dominates our countrv today.
But I would request the Government
to open these centres in residential
houses. so that temporary health
centres may be ovened up. and also to
give some grants to these temporary
centres.

83 PSD.
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1 would Iife to make a few sugges-
tions refarding the establishment of
the Al India Medical Institute.
Recentl,y, about three weeks ago,

hon. ‘the Health Minister in reply to a
Qu.estion stated that this Institute will
te functioning by the end of August,
1953. I would suggest to the hon.
Minister to see that the rnaj!ori'ty of
specialists appointed in this Institute
work full time and no private practice

should be allowed to them. Omly if

this is dome, and only then, Wwill they
be inclined to devote theit full time
to teaching and research alone. I
suggest that these specialists should
ibe well paid sb that they would
:stick to their jobs permanently and
get more specialised in their particular
subjects of medicine as time goes on.
Regarding ‘the selection of these
specialists, the only consideration
should be their qualifications and
experiente, and the selection should
not be an influenced one.

As regards indigenous systems of
medicine, namely the Ayurvedic and
Unani systems, I suggest that research
units should be attached to this Institute
where research can be.carried on in
respect of these systems of medicine.
1 would also suggest that a special unit
should be attached for research in
the Homoeopathic system of medicine.
And, after thorough investigation,
whatever is found useful from these
systemns of medicine should be adopted
fn our modern system of medicine for
the benefit of the national health.

At the third Health Ministers’ Con-
ference held in New Delhi in August,
1950, it was decided—or rather: it was
agreed in principle—to establish a
Central Council of Health. Even
though twenty-one months have passed,
this decision has not been given effect
to. I sincerely urge upon the hon.
Minister to take immediate steps to
establish this Council so that there
will be more co-ordination between the
Centre and the States. Only by
establishing such a Council can the
differences between the State and the
Central Governments be ironed out
and uniform health policies adopted
for the improvement of the health.of
our people.

As the time is short I would now
refer to the question of family plan-
ning. This question of family plan-
ning is clearly of fundamental impor-
tance ito the welfare of our nation
where the rate of increase of the popu-

Jlation is alarmingly high. I regret te

say that this question has not received
proper consideration from our Govern-
ment and no definite plan of action in
respect of family planning has so far
been laid down. I cannot understand
why the use of mechanical and chemi-
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[Dr. Amin]

cal contraceptives, which is an effec-
tive and recognized method of contra-
ception in other advanced countries, is
not accepted as one of the methods
for family limitation. At least, ‘the
Government should have recognized
this method till the experiments on the
rhythm method are successful. If we
geriously intend to have adequate
facilities - for family planning for the
needs of our country, we must start
with the education of medical students
in this respect. These students should
be given a thorough training in all
aspects of family planning so that they
may give authoritative advice to their
patients when they go into practice.
1 hope the Government will give
serious consideration to this important
question of family planning and take
immediate measures to provide the
necessary facilities for our people.

Prof. Mathew (Kottayam): When-
ever we consider large ameliorative or
nation-building activities, very soon we
are up against the great obstacle of
inadequate financial resources. It is =
genuine obstacle, I recognize. I do
not suggest for a moment that it is a
lame excuse put forward by the trea-
sury benches. As it is with our
individual budgets, so it is with the
State budget. Plato said long ago that
the State is the individual writ large.
With regard to individual budgets
many of us feel handicapped in that
we would like to purchase many
things, keep many things, enjoy
many things, but our budgets do
not permit the same. The same
is the case with regard to the
State budget. Some things we do not
mind foregoing for want of money;
but with regard to certain other things
we count it a thousand pities that we
have to forego them for want of finan-
cial resources. The Department of
Public Health, I would say, is one of
those departments where it is a great
pity—though it may be inevitable—
that we have not got anything like
adequate financial resources. For we
are dealing here with the sufferings,
the sickness, the premature death of
millions of our countrymen. Yet, what
is the use of deploring something
which is inevitable, our meagre finan-
cial resources?

1 wish to suggest one obvious line
which has been availed of to some
extent and so I do not claim any
novelty for it. That is. to avail our-
selves of all possible lines of help
from private agencies, from whichever
quarter they come. I mean we should
take full advantage of and extend our
very warm support to private agencies
which are doing the kind of work
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which the Government is doing and
would like to do, in a larger measure.
I have been for over three decades
working, not in the sphere of public
health, but in the sphere of education;
I feel however that there is an analogy
between the two in one respect. I
know more of the conditions in South
India and so I shall speak of them.
The Universities of Madras and
Travancore-Cochin extend such warm
support to private agencies that in the
last few years, colleges have rapidly
multiplied in those States. People
may question whether this multiplica-
tion of colleges is a good thing, but
that is not the point here. If they are
not in a position to establish 1nore
colleges, the Universities and State
Governments felt that the only way
is to welcome private agencies to do
the work. The same thing I would
say with regard to the sphere of public
health hospitals, dispensaries and ever
medical schools and colleges. If there
are private agencies .which come
forward to do that work, we should
give them unstinting support and help.
Where a Staie Government spends ten
lakhs, if a private agency is given a
fourth of that amount, supplementing
it with other resources it would be
able to do the same work in no less
efficient a manner,

I would go further and say one
thing more which too is fairly obvious.
Very often, it is religious bodies—I
do not mind which those religious
bodies are—which come forward to do
this work. There is a reason behind
it. Perhaps it is only groups of people
with deep religious convictions in the
best sense of the term that will be able
to rise to demands of self-sacrifice,
heroism, patience, and endurance
which are necessary for starting and
maintaining these institutions on a
high level of efficiency. In this connec-
tion, permit me to refer to a confusion
which seems to exist, I would not say
in any responsible quarters, but in
some quarters, a certain lamentable
confusion of thought. This State of
ours 1s a secular State, but what is
meant by. a secular State? Secular
does not mean inimical to religion. A
secular State means a State in which
all religions are given the same
freedom, and same privileges and no
religion is discriminated against. Even
irreligious people and bodies are not
discriminated  agalnst. Whichever
religious body comes forward to do
this kind of work, which we have
been considering, a work which is
imperatively needed, a kind of work
which Government would like to do
on a vast scale. I say once again
that unstinting help should be extend-
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ed to such religious bodies or for the
matter of that even to non-religious
bodies, Indian or foreign. Whether
these latter have their origin in Ameri-
ca or elsewhere I do not mind. If my
Communist friends could wuse all
their influence with U.S.S.R. to start
medical schools and colleges, dispens-
aries and hospitals, here in India,
whatever my attitude to the U.S.S.R.
may be in other respects, I would ex-
tend my hearty welcome tp this move,
so that in a healthy way they may try
to counteract the imperialist designs
of U.S.A. in this country.

A word in regard to the question of
the different systems of medicine, I
come from the State of Travancore-
Cochin, and as some hon. Members
may know, in that State we have some
very old families of Ayurvedic physi-
cians. For centuries they have been
beld in high esteem for their
knowledge of the Ayurveda and skill
in its practice. Even in these days a
large number of people go to them;
I myself have consulted them and I
may have to consult them again.
They have a knowledge transmitted
from generation to generation. The
popular impression amongst some in
our State is that though it is the
Ayurvedic system that they practise,
somehow these families have certain
special knowledge of that system, and
that they have developed in some
respects a particular kind of treat-
ment. I do not know whether this
impression is borne out by facts or
not. But, we have high regard for
these physicians. I have had some-
thing to do, as a patient and not as a
doctor, with the Homoeopathic system
too. My attitude towards all these
systems is this. Ultimately, in science
there can be no separate systems as
it were. The facts of nature are facts
for all. If the facts of nature are
observed and classifled and analysed
and if the underlying laws are dis-
cerned, it is for the whole scientific
world to recognise them. What is of
use in this country, must be of use
to the whole world as it were. But
it seems to me—I speak subject to
correction—that most of these systems
other than the one which is called the
Allopathic system, are still on a
somewhat empirical level. They have
not risen to the level of sclentific
analysis and explanation. Even with
regard to the Allopathic system, I
do not know whether it could be yet
claimed that it has been fully
developed into a science. An empirical
level of knowledge is not however a
thing to be ashamed of; it is a half-
way house to full knowledge. But
g\ere is no full scientific analysis in
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What I would therefore submit is
this. The facts of cure which the
Ayurvedic physicians and Homoeo-
pathic physicians claim must be
carefully observed and analysed and
accounted for scientifically. ‘When
once that is done, these barriers will
cease to exist. Science recognises no
such internal barriers. Whether in-
vestigation is done in the U.S.A. or
India or U.S.S.R. or China, it does not
matter. When the laws of nature are
established, when the underlying laws
are discovered, it is for the whole
world, to be benefited by that. There-
fore, by all means, let scientific experi-
ments and investigations be carried
on in these systems, and then there
will be ultimately one comprehensive
system. Then, the internal barriers -
which exist now, as an intermediate
phase as it were, would cease to exist.
Therefore, I would heartly plead for
a more thorough scientific investiga-
tion into these systems. Till that is
done, I do not know whether we can
place these empirical systems on the
same footing as the more scientiflc,
though not perhaps fully scientific,
system called the Allopathic or
Western system.
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Fol & AR A qg wq i
QI g s gd ) fEon ¥ GF
TR T & g awar g A
et ST9e w1 AT WY 99 T T1EA-
mifew (diagnosis) g T @)
av fex 9w # fary $7 g G awdr
2 fog U & fage g @Y awar
A ¥ ~er fHar 1 wwar g ! @R
T A1 3H A FY 97 & AR F wgy @7
AR LALCEECRE RS iR R LI |
a7 o 5 ad Y Ty wi=e & Afod )
W Fga § fF o w7 ad F W
ForaT & W g | A9eE a1 e
{(religion) wex ¥T a3 &4
FATE 6 9N F ™ AR q e |
g wd geg FTqg a4 7¢1 & | Essence
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¥ significance & &

‘o (natural laws)

g AR duty a%F & <
a1 At wrow g e g A faaet
Y a1 T § 7 99 A o grEhw
(hygione) & a&=9i & wR
g feT a & T & oy Sl Y W
& & | gafed AT ag wET g
T @ JA Agear W
AT FGN R § 77 FF % ag arameey
wATof wEiRaT § | wwied fE S R
arr fold & o= @y A @
g ( drugs ) ® @ war gk
& 1 A reqarel oY § Far gAs g
oF e 8 @ A e F
feor f o 7 fradt M-greamend
a1 T WER WS | T HT GEAS
g 5 #aw dre o o FAFASW
& & (T.B.) sa=xwmdw ? fw
T R &= F AF TG AT g f
WAR AT NG TFAT & | T
F fod @@ @ ST W @
it wfgd o gF fafreex @ne
N fF owafm s ¢ gew
T R E 1 AR wE QU
arr g AT A TR IR K a9
YA | AR AT FT Ao &ro So
T HL I A FEA W AE Ag g 5
IR wrfgd 491 5 a9 B oW
QTS o, qT A9 A qAeqfq #F 9
g5 fraaw fear Qv ooy a
#g (birth control) #r fa=r
s § SfeT Ay #y fagr Wy
AT AE s T faar I ) A
TER ¥ dwfuai H AT QRS
gwwdaw (external appliances)
¥ ad #Pw woa wgdr § e
ofer & a9 F7 497 T QT A FA
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[ »ft 77 1% Tui ]
&1 s i s | freew ) ag faoda
feafr 1

F S WA AT R W g
F A9 wAEE™ W Y AW 9
f& A I g I gH WA
wegfa &1 ®Her g & s AN
¥ ¥ga & | 9% gaT A g §
W ® AT §a feege @
UL S G UL S
e g g fF g A,
TR AT R A aw N Iw
g F TTEE & ToAYHE | S gor
g, A9 JMAF AR ZUSEE A &g
fear war &1 o gt ¥ W
TAET AT & 919 TEY & |

#q agm oF FewwA  (cut
motion) frarar fF ww @k
Ty Afeay Fy afey a frar s
g F P FE Ao gEwed
(Central subjects) & fa= ¥ za
F AN E | TE FT A 9 A
za fold & 90 d ¢ o faedl aex
Rk @idw @ ‘(Delhi Water
and Sewage Board) &
AT far g | A FE w1 A
ifs ‘H;ﬁ'ﬁré:

g qF gl fasiam T
Fregfoa-agt sfgd ar fagrforar

% F AT qF M @, 7,
o7, R faw sk = AN A
it At T e afed | fredr &
FAX BHT AT AS AT TF & g 9T
wag | MR A @ A gar
WAWMA A dfr g g = F
WL P I 9T I FO T Al
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FY T FI TFATE | IR F 77 AW
AT F aH F AR Y FF A AT A
T oA E | Tafed § aH F AT A TG
Fgar 9 59 fagra & s s
ifF foagesefer (live and
let live) 1 s &mw fiY
FOARN TN AT A FTAFAIT
o F A qel w1 Sfaw ar @
afd | & T dAfesw ar et
TR afem Y ST & AT § W
Y v AL FAT Avgar | wrfed @y
g a1 f§ g0 T wAvY S
T EF FR AR TRIAT FAT
E wavEeT et AR AW F
A F AR A gH B qaor 5 9w F
g fev e O st fefec
g awt & 1 fbg 9w &1 A ST FT
e Y AE S § )

IqreN HEIA © AW AT BT GSAT
aifgd |

oft aer wre t : F oy Y TS
f6 agf ©F AT 9w W@ oA

/S €, g9 AT 299 & a7%

{ ST § | 99 F A FfeEr ww X qF
aeT g, @R Sw ¥ i femey
T 9% ©F AT frar § 1 & o
Tifedt & o@F Ao T § R &
Y St AT et A T A §
Sq g Mar & FX frred § @ 39
ARG AT A F AR sm AT 1
@AM A gw g ¥ foq w0
HEWAT "o S & g & &
ARG FTAT TI7 97 o & woeasw
wrEl T @9 F agr # wgfafa-
Gfedt & iR Aot Y 0 S A T RE
T AR &t 7 ¥ famm am



.
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EEA N T Fg T § (% T FT WA
arR & foa s fgd | 9= 7 AOTH
AR AT g & fod 7 e ) ooy W
gawar § f6 s ATy w1 W w@m
wF A gral Sy e W anm
W gEd SN 9 gt o §
g N T ge 1 wied § w@rw
HAfy ot § g ssm firag ™
v R 3T DAy @A
gt & g sfewfal #1 & oF
- femr @ feg ae @F 9 X A
FAEY TG ® T | F a9 ¥ fdaw
e fes aq g ofaxr At w5
@y F am 9T, vafes g
(public health) & amr v =y
9 ¥ &9F | T AT T FIH KT GF
Fawox WA W fod v
. W EG AL AT gAY g HT A WY
T@ RAY | W TET 7 FI A FAAT 7R
2w gfewor ¥ o @ At w®
qfrr #7 & 3wer w |

o

-

Fgae feg & A A A F
aTa wEa g 1 et fed ek § s Ew
" Fqw vy X agd ey F s #
Q& SAWTETST &Y | 8 GT FT 07
AT, ATHAT F NERTneT | Sror ST
7 fgmren # ar 9% Y O A
IR § Hufugl s aw! fenen
awfagt #1 wex & 1 gftere, wfidy
< ¢ A BT FYITHTIR | JAETTT & |
agi gfe A smqafer wifew o § 0
Iq W7 YEIAT BT FT & AHAILC F
S AT Jg M 0F S T A | AR
aaad & fod amqEe ¥ aveew |
w F7A ¥ foa, fad s & fod,
qF ST@ Tq@ § TARETET |
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wied ¥ @ @At O faes
w& i aqae ¥ fod a9 @ @
AR AT T FR AT B1¥
gdR A mpm w7 afer w3 A
JoT Y| T R F A9 R qwr
FEE !

(English translation of the above
speech)

Shri Nand Lal Sharma: We worship
the never-ending divine light of
Saraswati, who, when pleased, dispels
the darkness of indulgence.  Sir,
have stood up to sneak on the Health
Ministry. The definition of health as
given in the report of the Ministry
includes mental and moral health
along with that of the body. This
reminds me of our hon, Minister of
Health, The wives of Soma and
Kashyapa were the daughters of
Daksha. The wives of Kashyapa were
called Diti and Aditi. Diti means
destruction and Aditi means Amrit
(nectar). I am not in the habit of
flattering anybody but I would say
it, it is but proper that Armit Kaur
should have been given the task of
supplying Amrit (nectar) to everybody.
I would also like to add a few bitter
things, because medicine is always
bitter and never sweet. What I want
to say is that Amrit (Amrit Kaur)
always look towards America, Europe
and England. She has never turned
her attention towards knowing whether
we can get any Amrit from our own
Land, from the Himalayas and from
the waters of Ganges or the Jamuna.
She always tries to get all the Amrit
from abroad.

Our hon. Dr. Jaisoorya and another
hon. Member have said that the very
idea that the Ayurveda is unscientific
has got fixed in her mind. This is a
very serious charge. This reminds me
of a shruti—"He who does not know
a thing claims io-have mastery over
it.” I have already said that the
words ‘medical science’ or ‘medical
system’ are themselves unscientific.
If there is anything scientific it is the
Ayurveda only. Ayurveda does not
connote medicines; it throws light on
the elements of life. That is why it
has heen recognised as an Upveda of
the oldest treatise in the world i.e.,
the Rigveda. Today we cannot find
a doctor of Shushruta’s or Charaka’s
calibre, what we have are allopaths
and Homoeopaths who are just like

babes. I am not joking. E.B. Nash
was a great allopath. When he
started the study of Homoeopathy,

the blind seeker after truth wrote in
his Homoeopathic Therapeutics about
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[Shri Nand Lal Sharma]

allopathy that it was not a science at
all. You just mix quinine with a bit
of soda bicarb and other things and
rall it a medicine. That must have
some effect in some way. It is all a
hotch-potch. Thus, you call the most

unscientific system as scientific and
dub the Ayurveda which throws
lights on the elements of 1life and

pronounds a scientific theory and is
best suited to Indian conditions as
unscientific. We have to import
medicines worth crores of rupees.
Many pharmacies have been ovened
but what about the system itself?
Pure Shylockism. Those who are
doctors may excuse me but this I
am sayine about Government Depart-
ments. What they want is ‘just a
pound of flesh near the heart’. They
don’t care whether the patient recovers
or goes to hell. You have opened
many institutes at a cost of many
lakhs of rupees each but have you
ever enquired whether thev have
henefited any voor man? Whenever
there is a serious case the doctor
begins to  worry whether he would
ho able tn line his pocket in the
bhareain. How can the voor get proper
medical treatment when vou have
created an anti-feeling against the
real medical system i.e. the Ayurveda?

The renort of the Ministrv of Health
savs manv things about medical
edveation and health education. T am
curnrised at the very idea of impart-
ing health education to = sroun of
diseased persons. It is ridienlous for
thnse. who make water while stand-
ing and thus pollute their bndjes with
Aroos of their urine. to talk of increas-
ing mediral education. Thnse wha pass
their urine or stnols with their face
tn the eun. gat all the diseases that
are gene ated bv the rays of the sun
roming in contact with particles of
excreta. No doector can diarnnse them.
and en }'nw can these disenses be
eired?  How can  an  undiagnosed
Alceage ha  rured? Such ideas are
Avwkhad 3 dieconrses an Dharma. A
thort while ago. a voice from behind
eaid that the talk of Dharma shonld
ha oiven in a mandir. T sav  that
Pharma (Inae nat mean onlv the talling
nf hells. Religion can mean gning to
~ shvrech and tolline the bell. Dharmn
dnec not mean this. Fseeence and
slonifrance taken torether with
erfentific and natural laws and dutv
ranctitnte Dharma. That is why all

that Manru weate ie  taught to the
e“idren as Hvsiene. But vou are
n?raid of Monu’s name. The hon
Winicter of Health mav nardon me

when T cav that she is the Minister
of Tll-Health, because in her Report
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she has talked only about drugs and
hospitals. There is not a word
throughout the Report as to whether
any milk depots or dairies have been
opened. Do you think only B.C.G.
vaccinations can prevent T.B.? How
can a poor man, who. does not get
enough nutrition, profit from the use
of this medicine? Firstly, she should
have had quarrelled with the hon.
Minister of Food who provides only
six chhattacks of foodgrains as daily
rations. A person’s body cannot be
strong without proper nutrition. What
good will B.C.G. do? What I mean to
say is that the Government ought to
have opened some milk shops or should
have imposed some control on
Vanaspati Ghee. You worry about
Birth Control but do not vpay anx
attention to Brahmacharya. You want
to have birth control with the aid of
external appliances and by importing
medicines but you never attempt to
accomplish the same by increasing
strength of character. This 'is a very
anomalous situation.

Our Prime Minister, the Leader ot
the House, used to say that on attain-
ment of Independence, the flag of
Indian culture would be flown all
over the world. But it seems that he
has forgotten the essence of
Bhartiyata. It is a pity, I am forced
to say, that our Jawahar (Gem), like
the Koh-i-noor, which having been
cut into many parts is now part of the
Crown of the British Kings, has gone
over to Britain and America. Un-
fortunately India does not possess the
same Jawahar she once did.

1 had given notice of a cut motion
to the effect that the rivers Ganga and
Jumuna should not be polluted. There
are many Central subjects connected
with this. The subject has been men-
tioned on page 11 of the report under
the head “Delhi Water and Sewage

Board”. I may quote Manu to illus-
trate what I mean. Manu has sald
that urine, excreta, night soil, dirt,

filth and poison should not be thrown
in water. If refuse is thrown on earth
it remains there and gradually mixes
with it. But if it is thrown in water
it spreads and can do a lot of harm.
If I say this in the name of Dharma,
you might be afraid of it. That is!
why I say from the point of view of
good principles—*“Live and let live”.
If you don’t believe in some Dharma,
at least let the believers in that
Dharma live. I do not want to over-
emphasize the importance of Ganga,
byw qunting Dr. Henkins or any other
western doctor. The hon. Minister of
Health ought to have seen to it that
expgriments or research were conduct-
ed fon the Ganges water and should
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have tried to know as to what diseases
could be cured by the use of Ganges
water. But she has not paid any
attention to that.

Mr. Deputy-Speaker: The hon. Mem-
ber should now resume his seat.

Shri Nand Lal Sharma: I may tell
you that a nulleh carrying dirty water
from Najafgarh falls into the Jumna.
Many others including those from New
Delhi, one from Metcalfe House, an-
other from Kudsia Ghat, A and still
another from the side of Nigambodh
Ghat. fall into the river. When people
pathing ia Jumna dive, they find queer
things on their heads on coming out
of water. The same is the case in
Banaras The Late Malviyaji had to
start a movement in Hardwar as a
result of which the Municipality of
that city had to divert the sewage
water, which at first used to fall into
the Ganges, to the fields at a cost of
lakhs of rupees.

The former Congress President,
Rajrishi Tandon, suggested yesterday
in the House that human excreta
should be used for manure. He did
not make any mention of human urine
and human milk. I think if human
urine is used in the fields, it would do
good and the harm it does elsewhere
would be avoided, T would request
the hon. Minister of Health to give
proper consideration to this question.
Two years ‘ago I had written a letter
to the local authorities in this connec-
tion but they did not take any action
cn it. I would appeal to you, Sir, in the
name of public health lo prevent the
pollution of these tivers. If you dc
so in the name of Dharma, we
would welcome it because then you
would be showing respect for our
Oharma. 1If you don’t adopt that point
~f view please let these rivers not be
polluted in order to save people from
dying.

I would like to say one thing with
regard to principles of Ayurveda. On
page 44 of the Report of the Ministry
it is stated that a Rescarch Laboratory
has been opened in Jamnagar. I was
surprised at this. A research labora-
tory in Jamnagar! Why, it would be
like talking of the Himalayas or of
snow in Africa. The Himalayas are
a great repository of drugs. A labora-
fory for research in drugs ought to
have been opened in Hardwar or Rishi-
kesh and not in Jamnagar. There is
an Ayurvedic College too in Hardwar.
And instead of helping that College
the laboratory in Jamnagar has been
opencd at a meagre cost of Rs. one
lakh. Only one lakh of rupees have
been spent on research on Ayurveda
for the whole of India,

83 P.S.D.
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I would request Rajkumari Amrit
Kaur not to give Ayurveda a step-
motherly treatment and that she should
try that Ganges and Jumna may not
be polluted. With these words I
resume my seat.

sfreelt W 24 ;. angw AT A
I AR Tgi Q@R FT AN goraw fxar
g SaFfed & wmdm sy
It AR T FATT A gRa ¥
CE LI i

JTF AR 9 W AT B
fra g v &1 F Tawdt g fF
e O #gT Y s feng @)
@ fawg & goiarr & Sftaer o #7
areg § | TR f WS a9t /W
1 qreafuw Sfraw € 1 for B A
quIs F1 T A% g & 99 AW
qaT WIS #Y IWFT A gy awdt |
Tafed aCFTe F1 T g w7 ol w
g A gufar & fo @w § oo Wt
73 & fr 2w & wareey wy QT

# gt g fr garlr aowe Ao
gt AW # aga ¥ Aferw  {@iego,
@ ¥ Fmae qAr  Afew D
(nursing homes ) sfx &> &,
dfers dowar ¥ed  (medical
welfare centres) #t =& ord §
sfe grarcwr faaTed @ agaa
sdr uf@™ (urban areas )
gt g3 &% ff i &1 T
e IJIW  ATAY SqHAT & wmee
ALY Fraew @ar § | wifE gw Ry
oo & W & § =g AW
e & AR § agy 5o aee g
T3 9w ¢ 5 care fegt sl
7eg & o gard yrflo oA Y o
A fegesamafi g1 A@aa
o ] R T & agu A wdw
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[ #frerefy s &4 ]
T § grieves §, g7 & SrRdE STz
¢ >fr midl & gifeqes @ Ak
gaam WY & AT A qGT 9T WEAT
T @ fas @wa & zefed a@
it & graey & f) famiy €9y wEgATE
TifE & F wqf wiaf & o1 ATFR@TE
i gt & e frat get &, T aTd
sfsarsat ga1dy arftor s=aT & foq @
w® &7 g frew A #fsAré ag qgF
F@ 1 dfers e (Medical
relief ) X #fsxs Ilegera
= faom Tgar wfq a8 g@wR &
AR Y A AT § T8 TF TS HT F7AT
& o § rar & | & aHT ¥ T AR
g wmgmr andr wre) # 9w &
e feear A & 7

# ] foae wiat & v fean ¢ aat
2@ g fF agt A oWar ¥ fod dfews
@8 ( Medical aid ) &1 #:1€
g9 T g & P IT AFT HY
AFTS G FT ATE AT 9TAT & |
Fifw afs gt # w1 &Y oA &
M 30,30 AR 3Y, 3y Hw g ;T
# I agar &, e dfewe o &
fod a1 s MY qom & fod | ooy
foraeY 3T & 98 A8 % 9 § a9 aF
g w09 A @ g 9T g ) Ay T4
AT AR AT GYEIR &7 4 FAT
T 8 fr ¥ vl 9T st &
A4 FI AAMF TG TR 9 I
HA & T wgmar e % ?
w@fed T & a3% ¥ g7 9 A
faaw M & fFE o §F g
FEAY |

BHRI T g § | qo et &
53PS pF oI, e af arg w0

1 JULY 1952

Demaunds for Grants 2070

¢ qT® Y 9@ ] fore 39 4 A 7
T g F w17 ) wfears ¥ agran
foamr a1, ARG TE 1 I Mg
agd @9 @t ¥fFF W w WA
TEL Y AT 30 I qeqT 97 | AT

aww @A § fr wEl qeF @qa el

F FIC AR FR F AR F &
T &Y, Srgi foe et Y F S T T
T8 ag TR NAJIIA A
feasa griT 1 R fFt s A
qg=q &1 &g ¥ g ITHr A AR foA
Faemd | e ff W R &
T q9 Al B AR qET F @i Arg
ay & AR s A & e gt
T TR A wT g § 0

F W@@E Fagdd, aga &
e v @, T Al demd
da ) © & Mene  fewwdw
( mobile dispensaries ) &t
T g 1T & ¥FF 7 g7 A4 gfgrs
o & @ifim & 1 A0 Fideged
( Constituency ) & #0a ¥ooo
A g o a9q 3T & amEw |
& gt AT FEO 9 ¥ AR § q1-
W (Honorary) sm %W &
fod A 1 uF I s WY St
| & 7@ fF oy #E ferar ag
I oy ff 5 ag ¥ TR & @Y
aga @ ferar 97 & ar@ A ff AR
AqAY FATE el oY AT e it
g o | 3fFT gl ft WA qa G
AT 9T 43 A9 &G &Y G g § |
37 ¥ formem g 91 ag  Fawy o
AR g ff I oF T F @I
¥ o fow fae 7 awar
agi F1 St A G Awfeat
off fF e argT & frdt felY ar wrd Y
@ I A F GRS a9 F@, TG
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AR el S #E Ifew AW |
A& FU A A AW G IR
g

TH & ForaT gAR wEd § -
fal &t O% 9 F fo7 g W
AR ¥ &R oW F aga ¥ gwawAE
g1 TR = AN, o AR T
TR A Fgg € dnfal F N aF
R 9T § 9 fow qgd 7 & o
TR A A W IR F AF A
A A § WA T FT qg I A
oY g § | g=al § JFW Jrafaa)
% & fou <l & 59 a<g &1 99 oy
& mial § T qG ¥ aga & I anft
§ TRE MME a@< MY
@ & fod F1E W woew anft a% A
frar mar &

it aga & feadaw A RS
feadedle &1 e g § 1 W
fra & g N whEne featadw
e ¢t € 78 T Tifed R & s
BT AW ATl B ofuw ¥ orfew
T &Y 1A e § g feadedy
ot Gt wrfgd e & ser & agw
& waree feagad g1 | @t e few-
g0 & ag fret fafeem cam e @l
IR I F AT H N AR feqiy-
A9 &, 97 &1 9 78 g1 w1fgd v
agfad 1y, R0 Mo ¥ area ¥
XL FIA A WA § AT 0T
FL AT a8 I serious cases g,
I Y O a@ T A frar &1,
M7 a8 37 F o o T wergar
qgam FT Ay N P Al @ &
g & 919 A I F AT @R AR
Ifaa W 7 W 79 FIR 7 Fifr
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R aifs T9 99 X A7 SN &Y
& W @ R 3 @R d Fee
o wF SR FwwTg i & fawre
qad | AW AOH A WA TB A
ael & foq o femm @Y gw 9
U SUS U AR CRLE LR
% § AR I I B TFOH 37
g awdt § | Aage  fewswdr & o
Fd e fFar @ ag@aga § wvoT §
et ag aw & AF @ gwar @
wafs wEwes  feayedw g &
foe wea TR &t & ST IR
T F ST HT A F I H fr@od |

R a8 F FON %1 are F T
R FoE fy Feor ag W & fFaw
st f1 T SR eAew Wew @
frear & 1 38 & fod TER A aREy
AR aqreafa ff a7 71 B Q@ G4
ffew FT wifgd arfs T7ar £ qg
gw R o ar=E A F fre @
g@a s g g 5 fom wwmal &
AT SAET gl § A A Ao Ay
g AN T QAT owg o
i E P I AR aNF § A
gugfe saardm s g@dar g
FEIBR wHW g, A ITH AT
g o 7 37 7 frer ag # feasfral
FHTw R mr g 1 oo @
FAT 2T & 19 F I7 K 39 gw w1
@ A & | T agH & foi vk s
TR E AR AGER F FE AT aR)-
T frar AT @ 1 R Y AT TRy
gt @ & o & e ug Ao o
s a1 AR gEIm A Fag a2
AT W § AT N g R I H|
FAHT FW & | A ot g Han
T AFE A @A AT WS I e
1 1 <@ a%ar g ? afx ag a,
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[ sfree wirr &4t )
e wew & g 57 W Ared, @
gl & fod, fam & qa e & fe
og At A & AR AN 2 G wFE
® o feet aex #7 @ §, feelt
TR §99 AFM F TAAH HAT
aifed 1 T @ A 9T F wwwl §
fe gt W & g@ e Swar &
e aga A 3% &) awnar §
@ ff I B FATzAt A FHERT g
FF @ | a7 9 A% O gred @A,
a8 a3 F A TRIAH TG W
@ F=Ut AR w1 ST A 99 F
fod av § arfew & 1 zafed
W @Ry sMm g & oy ag
WA AFG R FAT AT AR FT @Y
g 9% 9 99 ®1 @ 109 W ¥ @R
& { omem B A v AW FE0

aifgd |

W & FOoTT YR UF @ AR
Wt vt @ f5 PR wmEl & e
v fmm & e Fagy @
FH AW R O A7 &
far war § 1 afe e gra & Sl
& e faet & A w1 @ Y I
a A W7 HIAT T A9 AT &Y
% ® A & 1 aga O ferai o
§ o wga To +w W avg w1 W<
aaft § 1 gL F 9 ferl B
qg Y faerr & an2 forw A v ag s
A &1 JA F IR | afz g Ad Frar
T A oY g aY e dar e gy
g1 afx g el o forgl o forr
YT Ro W { 1o G AF W &
W ag | R ( training )
Zfe aa & a0 £ A wre wx
w%, fae fisw axg ¥ wmer amar g,
AT ®Y P ST T W 39T fed,
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.

T gwrt AR gavr faew ay faar &
WE @ A AIA T AT BT qg JaAU
FLGHATE | I ET H ZqAT FAAH
g fFar qET @ FwedT oY &)
=/ AT gark gard A 9T
am O #R @™ F1 TG T @

~

¥, A5 EAY A & TS & AW
T @A

ZAA1 Fg4 d A€ 4 AT Y
@ aE & fod fA3zT s&0 5 ag
Fa ar sAar & fog aga sedr
WA S 9 #2 fog § f5 gq 47
€9 a9 F1 HieArE o< §9 I & Jraew
TOEI M | TFA # A 9q TG F7 T=qMH
2T @ § W gAR Tig awl & qIF
A QY AAT GET &) & R T /I IR R
FNARY fFa R AT FTAAWR G
2\ wofeld 99 aF @R 3@ A a9
TG T A IF g qST AT g A&
g og%ar |

(English translation of the above
speech)

Shrimati Ganga Devi (Lucknow
Distt. cumn Bara Banki Distt.—Reserv-
ed—Sch. Castes): Sir, 1 am extremely
grateful to you and the hon. Minister
of Health for having been given the
opportunity to speak today.

I shall submit something about
health matters. In my view, Health
is a very important subject. It con-
cerns the life and death of all human
beings and it is the real foundation of
the life of man and s.-iety. A nation
or community possessing poor health
can make no progress. Therefore, the
foremost duty of ours and that of the
Government is to improve the health
of the nation. I find that our Govern-
ment have opened many medica! insti-
tutions, hospitals, nursing homes.
medical welfare centres, etc., but all
these activities of the Government are
confined to cities or urban areas only.
Our principal aim should be the im-
provement of the health of the rural
population. The urban population
usually knows something about health
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matters and reallzes how valuable a
possession health is. But our rural
population has absolutely no idea or
knowledge about it. There are many
colleges, hospitals and private doctors
in cities, but there are neither hospitals
nor private doctors in the villages.

1 shall devote my attention to the
villages in particular, because I have
seen with my own eyes how distressed
the village people are. Are all the
hardships meant for these people? All
the money spent by the Government
every year on medical relief and
medical institutions is spent on the
urban population. I ask the Govern-
ment whether the rural population is
not entitled to any share in it?

. From my tour of the villages. I have
observed that on account of lack of
medical aid facilities people die pre-
maturely. If somebody falls sick in
the villages, one Has to travel 30 or 35
miles to the city for medical aid or for
fetching the doctor. Before the doctor
comes the patient sometimes expires.
Is it not the auty of the Government
to open hospitals at such places, so that
these people may be able to get timely
medical aid? I would request the
Government to make early arrange-
ments to this effect in the villages.

Only this year, a case came to my
personal notice in which an 18 year
old girl, whom aer poor mother had
educated with great difficulty, fell ill.
She was lying in d critical condition,
but her village was at a distance of
about 30 miles from the city. You,
Sir, can very well imagine how difficult
it was to fetch a doctor to that place,
there being no road for a car or a
tonga. As no doctor could reach there,
the girl died after two or three days.

- The number of such cases is very large.

Hon. Members know this and realize
ghe sad plight our rural brethren are
in.

I find that new hospitals are being
opened and new schemes and mobile
dispensaries are being provided for the
towns and urban areas. There are
about 4,000 villages in my constitu-
ency. When I used to tour these
villages during the elections, fortunately

‘a lady doctor working honorarily used

to accompany me. I observed that
wherever the village women got word
that a lady doctor had come there,
they used to cluster round her and
tell her their tales of woe and describe
their ailments. But in the limitcd time
at her disposal, she could not

exvected to do much for them. She
did whatever she could do, but it is not
possible for patients to get relief
simply by one consultation. These
village women suffered from various
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kinds of serious diseases. If such
diseases had been contracted by the
people living in cities, they would have
left no stone unturned in the matter
of treatment and precautions. But the
poor village folk succumb to these
diseases on account of lack of proper
medical facilities.

For checking disease, arrangements
for vaccination and inoculation exist
in our cities. Children as well as
adults are inoculated against cholera,
plague and other diseases in cities
only. There are no such arrangements
for inoculation in the villages, where
many people still die of plague, cholera
and other infectious diseases. Govern-
ment have not yet paid attention to
the needs of the villages in this matter.

Many new dispensaries and mobile
dispensaries have been opened recently.
In my opinion, the mobile dispensarics
should be run especially for the benefit
of the village people. Each dispensary
should control a number of mobile dis-
pensaries. The head dispensary should
be located at a fixed place. The mobile
dispensaries under it should move
about in the villages within a radius
of 15 to 20 miles. These dispensaries
should report the serious cases to the
Chief Doctor and arrange for free
medical aid at the spot. Thaey should
also educate the village people in the
matters of cleanliness and proper diet,
so that they may learn to maintain
their health themselves and may not
fall a prey to diseases. If we proceed
along these lines the health of the
village people can be improved to
some extent and some of their suffer-
ings can be mitigated. The mobile
dispensaries have undertaken a very
creditable task. but it can be properly
done only if they report the cases to
the Chief Doctor and bring him to the
villages for consultation.

One of the reasons why our people
are not healthy is that they do not get
clean and wholesome food. In this
connectton, Government should prohi-
bit the use of Vanaspati and the
slaughter of cattle, so that people may
be able to get pure milk and ghee in
good quantity. Another reason is that
the houses they live in are very un-
hygienic. I have been pained to see
many houses in Delhi, which, besides
being very small, have neither venti-
lators nor windows. Usually there
is only one room in which tYe occu-
nants live and do all kinds of work.
There is no separate space for bath-
rooms or latrines. There is an open
drain in front. in which dirty water
flows day and night. I have seen
large worms floating in such drains.
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which are also used as dumps for
throwing refuse. Can the people living
in such houses ever be in good health?
If not. then it is the duty of the
Government to provide good houses to
these people, these poor people and
labourers who have either no accom-
modation at all or are living in
extremely small houses. I believe that
by doing so the health of the poor
people of this country can be improved
very quickly. Then only will the
medicines have some good effect on
them. If they continue to live in such
wretched houses, all medicines will
prove useless. I. therefore, request
the Government that while they are
spending crores of rupees on their
various other activities they should
also make some arrangements for the
better housing of such people.

Another thing to which I would like
to draw your attention is that in our
villages facilities for imparting health
education are extremely inadequate.
1t such facilities are provided by the
Government, the people will be able to
look after their health themselves.
There are many women who can be of
much help in this connection. In every
village such women should be trained
to serve the people of their own village.
If a nurse is brought from outside
considerable amount of money has to
be incurred on her visit. If some
women in the villages, who are between
20 and 30 years in age, are given train-
ing to look after the patients—how
the bed is to be made. what kind of
food is to be given to the patients,
how the house is to be kept clean etc.
—they can be of much service to the
inhabitants of the village. If no
arrangements of this kind are made
available in the villages premature
deaths would continue to occur.

In the end, I would again request
the Government to make these arrange-
ments as early as possible, so that the
sufferings of the village people may
be mitigated. There are all kinds of
facilities avallable in the cities, but
it is not so in the villages, where the
population is poor and they have no
money. Unless Government themselves
pay attention to it, this big problem
cannot be solved.

=t gHET AT qATITT wERT,
¥ g oIy g f5 a9 7 (|
7gi 9% Ao &1 gug fear ) & 7 agi
T oA frt & s @@, 9w A
aga av T AR ol are A far
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#  FAT ARRAT & FIT WA §
o st g9 § ow & av frdga e
qZ 39 QAT fAaew Ad § N Faw
AT F GWA FZ | WX IHD A
FIEY § @G 39 F A IS |

# fqaew & g g 5 e
T R0 AGT F F TqTE KT qHEAT
FR T o fomaw s <@g & A
T o gt # L gaw FW G
21 39w o fram R § 5 -
TEFT TR FH TN WSNAAF e
1, qgafes s IR Fravifas
Q&I 1 @9 A< a<g q sreqgw frar
R forae 93 aFar qraer | AR A A
#ow & froig ax ag=r g

garafa oft, & smw F g AusAT
HATU AEIEAT  q9T A9 WISl q
Fg AT AT g 5 W go ot 7 mgi
9% g I E S¥ A9 FAS AT &Y
TONH, S EF CF AT A F qgl
9 qg qAOTH FT TAA & 5 §T©
IR g fear s 1 # a9 & S
qg g 3 w1gar g fF gwrdr WA
W F N FWF gnm a8
e (grant ) A § T|®@
NFAT a1 A A FAT AR
# gwwa g 5 99 & amm e Sy
T g, [T A FAT J A
WHTFNE) we e fe fed
A 99 FEAS & FAT AT &
A I A 78 %3 f5 g wr@Aw
1 @ S HT A9 ar a8 e
g & @war § )

Iq F 9 g WA wgEar
Vo @t sIRwd 7@ 9> f@
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MiRuwwrRsfa@mifraw
AT ST F g ¥ el AEr W
AT & | IR A, oehw, dead
F FFd A A gE Mg, S
IR W R I Y T8 |
9 F e frae @ owR g, AiFe
T F g TET A §, TG § AwS
ITF AT AR R E IR T fem
T ATHET F1 4 939 § | STHT I gwEn
w1 fFg SH ¥ @ FET A1fEd T
R ¥ g MR F@ § a1 ST F e
@Y ATACTE | 98 g9Ed §, &
gt QA g ¥ AT F g e
T GAR AT AT &, 76 A g
a3 W dfswe sow gy &, gk ff
S GET T TATAT T A WA~
T T TET N, gH ATLTAY & fewmr
F & agY, a0 T WAy F ATGAT Y
gfte & i dar 1 qar @ fF a8

g AT Y s | AR AT .

T FWE FAT ATGA §, IT & AT
feomar g 5 & ag favge ) F1gar fs
ANt & S B IS A g @A
& R | § 7g A FEA g 5
#red @@= (Modern sciences)
T st 3@ fF s o fran € ag fegea
¥ arg fasren g SR fggeam & fod
g agw 7 fean s | fFw agi m
IS TF AT FgAT A1EAT § & qAifaw
TR ¥ FGAT AT E, AR FATORY
AEEAT § F2AT ATEAT § AR 9 qweq)
. & Fg A § fFoF ad o e
St R ENfaE SF @ § AR
fore #1 7 fggem & oy § ag @
g fr feft 19 a8 arm @y §
91 ¥ fod ag gd & fr ag T
T T §, 98 g AT (inven-
tions) &, g g fegwadw
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(Discoveries) § 1 & ¥ AT
wewm § 5 @ A aw wgn
feege a= #x & 1 ofefd
(Electricity) fedt ooifas
T 7 T Ad A & wefEfed
FT TART AR TG § grar & Ay ag
T Y A9 A &, 97 I A
Al § ST # gt A g1 W
& (steam) f&ft F frwmer
R 39 § & £ frer ar afz s
WH 957 4TV, IrEaY, ME AT L9
AT 48 Fg7 o0 5 W fom at
A e, W g d e foa
{ wagmd femra N @ &
=g g 7 faw a0 & ag e gren-
Mg grft SEY g ¥ TeNdY are)
&1 gg qrar f& oy i areew & afd
a7 § ag g T M €, 7 ey
) Asgmagmg e @ fiw N
WA FE A AT AT w dod |
FYT AT 9g T9ET § fF Mo dYo &Yo
g fagl 7 5 g adr dfash
(Chemistry) & amY &1 av 3w &
A S A o s STy ) agrar
o f=i 4 addft  (Botany)
1 Imaww frm @R femwad
F A T oqg gw S T
AN Ty o ARgA § e
1 48 99 37 feawads § 7 v 78
wigfedr o N fSw=w  (injec-
tions) st wa fa f@ v §
w1 g GeTaE &Y 2 ¢ wfy A
§ g g fF oae S Ak e
AR & gaafaw S A Gerdfew
THRT Agt AT arE gfewm & W
§UE, 97 ¥ W@ AT T FgA Aeav §
fF @ TR w7 A= AT T AT
FAER G AT F AR T dord
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[ # g8we ]

W A @t § agafer S
¥ ft g5 Faar g g e ar are
T T FT 7T FW § 5 gArd qEaw
Faa go ANEE ) ¥ 3@ A F AEar
g 5 am s gwl 7 a9 3o Alg
¢ ¥fea & ag v rean ¢ e gfaar
F faadr gud a9 § v fol A
573 w9 f5d & A0 T@ ATIA qIAew
AW AT AR feawada A1 &
T AT AT 3T FY AqTT AL & ?
TN @A ag @A g fF
ag d@vifas TART 39 A agEr W
i 5 ora g Fg3 & i 7z wied gAdwe
TR ¢ aT agdfes @w wg W\
g fF ogw o9 ® oA %o
wTgafed S ¥ FA1 15797 § e afz
“qW TN W A A a3 A
e Fr A M AT S aF W A
FR A1 gATY WA AEIRAT S ag
Fg1d fF guaa 7w (quacks)
&, gg mfoat g F1 I T3 s
arar @ fF o7 I e 8y

Iq A TF I19 TAHE A6 ZfEar
Y FgT TEATE | TEdAe T sfemr
q & fergem A1 T A sgAR
¥ fo aga 7o fmar afFa & wamon
HEEAT. ¥ FgAr Avgar g 5 sy W
feqede oo #  FEAW F@T E |
AT FTE]  TAT @ FI IF, A A
wafeqt wEw N, AW T
e be T, agy ¥ AgEfEE
FTHR G T4 | 7T g Faremrdt v F7
WE Wy WEA ame ¥ g
BN @) aga @ e
w At T & afead o F &
# wgd & fr arq e wrd s @ &
# A9y FAT AT § R T e g,
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FAT Y AT 1§ AR¥E F AAAHE
ae Ifemr A uw wfafags  dew
gwwa  (Provincial Health

Conference ) #MN—e g g

© fafreed FABE Y 1 IX FEHET F

St seafa sy wama #) fafreex
Y, uF wera A fFar i 9w wE-
BHH Q¢ TFEAXF agew  (item)
FmaAde a1h gfear & dow fafees
A1 mfEfeas fafred, oo 7 @ aa
Fam = faar fr s N &
fams  (Recognise) <@ &1
IF F IOV IR T @S AW |
fogs feardde ater 9 AT g W
TE Y AgH W AAfew SR
#1 wYr faar @ &g fegama ¥
Qfirl Y Fa1 FTF | 7 9 T
IgF FAT AFTAE 1% Ifear 7 9
FAE FTAA FT| FAS NI IHET
4, g #f 4q 78 9 | NI FALY
F 1T ¥ SATET AFAL TR 4, IR
a8 51 i fergeat 1 careen 1 wgew
I FH L /PAT § AY swAfRw A
NI TP A W a@ A
qrg fFaT 1 SEF AR Fo A oF dfe
Fad gF{T A | dfeq AT A & freal
& am &% | .OF A 98 T 5 AR
| foa gyt anfed | gu a3 fs faerrea
CiC TS I R A G B D S A
frrest T1fEd | 3% ngER A Agr AF G
q% qgrET TfEg |

gq fegd & ¥ & o A
7g frdg wom =gar § froag O
ot & e w9 & feweAe
§ 43¢ ag gfar ®) i AT g
&) A forr i dy & quer sno § FgT TRl
g RFagoamr® s [ oA
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T F g AW @S €, W9 F A
g g, ¥ awd /s §, fad §
e g, g @ag 1 d@mSF o
S wear g fr O 59 A A FE g
f& @ et & foqr fomd w24 0
&L § | FF AT A I R
FIH @E & T ar § ? 7 ff A
TS ¢ ag aw angER W@ § AR foar

cpmifrwmdy o d, @R

TR AN & WA qET ATar &
F1F TG AT fF 9wEe § KiEar e
§? #F 7 s 5 9w ¥, SR
q A1 S qATT T GE § I & [oFR
¥ FT FAST AT § ! F AG) ST
fe @ T o fod gu & ? amw A
T HT FEAT & T T a9 &Y ey

T fggEE A § A 9ge 9 faemam

<

STEd, TUST oEd, yRAwT SrEd
T agt forely SraeX g3y ar are|w
a7 fasfergr a1 S ofg w1 *r
gicfede & wreq i ag &7 G2 #Y w=or
FEATE L F oy g Frewrdy & arg
Fgar Jrgar g fF wanl v so ay
ggeraed @ &1 ww guferm &%
# WHT I ATEA € | FATTJ 9g Fgaw

qEATE % G AYARH T FH TS

T QAT A A& | a9 Feaw
AT IAFTQE N gw A fas & ok
Fer W @ § | g garsat

. FMANEE |9 E fod e gw Ay

oqrg ¥ 8 @ A &
Fwq § &g Amgar § R oag a
farge A § 1 78 Foad F7W A aw
focge @1 § 1 qg A@ A W §
fr fad @ aifgd | 3fFT @ T
%1 7gf qwwan fF ag faema o W
fad s s R am g | & ok anqa
83 PS.D.
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F1 SRR 7 g, § 99 #1 daw
TF AW g |

A ¥ Fw I W E |
FF g # g, A § AR
et § 1 7 3 Bt § qRoavs s fow
F1ow Fw fFar) TR AW A oW
39/ fyo faardf Y @ € SEwr
amEr  gfrafedy 1 wv faar mav o
gfrafedt X & agr WrEd g
a4 (surgery) =g § wmaw
frd ™ agt = A AT aEE
fodw faorg swft qfeq &1 qa@
g fr IR A gu R slvaey
# 7| ) W faar e g odvo ddfaw
faw (U.P. Medicine Bill) aw
F® IR IO W TAAde 7 9
Y sfacr fear ik go dYo dfsfam
Q¥ qT9 AT | §€ & q1% & IF FT a0
ArTar § 5 SR R s faar B
WA F RYE A g 9w § S
aY 39 Qe A1 @] fwar | qw w9
#7, a7 e gfeaw Afefam poic
fear &3 go fto & fed o
g gt foad feqdde @1 | g w1
§ aredt, fefasmensht (Physiology ),
et (anatomy) g @l
I o B Ifew s FE
g g sO%Ew  (Curriculum)

™S FT QE W&

JEH AR XA TH TN ANy
Ywgmag f 7 7 & 5
Fgfen w9 ¥ & oA
9% a%aT § | I AT w7 o ag Fas
femdde qo1 o &, 9@ & fod
firg wETC 9% awar § 1 s o 9
FAT § T AYE HT A FH 30, Yo
I FN SR g WK Lo, Yo, 4o Q¥
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#is @ (learned  scholars)
g o9 Y 'wE F1FW A &), FAe
T|EE 93, JEF F AT FY,
. oYT frad 7% 9z F10  @ www
g2 | e fad feuddz @@ #X
3 g safat #Y, <5 qiw mafway
N, I g9 W T o AW @
FATITY FE Fr ¥ Fra a1 Ad
ar sq  oifeqide & SO A e
Fer &g A3 Azl 4 g fF F fogd
T A fgs wgd a1 A @
awd | =0 Y. & T s s
% Y FE TaNAz ¥ LI § 4
g gu, 0¥ AN ¥ 4qr gW ¥ fed
gfrafafeat sic oF Ar7 dzAtafEaT
(atmosphere) aY s A &
stz g, & g Frardt w7 7 frafy-
feai # zw, € o 973 & @@ AT I
7y F2Y #15 Qq, AT T2 @0 fawed
g 9% gaR JE Argg g, I fod
qF Y AN F 57 AT G | W A
gfeafafeat 7 gidf A1 a7 7@t a% 9
gAY ! zAfed R o9 F FEAT E
o w A fazare g £ s Ta A
WA § smaag ggfa # agen § @
a1 #Y 3w F OF snadfew fasafaaren
@ro w1fed | &, §jie § o &
q smaafes  qfaafeer smommEaRE
w3y fazrd oY st 99 fawa 7 anfa-
frmm  ( opinion ) @il Y o,
ar- @pn 7 o gfafedt wed &
T ® faw fw wa e fRR 9,
wif g o f5  gfeafedy 78 &
wifgd A HYE F A7 av fr 2T =0fgd
TEIASM A 37 7w ot w21 v
oy wF smgdfes  gfrafad oree-
gt wrfad 1 > fvo waTRE 7 Y fame-
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TESRE FAE 3AE A
( Indigenous medicines ) @7
g7 199¢-¥% 7 faymy 41 3w
FAAgad  (unanimously) fv
& fr oafs  fergera d sigEw
# aefm F @ g @Y 3w ¥ fou
Fraafes gfrafedY g Mregs wifgw
& Rt 9T A1Y, TrT A 'L @ T Nhgd
aafm  qeft o fafeem  #
ArEA JOF 9% T 7 gF, TALHTY
Y A4y a1 Ne w7 S, F g4 § v ag
g TH A ¥ wgaw R fad
T F I g7 o AT T qATA" 7
WITAT AT 93 &, WA FET g%
¢ framaz & faafr o Suoew gead
g g, 98 ary 93 919, H% gard
a9 wgER F gEAR 9, fOA AR
I H IA TEE, 9T FT AGEH  HAH
F TR FoAT AfEA R S gER
HAAT 7 9 7§ 3T FrEA fer F
AR T [T KA FIAT A7 |
AN Fed 1 ATHF 4gE & @ a%
3T FTHT FT FAT AR} FWE a9 aF
fad feude § F9w I ovy w0
A § FW A T

FA AT F 9 ¥ A FEAT ATRaAT
gfr gu foraw dv &, 77 97 @@
F@ g fF srax ay¥ma (over-
population) & = § & sy
¥ ygoragm § 5o e wy
FW T IHAT §, IR T I
W A HZX A1 A 9 Y wvew §
f5 foat St i Y & 97 &
FH TN A | A AT IGF AT
7g Y § fF g srser W 7 F9aT
37 F fadm A o afuw a9
|TE TG, I & A9 F T wW i)
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st fama st o AT &
# 3 & %3 ar: Inverse ratio
of the economic prosperity of
tha country, not education.

it g@wT: ¥ ¥ T (agree)
FIATE | A afew faom st dfem
7 9g #g1 f5 ey ardw ¥ faeaw A9
#fed 1 & a7 § FzAT TR £ FF e
efefrarm (statistics) @ HNfd
AT 7 AT FAFAT (cate-
gories) #mE &1 UogRwE &
W (ratio) F fegma ¥ s A
¥ ATEY 9T qIH @Y TEET, gER
g farg # F@r, iy o AHoEm wY
AT HR MNE qx gEas (Tribals)
F war) g TE ¥ ey (Fe-
cundity) # fawm & #fr ¥ forre
¥ qg¥ Fraw 9v  qefAal & v,
AR I avg 3w A A gEe, dER
T g ) @ | Lesser the edu-
cation, greater the birth rate,
el & for & a7 & 7 o@Far §
AT AN qg 39 F wfefesw avm
B ruaifaeid s @Y frmm &
fi fergram 7 o q@9 a1 & 59 R
Aufy oy grad | faeedy foadwe
Far & F g § AT =TEAT ¢ fR e

T ogrs foz amaatage & 2 &

®q, FHAT AT T ¥ gF @
Nt ot A foe awh @ 9w
gea § ga wifoml 71 g $Y FT
a¥0? werd fowd & grea 7 gW AoEY
g fr gw amafew fefear &1

ATIT F | BT F AT IR AT OF

Ferardt av, ag @y aga s wa
qT) I 7 FT A;|T H IqGAr
NS F¢ ¥ A s
frx mi d o F qwm A
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TR wgmar AE) g qwdt O qw
g faamdr et & o AT e qfea
F a1 FT AT S FT A 9T WAy
a1 {1 fremar ar AT w39 w
Y A3 N A 21 F oo § frdew
FA1 g fF & a3 weer aY ama vz ver §
I FE vt oy awer 2ol ange A
TAE T 7% FY AEAE v Ay A
Fa ?
11 A.m,

N qto gAo TN
e g ?

st aReT : 7 & &Y T e &,
qrT ghfY, A AR F gF AR -
oS = A (down) wn
& & at 9§ AW W qfeai ¥ qIA
®Y SE@ qE )

ELICE G L
#ford

=t w@wT ;S gt anfr oF A
W@ FE 1 I A A 5w
& Ao § o foiw or st oft
# dtear afl, wwfed A, 7 fame
& =g |

Iqreuw WAy ;AR |

oft 99T F T & Fgar ANgar
g ag a1 0¥ T s A
T (trained) &vht  =ifeq
S A< foRd & wwg gy ¥ 7 Ay
# A 9 ATt AYY § 37 77 I7HNT
F R | AFAR T T & IR v
¢ o sw fafrer ggfr & 9f ew
JWMH I F AT g BfAg)
FT TR W IS w5 AT 7| gg 72fy
am AR T qTES £ 1wy o
ar g oA d AT gw s
ZATLAN 9T TATET €T qG; T FT T,

T T

T AT HH
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[+ g@¥<]
O AT ATAT T HAA AOX ¥ THY TaTEat qeeTs g & 9% agh & Tl
w7 §RY, guL fnfoat gk dw F G TTH T A AT T9AT AIOEE @

gt & o OF av & o= v AR ¥
A T FT AT AR @ W,
TH L AT GG T T ; TR
FER AT AT #] faamsh o o
W SIS § qT A ey o e
W FT 6 1 S W & 8
mif dfews  fem (medical
mission) #war Tewmw (Red
Cross) aff wmr swr 9t
o w @ A dfews fw e
wrm afl sl & A 9t R
og ST F@ 9 1 AR Y, Y A
% wel § g w0 B faardy
AT g qET & T { AEY AT
T ag ¥ & oA ¥ fod wwan §
fF s & fou gg fafecar ooy
FHT T anfad gl & | UF g
9T AR oF sTeae fafaee 9 s
wF @8 (address) faar
aar AT I7 & I qras # T 5
T A awr Iwvr w1 frar & feeg
g 9 OF goue 7 Famay fv ooty
& fed g a o & feu Yoo Toa
N ofes @y & g, R a®
| EAT Agt 8 WA F @ew @Y Arar
18 wor qaTed fF g 918 AR
T FI | 91§ T8 #Y RN gargat
| AR & AR A T, TR
A AE AW WA, T AR
T # fron #X e A el )
e W@ T AEER @" far @
AT e 6 g9ar Aefual o3 &< frar
ot §, ¥ W ¥ A Ao @
fromr 1| & qolY wi feeded &Y
1T TS T T {300 THAT AT FY

_wmeew  ( problem)

AT & | AT AW qqOTER F AT W
LI )
arer (solve) X wwa E 7
® o ¥ fraw wxm =T g fF
MEFRAFEQE T AT &AW Y
gF 1 & Tga g BF oA 2w
¥ ¥ gfrafedt & av o
wr  gifm  (Hygiene) &R
gw (Health) % s & fan
g ST o 1/ & o0 @
®R TG 39 1 queE a7 5O
g I TOR, A%, FF AR JT
ife # @6 X TAew wE, i
fFemtag T AN 9 oW @
dra @ @Y, g® Ol A OFA | oagd
wez folt | A gmmar g fr 5 @w
i ®  GEAT AR 9O FEAT
T T ATIH FT HH & AN A HIE
#zx (Centre) = ®z -
Heg & fovvar adf € | o A
TE TT F A TG, TT WL I
AR faamn &7 fade 39, 91 aeiem
U Er AT g AT A @ I, A ar
Fgar § 5 amw frawqas sram sfraw
& 7 A w9, faa & o
AT &Y 7 98 | gAHYES a1 a9 T§
¥ f5 gw ST gy T, & sser
T ffed, A @ T o qE -
& Few gu d, 9§ @ fRdr AT A

T R A gy Y awe smesifes

(bogus ideology) et wE &
fF g AR AR @ T TET F
fod s ATl qET T TaHHE
R g, & =@ 1 Amw ¥ feg
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fa 7 g afew AT wgm Ay A®
¢ & za qaear & fod e g -
e

¥t & oF am wEN § 5 oW
fyre @t § dfFa 97 & aefw
& fod gex g@R feRm & 1 3T
g T E 5 A 9w A fve SR
TERO & ¥ ¥ FT I a5 | ofew
wefril & fod Ao Fem AR & R
A @9 @ g d ar 9§ ¥
?o.ﬂﬂ‘ﬁw%ﬁf& FrrEEdr At
FI AT T1fgd | IF & a1g defHA
(maternity) # faer 3 =fg@
fir fre a<g ¥ 9 7 MR &Y, SRR
FATEN, T T &9 & {7 Froea
fererr W ofed | #r€ ey A
§ f5 geuF ogwr A g oaw R far
Qo Go qrg FX IfFA ag 7 o fe
Ay g Swad Ao d fag
TFIX F1 AR € 1 S ferat ar
wsfrat et & f5 g7 agw @@,
g W fom wid 5w & fod m
F9 7! T € | TOAg A fafe g
ff o0& 4 & wew (scho-
larg) faseRlt, Qu weE (mot-
hers) g ait 1 @R 9w wed
g e g @ 97 & fod a0
wifgd i 3 feemr &, afir ) ok
qefEr @ |

T @ ¥ AU vEN & R oaw
sw @t o9des  (educated)
g 99 & e @l Y w, @iy gy wE,
5 & I T gfw [ v favderd
TRe % 3feAr 9T X W
AEFT AT &1 T AT AN & agfad,
g & ax feri & ¥ (Camps)
Ffed, I % At faered | ag 70

1 JULY 1952

Demands for Grants 2092

g frm d o ak oW
Ffod Wgmdwmed ¥ WA W
TR 93 A oft, ag7 % 7t w0
m a1 @ T wrd
T AT 9, amfax wwt ¥ G
o ?

wied & e < g §
fe o # 3w § ok A 7w

AT Fgm, AT G, { A9 Wy

Prfemmeer (criticise) &7 & ford i

orar g, e, Sureqer wEEy, F g &

Ty et JoAroft oft & e wwEn g

fe & o7 & g7 Fe & fos} Ay

g o AT TF gT ¥ ¥ @ §

o} gEa gy wEEw ¥ e g

¥ Fgm g fs ara wread o
# Y T felt w1 7 AT
frde ot ¥ 3, 7 D
¥ g Ak w0 o @
& T afe, sefeal sk fem
Y 9T |

afat &, s, daw ¥ 17
A o ifem F oY wdew @
I Y g e “wreeR a6 fr g
AT IEAT” | W W T N

T qaawe qg i ag F o
g

(English translation of the above

speecch)

Shri Dhulekar (Jhansi Distt.—
South): Sir, I am very grateful to you
for having allowed me to express my-
self. I have listened to the speeches
of many hon. friends and I feel that
they have cleared the way for me. I
want to bring it to the notice of the
hon. Minister of Health that whatever
I say here would not be something
simply for the consumption of the
House and on which I would not act
upto myself.

I want to submit that the problem
of health has been engaging my

attention for the last 20 years. I did
not do anything else in these twenty

years. I toured the whole of Indla
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and studied all the allopathic, Homoeo-
‘pathic and Ayurvedic treatises to the
best of my ability, and in the end I
reached one inevitable conclusion.

Sir, through you I want to convey
. to the hon, Minister of Health and to
the hon. House as well that whatever
I am going to say here should not be
taken as mere words, rather they
should be acted upon by the Central
and the State Governments. I wish
to point out that tfle hon. Minister
has presented a demand for grants
totalling upto Rs. Two or Two and a
quarter crores. I do not think that
this amount would be sufficient t&
tackle all the health problems we
have to face. To put it more clearly,
no minister can make the whole of
India healthy if a grant of Rs. 2
crores only is passed. The hon.
Minister of Health has got such co-
workers as have been working since
the time of the British. Thev have
no doubt been in Government service
for the last twenty or twenty-five
years, but they have not studied the
country from within. Of course, they
have books, facts and figures, the study
of which engages them day and night.
But whenever they have to find ways
and means of solving a problem their
own vested interests distract their
attention. They begin to regret that
if anybody points to a way which is
purely Indian. the hundreds of allo-
pathic, doctors and the various big
medical colleges would go waste.
They think so because they do not
have an Indian mentality. They have
not seen India with the eyes of an
Indian. They are afraid lest they
lose control of all these things.
I want to assure them that I do
not want that good points of allo-
pathy should not be adopted. I do
not want to banish from India all that
has been accomplished by modern
science. I want to say only one thing.
I want to tell the allopaths, our hon.
Minister of Health and the hon.
Members that the mistake that the
allopaths commit is that they claim
all the discoveries and inventions for
allopathy, and they spread this myth
in the countrv. I ask them ton stop
this. Electricitv was not invented bv
any allopath. If electricity is used by
allopaths that dees not mean that
they have inherited it or that it is
their pafrimony. The clalm of the
allopaths that all scientific inventions
have come through them is as
ridiculous as the claim of drivers.
guards and station masters would be
that they have invented the steam
engine. Somebody invented it but

they cannot claim to be its inventors
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simply by virtue of the fact that they
operate it. I want that the allopaths
should not make such claims and
should not spread this myth. Do they
mean to say that discoveries made by
Dr. P. C. Ray, who conducted research
in Chemistry and Botany and con-
tributed towards their development in
the country. were made by allopaths?
Are these their discoveries. I ask. Is
the invention of injections a contribu-
tion of allopaths? Certainly not. I
would request the doctors. especially
allopathic doctors employed by the
Government of India, not to spread
such unjustiied myths in the country.

I want to address a few words to -
those who are protagonists of Ayur-
veda. They' repeatedly claim that
their books contain all the available
information. I agree. but does it
mean that they are not prepared to
accept and adopt the work done by
other nations of the world and the
discoveries and inventiors of modern
science?” That is where their mistake
lies. That is why allopaths mislead
them by saying that ah the modern
inventions were made by allopaths.
And then the Ayurvedic doctors say
that they would not accept those
inventions and discoveries. I want to
say to them: “If you want {0 make
any progress you will have to accept
all of them and unless you do so you
will have to bear up when the hon.
Minister of Health calls you quacks
and would have to admit that you are
backward.”

I want to say onething to the
Government also. The Government of
India and the State Governments have
done a lot for Ayurveda. 1 want to
bring this fact to the notice of the
hon. Minister of Health that her
department slanders her. She has
spent lakhs of rupees and has appoint-
ed many committees, Ayurveda has
spread in many States as a result of
the endeavours made by her and
many Ayurvedic colleges have been
opened. Students are studying in
these colleges. The subject is being
taught as a modern scicnce. Even now.
her officers whisper in her ears that
Ayurveda is nothing. The black night
of despair has nassed and we see
dawn. The Government of India con-
vened a Provincial Health Conference
in 1946 which was attended by
Provincial Ministers of Health. The
then Minister of Health in Madras,
Shrimatl Lakshmipati moved a re-
solution. The Conference. consisting
of the Minister of Health in the
Government of India and her counter-
parts in the Provinces passed that
resolution as item No. 11 of the Con-
ference. The resolution stated that



2006 General Budget—

they all recognised Ayurveda. If was
further stated therein that schools
and colleges and a research depart-
ment for Ayurveda should be opened
and that Ayurvedic practitioners should
be given an ooportunity to practise
wherever need be. Then the Chopra
Committee was appointed by the
Government. The Chairman of the
Committee Col. Chopra was an allo-
path and not a Vaidya. More than
half of the members of the Committee
were doctors. The Committee re-
ported that the health problem of the
country could be solved only through
Ayurveda.  After that the Pandit
Committee was appointed. This Com-
mittee split its recommendations in
two parts, namely, one that research
in Ayurveda should be conducted and
two. Ayurvedic schools and colleges
should be given help and Ayurveda
developed as far as possible.

About research I want to submit
that all the allopathic doctors in the
department are out to throw dust in
the eyes of the world. I say with con-
fidence that they want to defraud the
hon. Minister, We have the Margosa
tree, turmeric. dry ginger, chillies,
long pepper and thousands of other
things. I challenge anybody who
claims that no research is needed for
knowing the inherent qualities of
these things. Who does not  know
what eflects binjals produce? Who
does not know as to what diseases are
produced by eating these vegetables?
Ayurveda tells us that a particular
vegetable causes fever or chill. Who
does not know that the fruit of Tricho-
thenses dioica (Parwal) is beneficial
or who does not know the benefits of
cating mangocs. black plums or the
conserve prepared from rtose leaves
or the qualities of asafoetida (Heeng)?
Do they mean to say that even though
the drug is Indian we should go fo
other countries—England or America
and get a certiflcate from some Dr.
Haingag Paingy, or Dr. Watson, cor
Dr. Wilkinson or John. to the effect
that asafoetida is good for stomach
troubles? I want to tell the hon. Minis-
ter with all the emphasis al my com-
mand that these doctors want to trick
her by raising the question of research.
Do we. who work on Ayurvedic lines
not know this? What do you know
about research? We have given our
life-bJood in the cause of research. We
have got thousands of medicines. Do
you want to keep us 50 years behind
on account of them? 1 say that this
research business is all a swindle. I
admit that there should be research but
I cannot find any sense in  going
abroad for conducting research. I am
not a practitioner, I am just a humble
servant of Ayurveda,
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I have been working for the last
twenty years. 1 have studied, meas-
ured and weighed everything. I bhave
jounded the Bundelkhand Ayurvedic
College at Jhansi. After four years
when the college had 150 students on
its rolls, it was converted into an
Ayurveda University. After that
modern courses in surgery etc. were
started in that college. Iiere I want
to thank Hon. Shrimati Vijaya Lakshmi
Pandit for giving me an opportunity to
introduce the U. P. Medicine Bill in
the Uttar Pradesh Assembly. The U.P.
Government agreed to the Bill and it
was passed as the U.P. Medicine Act.
I thank her again for allowing wme
another opportunity to have that Act
enforced after we were released from
jail in 1946, I was appointed Chair-
man, Board of Indian Medicine. I
opened research departments in all the
colleges in Uttar Pradesh. The teach-
ing of Botany, Physiology, Anatomy
etc. called the basic sciences, with
changed curricula, was started.

I want to point out one thing more.
Ayurvedic colleges only would not be
sufficient. How can the work of re-
search be carried on in the research
department? Research can be conduct-
ed only when there are at least 30 to 40
highly qualified professors and ten,
twenty or fifty learned scholars who
may have no teaching work on their
hands but they shared study them-
selves :and carry on research waqrk.
If only a research dcpartment ' is
opened five or ten people are employed
at Rs. 400 or Rs. 500 p.m. and asked
to carry on research or M.P’s or doctors
for that matter being asked to conduct
research, we cannot achieve anything
in this way. Research cannot be done
only for the asking. Dr. P. C. Ray or
Jagdish Chandra Bose did not become
learned because the Government had
issued any edict. A special atmos-
phere in the universities is needed for
producing such people. Only a couple
of students out of thousands come out
as great scholars after studying for
decades together in the universities.
How could Shri Deshmukh rise to the
post of the Governor of the Reserve
Bank had there been no universities?
That is why I say that I firmly belive
that the development of the Ayurvedic
system can be achieved only if there
is an Ayurvedic University. When
Ayurvedic  University Organisation
Committee was appointed opinions were
invited. And different people expressed
different opinions on the question of
opening such a University. Some were
in favour of it and some were against.
Kven at that time many people ex-
pressed the view that such unlversity
ought to be there. The Re-organisa-
tion Committee of Indigenous Medi-
cines appointed by the Uttar Pradesh



2997 General Budget-—s

[Shri Dhulekar]

Government in 1948-49 unanimously
reported that the establishing of an
Ayurvedic University, where there
should be 4 or 5 hundred students and
professors studying and teaching Ayur-
vedic system on modern lines, was es-
sential. I want that hon. Rajkumariji
should make a note of it—that we
should not' study and conduct research
in Ayurveda in the same way as simple
folk like to read Ramayana or Shrimad
Bhagwata etc. All available books on
Ayurveda should be studied. We should
even try to get back all the books on
Ayurveda which have been taken to
China, Persia, and Arabia. Those
books which have been translated into
English should be retranslated into
Hindi. What I mean to say is that so
long as you do not raise the standard
of education mere spending Rs. four
lakhs on research would not do.

I want to make another point. Al-
most all the hon. Members have said
that there is over-population in our
country. I want to ask who does not
know this and why do you stress the
obvious? You know that the greater
the education the lesser is the number
of children and, secondly the better the
clothing and food and general cleanli-
ness, the lesser the number of children.

Srimati Vijaya Lakshmi (Lucknow
Distt-Central): This is wrong. I had
sald: Inverse ratio of the economic pros-
perity of the country, not education.

Shri Dhulekar: I agree with her.
Shrimati Vijaya Lakshmi Pandit has
said that I should not say that there
is any ratio between education and
birth-rate. I would like to draw your
attention to the statistics where four
categories have been drawn up. From
the point of view of the education
ratio, the Parsees have been placed
first, the Hindus second, the Muslims
third and the Tribals fourth. In the
matter of lack of fecundity also, the
Parsees came first and then others in
the same order. The lesser the educa-
tion the higher the birth-rate. That is
why 1 mentioned education. I have
statistics here to prove my point. The
sole mission of my life has been to
make medicines available to each and
every Indian. About the military
Department I wish to point out that if
war breaks out, we would not be able to
get medicines from Russia. Germany
or England. How, then, would we
supply medical aid to our fighting
jawans? If a war breakes out, we
shall be compelled to depend on the
Ayurvedic system of medicine. I had
an acquaintance, a soldier in the Army,
who had some knowledge of Ayurveda.
During the Burma campaign when the
British troops were surrounded on all
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sides, they could not get any medical
aid. At that time, that soldier used to
bring herbs and plants from the juugles
with which he treated the wounds and
ailments of the soldiers. The soldiers
fully responded to such treatment.
What I am saying is very important,
for supposing a war breaks out and
imports of medicines from abroad are
stopped, what course will you adopt?

Shri P. N. Rajabhoj: Is war going to
break out?

Shri Dhulekar: It is the brave who.
fight. During the war, when military
expenditure ‘has to be cut down herbs
etc. will be needed for medicine.

Mr. Deputy-Speaker: The hon. Mem-
ber may close his speech now.

Shri Dhulekar: Yes Sir, I shall con-
clude in a minute. 1 have not got any
opportunity to speak for the last i}
months. I never say anything meaning-
less. Therefore, I would like to have
two or three minutes more.

Mr. Deputy-Speaker: He may pro-
ceed.

Shri Dhulekar: My suggestion is that
doctors and nurses should be trained to
make use of the innumerable herbs,
plants etc. found in the jungles ot our
country in order to mect any emergency
which may arise in the event of war.
Therefore through this system of Ayur-
veda in which these herbs are uscd, we
can treat our countrymen and soldicrs
in war days very cheaply. This systein
is especially suited to our needs, lirstly
because our country is poor and pcople
cannot afford to purchase costly
Western medicines or go in for
Western methods of treatment, and
secondly Dbecause discases are ram-
pant on a large scale and in the event
of stoppage of import of Western
medicines we shall have to fall back
upon it. The armies of Rana Pratap
and Shivaji, which had to
roam about in the jungles, wused
this system for trcatment. They had
no medical missions or Red Cross ac-
companying them and all the material
which is now provided by medi¢al mis-
sions or the Red Cress, they used to
cull from the jungles. Not a single
soldier of theirs died of disease or on
account of lack of medicine during
their stay in the jungles which tended
upto 25 years at a stretch. This system
of medicine can prove extremely use-
ful for the poor. At a dispensary an
hon, Minister was presented an Aa-
drees of welcome and his services were
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praised, but at that very function a
-gentleman got up and said that the
flnancial assistance amounting to
Rs. 400 per annum granted to the dis-
pensary was spent out in 13 months
only and asked what function was the
» dispensary to perform during the re-
maining 104 months. Four hundred
rupees worth of Western medicines
are finished in 1} months and the
doctors and the nurses have to remain
idle for the remaining period. Their
salaries total Rs. 800 p.m. and the
amount spent on medicines is Rs. 400
per annum only. What results can
be expected in these circumstances?
In the Jhansi dispensary about which
I have personal knowledge, I know
that the expenditure on medicines is
Rs. 1200 per annum, while the expen-
* diture on the medical staff is Rs. 4000
per mensem. Now, how can this
problem be solved? I would like you

Sir, to listen to me attentively. I
would suggest that instruction in
hygiene and health should be given

to children right from the primary
stage to the University stage and in
their classes they should be taught
how to keep all parts of their bodies
healthy and clean, because if they
learn to care about health matters,
it would go a long way towards check-

. ing disease. In my opinion, it is the
responsjbility not only of the Central
or State Governments but of all indi-
viduals to follow and carry out all
these things. Instead of courting
illness by keeping whole n¥ghts awake,
attending cinema’ and theatre shows
and then spending money on medical
treatment, why should not we regulate
our life properly and .thus avoid ill-
ness? If we have fallen sick by not
leading a life of self-restraint it s not
the duty of the State or the Central
Governments to give us medicines for
+treatment. It is nobody else’s fault
but our own, because we invite illness
but our own mistakes. I am not pre-
pared to brook the ‘*bogus ideology"
according to which the responsibility
for our ill-health is laid on the
shoulders of the State Governments
or the Central Government. Rather
I believe that people themselves are
responsible for this. -

* But while people are responsible for
maintaining their health, imparting
training to them is certainly Govern-
ment’s responsibility. The Govern-
ment should educate them from the
primary stage right up to the highest
stage. As regards girls, my sugges-
tion is that after flnishing the primary
stage, there should be a cornpulsory
nursing course for them from the
age of 16 to 20 years. After that com-
pulsory education regarding mater-
nity matters—about food, habits
etc.—should" be given to them. It is

83 PS.D. .
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not necessary for all girls to take the

. A. or M. A. degrees, but it is es-
sential for them to know the working
of their bodies. Of course, those
women and girls who want to study
science should be given opportunity to
do so, I have no objection to that, but
it is an admitted fact that only five out
of 100 would become scholars, ' the
rest would all become mothers, and
for prospective mothers it is essential
to receive education in nursing and
maternity matters.

. The responsibility for giving train-
ing to ordinary educated people like
us, so that we may be able to treat
minor illness like colds, cough etc.
rests with the Central and State Gov-
ernments. There should be house ®
house propaganda and there should
be Camps for women to train them
in nursing. Is it not rather curious
that while our womenfolk can be very
easily trained to serve us in regard to
health matters and nursing, we should
pay ten rupees for engaging a nurse
for one night? After all, how can the
poor people afford to pay so much and
should they die on account of lack of
medical aid?

I would like to tell you Sir, that I

am not here to criticise the Govern-
ment through my speeches, but Sir,
through you I would like to convey
to the hon. Minister of Health that I
am there to co-operate and lend her
a helping hand. I claim that I belong
to the whole of India. I do not oppose
anybody. 1 am neither opposed to
allopathy nor to homeopathy. Today
the nation is on the down grade, our
womenfolk need be saved.

Through you Sir. I would ask the
officers of the Government of India
to “kindly buy the hatchet against
Ayurveda”. If they do not stop this
controversy, I can say they would not
succeed. .

Dr. Mathuram (Tiruchirapalli):
Health is wealth, is_an old saying. A
nation’s wealth is also measured from
its health. The iIndian nation s very
backward in the condition of its
health. If you take the statistics you
will ind that the avefage expectancy
of life is only 27 years in India. Our
death rate is 22 per 1000 whereas in
1000 and, in
America it fs 11 per 1000. The child
mortality rate also is equally great
here, and as regards expectant mothers
about two lakhs die every year during
child birth. Coming to diseases, mala-
via takes a toll of about 20 lakhs
cvery year and “T. B. about five lakhs,
and similar other diseases are ree-
ponsible for so many other lakhs of
deaths. That shows how backward
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we are, how careless we are, so far
as our Hhealth is concerned.

What are we to do in these circum-
stances? There is. the Central Gov-
ernment on one side and the State
Governments on the other. The State
Governments are doing their best but
their filnances being slender they are
not able to fully attend to the problem
of national health as they ought to.
Therefore, the Central Ministry of
Health should come to their rescue.
The Central Ministry should not re-
strict its activities to a very small
sphere or circle. Its activities must
reach the remotest village and the
largest bulk of the people. The bulk
o the people live in the rural areas,
not in the cities or towns. More than
80 per cent. of our population lives in
the villages. It is those people that
must receive thé maximum medical
relief but, in fact, it.is those people
that, are highly neglected. Cities and
towns, though not fully, yet to a
certain extent,” are provided with
medical relief; but as far as the villages
are concerned they are totally neglect-
ed. It is they who need it. They
are the bulk of our population. Those
people living in the villages are also
our food producers and therefore
their health should be of greater con-
cern to us than that of the city dwellers
and the town dwellers.

Therefore, the Centre must devote
its full attention to the medical relief
of our rural areas. It is a question of
national importance. But I find that
the Central budgetary allotment to-
wards this hcad is less than Rs. two
crores whereas the Central revenues

. total to 'about Rs. 400 crores. This

would mean that the Central Govern-
. ment gives only } per cent. of its
financial attention to health and medi-
cal relief. The Health Ministry at the
Centre must spend at least Rs. ten
crores or even 20 or 30 crores for this
purpose, and that too in the form of
financial assistance to the States.
Such assistance is dbsolutely. essential
and is urgently needed in the various
States. The present allotment of Rs.
two crores is quite inadequate and
must be increased at all costs.

I now come to the actual working
of medical rellef in the rural areas.
For the past so many years various
States have fried to extend the medical
facilities in the rural areas and they
have failed also. Rural dispensaries
were started and later closed down
for the simple reason thgt they did not
have the necessary personnel. Either
the doctor was not .available or the
compounder was not there to run that
dispensary, As conditions of village
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life are not conducive to their stand-
ard of living, .these doctors, com-
pounders and nurses do not want to
go and work there. Also, their pay
is so meagre that for a person who
expects to maintain a certain standard
of living, working in a rural dispen- -
sary is not an attraction. In addition,
he is not able to increase his income
by private practice. A villager who
goes to him can, out of gratitude, give
him two to four annas for the treat-
ment he receives. But that is not
going to solve the financial problem
of a doctor or a compounder or a nurse
working there. So it is more or less
an honorary job for which only. mis-
sionaries are suited and which nthers’
will not be able to do. In general the
pay scale of the staft employed by
the town or local body concerned is
very low. That is the general com-
plaint of many medical men also. This
must be looked into and revised.

Let me now deal with the question
of how rellef can be given in these
circumstances. My suggestion is that
it can be done in the form of *touring
medical vans. There must be about
two vans per district. The Health
Ministry will say that it is the States’
affair, but the Centre must come to
the rescue of the States and give them
sufficient funds at least to rup suth
vans. Now, as I said each district
must have at least two such vans and
they must staffed with a doctor!
a nurse, a mpounder and a driver.
This is the absolute minimum neces-
sary for running these medical vans.
The cost of a wan would be ahout
Rs. 30,600 or so, with the equipment
and drugs. So. for a lakh of rupees
vou can have three vans. The States
cannot afford to spend so much. So.
the Centre must come to their help
and advance at least half the cost of
each van. A van can cover the needs
of an area of four or flve square miles
in a day. In a single day a van can

- vigit three or four places. A village

would be visited by a van twice a
week.

1 also suggest that rural medical
services must be nationalised. Any
doctor who passes out of the mgdical
college must be asked to practise in |
the rural parts for the first four or
five years. This .can be regulated
during admission to the medical col-
leges. Medical service must be clas-
sified into rural ‘medical service. and
general medical service, or specialised
medical service. When a candidate
seeks admission he should be asked
to exercise his preference. Of the
availahle seats in the college 50 per
cent. must be reserved for rural
medical service candidates: the other 50
per cent. being allocated for the other
services. Unless this 1s- dome there
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will not be ahy attraction for the rural
medical service. A rural medical ser-
vice is absolutely essentjal for our
nation, because most—about 80 per

cent—of the population live in villages”

and not in cities. That is one way
of tackling the problem. '

Some of our men, as soon as they
pass out, are sent iately to
foreign countries. I suggest that the
selection must be made from among
people who have done at least ten
years’ of service in the State. They
must not be taken in for foreign
studies straightway. They must not
be asked tc practise first, in the rural
aresa for ftve years. Unless there is
an element of indirect compulsion, I
am afraid we cannot do much in the
‘ matter of rural medical aid. e

Again we import certain experts
from abroad to help us. Some of
ibese experts I have found to be quite
Inexperienced and not having “been
in the fleld at all. They are people
who have just passed out; or they are
not wanted in their own countries.
And they impart their knowledge to
us! I do not mind our spending double
or treble the amount—but let us get
men of international fame. Then only
will we be able to get the advantage
of thetr experience.

Wt o dto wrAY : § Y TW
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[Shri B. D, Shastri (Shahdol-Sidhi):
I am also a Mémber of this House. I
have stood up many a time but have
not been given an oppertunity to
speak. ]

Mr. Deputv-Speaker: I cannot call
everyone.

Dr. M M. Das (Burdwan—Reserved
—Sch. Castes): I take this opportunity
to discuss the urgent need of a posi-
tive population policy on the part of
our Government A positive popula-
tion policy, a policy which will effect-
ively control the growth of the popu-
\ation of our country is highly desirable
and essentially necessary not only ror
the economic stability of this country

© *but also for creating a better balance

.~

between our expanding' population and
our short food-supply. Unfortunately
for the world, the human race has a
natural tendency to multiply, to in-
crease in numbers. But the area of
land on the face of the earth is limited
and does not increase with the growth
of population. On the contrary, an
increase in population, methods of
production remaining stationary, tends
to lower the production per capita of
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goods and thereby lower down
standard of living of the country.
There are some people who in their
sentimental optimism think that God
in his infinite mercy sends a pair of
hands to help in the production of food

the

along with an extra mouth. But these

people do not understand that God has
made no provision for an extra acre
of land to be added to the surface of
the earth along with an extra mouth
and a pair of hands.

Mr. Deputy-Speaker: I am going to
call the hon. Minister at 11-35. The
hon. Member should, therefore, dis-
cuss only the main points. Otherwise,
he will have to sit down.

Shri Nambiar: He is speaking on
population.

Dr. M. M. Das: Population has the
closest connection with health.

India has the second largest popu-
lation in the world. The first is
China—my hon. friend will be pleas-
ed to know—with 461 millions and
the second is India with a population
of 356'82 millions.. The rate of in-
crease -in our population is’ 1'3 per
cent. per year. In other words, our
Government has got every (year 40
lakhs, or round about that number,
more mouths to feed and 40 lakhs more
bodies to clothe. Scientific and tech-
nological development 1is a country
ultimately brings down both the death
rate and the birth rate. But the first
impact of modern science and techno-
logy, with its improved sanitalion and
disease control, reduces the. mortality
rate or the death rate without influen-

. cing in any way the birth rate or the

fertility rate.

The increase in food supply, the
elimination of famines and epidemics
and the gradual improvement of the
health conditions of the country re-
duce the mortality rate. But fertility
or birth rate, being intimately con-
nected with the ways of life of the
people, with the traditional outlook
of the people towards family and
children and their religious practices,
offers more resistence to change.
Thus we. find that during the Afirst
phase of industrialisation in every
country, the rate of death comes down
and owing to the coming down of the
rate of death population begins to in-
crease on an unprecedented scale.
This {s what happened in England
during the first phase af the industrial
revolution during the earlier part of
the 18th century.

Mr. Deputy-Speaker: What is the
remedy? The leatrned Doctor may come
to the remedies he would suggest.

‘Dr. M. M. Das: I am coming to that,
Sir. In Japan also we find an illus-

3004



3005 General Budget—

[Dr. M. M. Das]

trative example of these phenomenas
. We are afraid this is what is going te
take place in our country also. Along
with"the implementation of our deve-
lopment schemes our population also
will grow on an unprecedented scale.
In India today both the birth rate and
the death rate are very high, because
India still remains a backward and
under-developed country. Our birth
rate is 27'9 per thousand and our
death rate 17'5. With the beginning
of- industrialisation—our death rate
will come down—but our birth rate
will remain the same. The result is
that the rate of increase of our popu-
lation will be much higher than it is
now.

But it is a very difficult matter to
control the growth .of population.
There is a natural tendency among men
and women in every country to marry
and to produce children, and apparen-
tly, those who marry lead happier lives
than those who do not.

Shri Nambiar: If the death rate is
also increased the problem will be

supply. :

Dr. M. M. Das: I have got only a
few minutes, my friend. -

1t is therefore imperative that our
(zovernment should devise and follow
u positive population policy aimed at
a reduction of ther birth rate of our
country so that a better balance may
be created between the rapidly expand-

ing population and the short food
supply.
Apart from living the life of an

ascetic, a life of celibacy, a life of ab-
solute sexual abstinence, there is only
one alternative in the world today for
controlling the growth of population.
This one alternative is the practice of
any of the methods of family planning
or birth control. It is a matter of
regret that our Government has up
till now done practically nothing in
this respect. A brief reference of this
problem of family glnnning in the
Draft Report of the Planning Commis-
sion has focussed the attention of the
public to this problem of vital im-
portance. This year rupees three lakhs
have been earmarked in the Budget of
our Health Ministry for carrying cut
investigations about the rhythm
method of family planning. I do not
understand why our Government has
becomg¢ so enamoured of this rhythm
method of family planning. All over
the world today this method has not
Deen found suitable in any country, and
every country has disregarded this
method as unsuitable, unreliable and

ineflective. The House will know that
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our Defence Forces have taken up
this family planning to be introduced
and popularised among the members ot
.the Defence Forces. Here is a book-
let Planned Parenthood, published by
the Medical Directorate, Army Head-
quarters, New Delhi. And this is the
opinion of our Army Medical Direc-
torate about the rhythm method which
has been adopted by our Govern-
ment. After describing in detail this
method, this booklet says:

“In practice, however, the ob-
servance of the safe period” (that
is, the rhythm method) “is fraught
with pitfalls, chiefly on account
of the fact that the fertility of
women is very variable, and many-
women have been known to con-
cewle"right through the menstrual
cycle”.

I would also like to submit before
the House the  opinion of one of the
world renowned authorities upon this
subject, namaely, that of Dr. Marig
Stopes of England. Dr. Marie Stopes
is the rresident of the Society for
Constructive Birth Control and Racial
Progress in England, and she is also
the President and Founder of the
Mothers' Clinic, London. In a pam-
phlet named Birth Control to Indian
Women, she has said: -

“Recently I heard with pYo-
found distress that the Indian
Government are actively support-
ing a campaign to teach Indian
women the ‘Rhythm’ or so-called
‘Safe Period’ method (of birth
control). I emphatically deny
that the Rhythm method would be
successful and earnestly warn
Indians not to place reliance on
this methad. It is most unreliable
and very unnatural.”

The opinion of medical men in this .

country is not at all favourable so far
as this rhythm method is concerned.
I understand that one of the most
reputed and leading surgeons of the
city of Delhi has written a letter to the
hon. Minister explaining to her the
worthlessness of this method and re-
questing her not to waste public money
and energy in propagating and popu-
larising this rhythm method.

Even Dr. Stone, who was invited Ly

the Government of India, has not rec- *

nmmended this ‘methods as the most
suitable one. In spite of the fact that
Dr. Stone was invited to this country
by the Health Minister only to csta-
blish pilot studies in the usz of the
rhythm method of family planning,
Dr. Stone has recommended that me-
chanical and chemical contraceptives,
which are now imported from foreign
countries, should be manufactured ir
India by the Indian Government.
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In these circumstances, with all
humility, I beg to submit a few of my
suggestions in regard to this problem.

Firstly, I submit that instead of
carrying out investigations and re-
searches, our Government should make
sincere attempts to popularise and
propagate amongst our masses those
methods of family planning which are
being already used today in . other
countries of the world .with safety and
success. The only difficulty with these
methods is that they involve some ex-
penditure. In order to counteract that,
so that everybody may find it possible to
utilize them, my suggestion is that our
Government should give a subsidy to
all the appliances of family planning—
rubber goods or medicines. We have
earmarked Rs. three lakhs for investi-
gations in family planning. ‘The total
value of such birth control appliances
imported into this country will not be
much, and out of these three lakhs of
rupees room can be found for the
subsidy. .

Secondly, in additioh to this sub-
sidy, our Government should organize
a country-wide movement for popu-
larising family planning. All the difi-
erent agencies of publicity, namely,
the Press, platform, cinemas, radio
and other agencies should be utilized
for this purpose. Our Ministry of In-
formation and Broadcasting should be
requested to prepare a series of films
for popularizing the principle and prac-
tice of birth control amongst our mas-
ses.

Shri Nambiar: A very sane idea!

Dr. M. M. Das: And, thirdly, free
beds and free operation facilities
should be made available in every first
class hospital in this country for steri-,
lizing those who want to get themsel-
ves sterilized by surgical operation,

Before I finish, I would like to sounda
a note of warning to our Government.
The odds against any plan of family
plannirg being implemented in this
country are no doubt very heavy. But,
our need is imperative. A laissez-fajre
attitude towards this problem of great
importance can only spell disaster and
bring upon this countiry utter frustra-
tion and eternal poyerty.

The Ministér. of Health (Rajkumari
Amrit Kaur)y I welcome this opportu-
nity that falls to the lot of a Minister
once a year to.listen to the opinions of
the Members of this House in regard
to this vital problem of health. I only
wish these opportunities came oftener.
I have. therefore,  listened/with great
interest to all the criticismis that have
been levelled at my Ministry and to
some suggestions that have been
thrown out.
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It is difficult for me to express in
words the immensity of my heart ache.,
It is perpetual and no medicine can
cure it. That I, who have to move
and live and have my-:being amongst
those who are sick and sutfering, find
that 1 cannot do all that 1 should like
to do for them, is enough to depress
any one. But, after all, problems re
there to be overcome and 1 have no
doubt that even in these last 4} years,
a very brief moment in the life of this
or any country, a little something hag
been achieved. I have go doubt too
that the State Governments who are
mainly responsible for the promotion
of health in their areas are well alive
to the situation and their responsibili-
ties, and the great thing is that, how-
ever slowly, we are forging ahead on

, right lines.

Much that has been said in regard
to the inadequacy of health facilities
in rufal areas. I entirely agree with
the Members of the. House who sgy
that our problem is pre-eminently, as
all our problems are, a problem of how
to bring well being to rural areas. 1
nave been told that nothing can be
done unless the economic problem is
solved. I do admit that I am not a
little handicapped .as are the Health
Ministers in all the States inasmuch
as we do not get enough finances for
our schemes. But, I realise that !
the money is not there. I know how
sympathetic my hon. colleague the
Finance Minister is towards my
schemes. But, then, he cannot mint

money...
An Hon. Member: he can.

Rajkumari Amrit Kaur: He cannot,
unfortunately.

The Minister of Finance (Shri C. D.
Deshmukh): Not with safety. -

Rajkumari Amrit Kaur: There are
certain levels beyond which man’s cn-
deavour cannot go. Therefore, 1 agree
with my hon. friend on the opposite
side- when he says that all the ameni-
ties that are possible to be given to
city people or to peoplé in other coun-
tries cannot be applicable to rural
areas and that owing to lack of
finance we have to haye different
standards. But I am notin agreement
with him and with many others in
all that they have said. They have
asked for health amenities in the rural
areas. I believe firmly that I cannot
have health unless I have enough
food; I cannot havc _ health unless I
have communications whereby to reach
out to ‘the people. I cannot have
health unless the problem of housing
is solved. The people must have a
proper drinking water supply. I have
always laid the greatest stress on the
preventive side. Even that means \;
money. I do hope,‘ that the new



3009 . General Budget— 1 JULY 1862  Demands for Graais 3010

.

[Rajkumari Amrit Kaur]
we have to nationalise our health

‘Ministry of Housing will have a i i
v services. I believe everybody can
gyt;lanuc hpmgramn.)e of housing. I afford to give a little towards health.
f:cﬂ?ggst fT)tr r‘:v‘gte‘-t?";v"i’lll‘m;etmn,s ant We are in the habit of depending ypon
developed in the Five Year Pl dmph{ the Government for everything. at
believe that the answer to m*g(‘l'. 1 ,b)can the Governmetn alone do? ant
aid and relief t rural area fs mog;.?e & ) the people’s co-operation in the fnatter
dispensaries and cottage hOspitals. I ogvpuilzhc health. " They can and should
know the difficulty of getting doctors glve 1t. - .
to settle in our rural areas. I blame . Members have talked about more doc-
the medijcal profession because I feel tors. I am not so keen about producing
that here in this. country when we more and more doctors who will cong-
stand at the’ threghold of a big ven- regale in the cities and not go'into
ture and hope tg/make something big thﬁllages. I am keen to attempt to
out of it, we ought to have a mission- trffin doctor’s aids and nursing aids
ary zeal, a missionary spirit, a spirit, from amongst the villagers themselves,
that counts no cost too great if it who will carry out the doctor’s instruc-
means service to our coupntry. But, tions, who" will be intelligent enough,
alas, the system that way left to us, who will be educated enough and 0
of medical aid and reliefhas not play- will be trained enough to see to eymt
ed fair by the doctor either. How all the service the doctor dirécts is
can one expect a doctor to go into the made ayailable to the people. I
rural areas, on, sometimes, Rs. 80 a believe this is the right way of solv-
month? re is he to live? He has ing the huge problem of health. I do
,not got Phouse to live in. H_e has not take a gloomy view; I do not,sée
got no -fdcilities for the education of why we should ,not be able tq/give
his children. He has to go without the more and more of such aid and relief
amenities of life to- which he as a city to our people over the next five vears.
dweller has been used. Therefore, I think we can do it; we must do it; we
we are jn almost, as it were, a vicious must make up our minds that. it shall
circle,' I have no doubt that cottage be done.
hoau;bil alsb tSh&UI? bebb]lxilt gpd I have .
no dou at mobile ispensaries /- ) 1 do not agree with my hon&i@nd
should be used more and more and (7 )across the way when he says that 23
_mtzﬁe, and th?td\vetshou_ld have a wal% per cent. only of our people require
paid Cad‘;’s of doctors in Governmen hospitalisation. I wish he could vistt
ferwce thout private practice,” So the hospitals even in this city of Delhi
ong as lwe do not pay our doctors - and see what percentage of the people
adequately we cannot have both good requirg hospitalisation and how little
men and women and good work. You ro0! have been able to give them.
have to pay the doctors a living wage,

He also talked against the B. C. G.

but wili make it possible for the a : :
campaign, against its efficacy, against

a wage that will not only attract them,
to serve. We should not make cond;-

tions of service impossible for any its whole conception. 1 would like
one: I do plead for that.” But, I know to quote but I have not got the books
this also. Even in respect of the here at yy elbow—I could quote to
limited scheme that d -have put up him, i?/&‘lct far more liberally than he
- recently, and wRjglf, to my joy, has did against it, in favour of B. C. G.
) been .accepted byAhe Cabinet, to give, It is only one of the many protective
'!Df on a small paynmient, free medical aid measures that we are taking, and I
and relief to all Government employees - think we ought to take it. And I do
in this city of Delhi, especially to those ‘not think the experience that has
whom we used to call Class IV ser- comeAo us from those countries in
vants—I do not myself like thig classi- th.e est wl)ere B. C. G. has been
fication—and who used jo ge%tothing. tried out with marked success can
1 apn already receiving leters from be ignored by us for we cannot ignore ,
the members of the Medical Associa- the evidence of doctors who are cap-/
tion saying that this policy is  all ‘ (f able and competent to speak. S%c?/
wrong. The Health Minister of the would not have the K World IHea
United Kingdom, when I was talking Organisation advocating it, you wou
to him year before last, sgid to me not have a Government like the Gov-
that we too were bound M—:ave diffi- ernment of the United Kingdom, which
culty if we started anythfhg on these is one of the most slow moving Govern-
lines because everywhere there are ments where new policies are concerned,
vested interests in the meédical profes- making B. C. G. vaccination obligatory
sion.. Well, we have to stand up to on those serving T./B. patients unless
them. Vested interests must go they are convinced/of its efficacy. He
because it is the people’'s welfare that quoted the Rockfeller report. He

comes ‘first. I would like the Membe‘!"( quoted some papers from the Min-
of this House to help me. I belie nesota University. There again, I had
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one . of the highest officials in the
health services of the United States
come to see me the other day, and he
told - me that- over practically the

whole of South America, B. C. G. is-

bemg practised. Among the Negroes
in - America it is being practised.
Among the Red Indians it has yield-
ed good results. I do wish to assure
Dr. Jaisoorya that nothing has been
put intp this report that has not got
evidence behind it. It would not be
right for me to put out things that
were not based on evidence, that were
not based on facts. “Oh' he says,
“it is an unscientific view.” I have to
join issue with him there. While I
agree with a great deal of what he
says, I have to join issue with him that
my advisers are men with unscientific
minds.

Much has been said about Ayur-
veda and Unani, and 1 have been ac-
cused of meting out step-motherly
treatment or almost trying to strangle
Ayurveda, Unani and Homoeopathy.
I want to make it perfectly clear from
the very beginning that I have never
wanted to stifle or strangle anything.
In fact, I believe, that I have been a
friend of Ayurveda, Unani and
Homoeopathy when I have asked them
to have the full basic scientific training
without which’ they cannot hope to
compete with ‘the dynamic progress
that modern medicine is making.

Medicine or indeed any other science .

knows no barriers of race or creed,
and I cannot be expected to believe and
say that anything that was born here
thousands and thousands of years ago,
even if it has remained static,.can to-
day compete with that which is spread-
ing all over the rest of the world. And
I say t
truth)“After all, it is the people for
whomf we are talking, and it is the
people who will demand from us what
they want. In the wilds of Himachal
Pradesh when I went round the
villages, they said to me: “Give us
doctors, give us dispensaries.” I said:
“I cannot give you all you want, for
I have not the money for them.”
What did they say to me:

39 e fiwrd) & fod & § ofew
TRT Tfgd

(A Vaid is all right for an ordinary
disease, but we need doctors). Now
that is my experience everywhere.
wherever I have been to the -villages
and 1 therefore beg all those who wish
to practise the science of Ayurveda or
the science of Unani—I do not say
they are not sclences, but I do say
that they have remained static and I
do say this that unless they pull up
their socks, and unless they imbibe

s in all humility for it is the .
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all that is of scientific value in modern
medicine, they will themselves kill
their art.

1 agree with my friend who said that
we ought to be doing research, but he
wants to know why I am doing it in
Jamnagar, and another friend asked

. What was the need. for research and

5D,

‘mengioned a whole heap of well-known

herbs. I want to tell the gentleman who
mentioned some medicines that every
one of the herbs that he named is inclu-
ded in the pharmacopoeia of modern
medicine in a modern form and they
are being used. They may have Latin
names -but that makes little difference.
As far as research in  Ayurveda is
concerned and why it has been started
in Jamnagar, the Pandit Committee
was appointed by me to tour round
India and see where research could
best be started. A majority of the
committee were Vaids and they sug-
gested that the work should be started
in Jamnagar. But who has got to do
the research? The Vaid alas is in-
capable of- doing it. They do not
even know how-to look down a micro-
scope. 1 am very sorry to say what
may seem harsh, but I have to say the
truth. And I am a friend when I tell
Vaids. Hakims and Homdeopaths
that until and unless you make your-
selves fit to compete with those who
can talk with a scientific background
and with scientific proof, you will not
be able to progress. No science, no
truth can die. After all, what |is
science? It is the duest for truth.
Therefore, if the truth is fundamental.
it cannot die. It does not depend on
‘he patronage of any Government. If
it has survived all these years, it is
because there is something In it. If it
has got to survive further years, it has

(v} pot to come in line with progress.

Thern there are the Homoeopaths, I
am perfectly willing again in this re-
gard to listen to their reasonable de;
mands. After all, where was Homoeo-
pathy born? Not in this country. Tt
was born in Germany. What has
happened to it in all the countries of
the West? They have insisted on a
basic modern course. and made Homoeo-
pathy, of course, a post graduate course.
T am not unopen to conviction and 7T
have asked the Homoeopaths again and
again to tell me at what stage of
training they would like to bring in
their therapeutics. But they must
have a basic modern training. J have
no doubt there again that they will
never be able to compete unless they
are oroperly trained. It Is no use
wanting me to encourage Homoeopaths
who go in for a three weeks or six
weeks correspondence course. I had
people here—I had t banished
from one of the Secretariats of the
Government of India—asking people
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to pay so many rupees, Rs. nine for a
six weeks course, Rs. eleven for a
nine weeks course and so on. That is
going on, and it is nothing but hypo-
crisy and exploiting the poor people.
Surely, no one can or should put up
with these going on. Anyhow, I have ,
not banned the practice of any system*
of medicine, but I know that if India
is to keep pace with dynamic progress
elsewhere, she cannot turn a deaf ear
to modern medicine any more than she
can to science in any other realm, any
more than she can say she is not going
to have an aeroplane, she is not,going
to have motor cars, she is not going to
have tractors. There however, I may
join issue. We have got human
material for the work of tractors, but
this House accepts tractors. Is it in
medical science alone that the
House wants to take us back from the
realm of modern science to the middle
ages or the dark ages? I am afraid I
am not for it. I must give to the
people the-best. I am not out to give
to the villager what is cheap. He
must have something better than I
have, because I have more education
’nd more facilities for healthy living,
an% therefore he has got tp have what
is best.

Then, a friend has slanged, if I may
use that word and as so very often
people do, the officials of my Ministry.
1 want to say here very firmly that
whatever he has. sald is completely
wrong. After all, our officials are here
to serve us, and I have not found—and
T have been in charge of two Minis-
tries—I have not found any official
going contrary to what the Minister
wants him to do. Al this talk of
rigid-mindedness has got to stop, and
T think it is time we stopped it. We
have inherited a fine service. They
may have had or have different Jideas.
but there is no reason why they should
go contrary to the directions of the
Minister. and T want to say that never
have I had anything but the most
loval co-operation from al} my collea-
gues. It is not right to damn any
particular section of the population.
1f co-operation is not -forthcoming from
his colleagues, it is probably the fault
of the Minister.

As far as the manufacture of our
own medicines is concerned. I am bt
entire agreement and I want that desi-
deratum to come about. that we should
be able to manufacture our own medi-
cines. Not only that. but we should be
able to export our drugs also. because.
after all. we have got thousands of
herbs here that can be exploited.

My time is very short. and I cannot
overhaps comment on all the points that
have been raised. but I must say
something about family planning, be-
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cause many of the Members of the
House have talked about it. There
have been contrary opinions expressed.
“The first speaker in this morning’s de-
bate said: “Family planning? Leave it
out.” Just like that. There are some
who have said: “Family planning?
Well, you must do something about it,”
while others have said: “Family plan-
ning? Why? Irrigate more  lands,
there is plenty of room for expansion
in our land.” My Ministry has been
accused of not having paid much at-
tention to this vexed question. We
are not wholly oblivious of the pro-
blem, as hon. Members will have seen
from the report on Health. in the
chapter relating to this subject in the
first Five Year Plan. But I would ask
the House to remember that family
planning has not been taken up by any
Government in the world on a govern-
mental basis, because it is a very per-
sonal thing, where religious suscepti-
bilities are often roused, and perhaps
Members of this House may have
seen that even in an organisation like
the World Health Organisation. the
oronosal that was sponsored by the
Indian delegate to discuss birth control
and to see what the organisation can
do about it, was turned down because
of bitter opposition against any such
plan. Many of the Members of the
non-progressive -groups across the way—
though some of them may call them-
selves more progressive—may oppose
bitterly birth conttol by means Tof
mechanical contraceptives. Unfortu-
nately, the Members of the House who
have spoken in favour of it have spoken
only in terms of mechanical contrace-
ntives. I myself am firmly of opinion
that—the moral side of it apart—this
is completely unthinkable for us from
the point of view of finance. It is im-
possible for us not only from the point
of money. but also from the point of
view of inadequate medical aid and
relief. THere are other methods, how-
ever. Will the hon. Members who talk
about family planning take courage in
both hands, and advocate that peovle
marry at a much later age than they
do now? Do the Members who come,
especially from Bengal. realise that in
their villages today girls are becnminag
mothers at the age of 15, and that
hovs in their teens are becoming
fathers? These .are some of the wavs
in which we can tackle this question.
After all, the God-given remedy of
self-restraint is given to us. Are we
going to be weak enough to sav that
no self-restraint can be practised. and
that we have to resort to other
methods? We are quoting the Father
of the Nation agsin and again re-
neatedly on the floor of this House,
but should we forget him in this vital
thing? 1 think we shall be doing a
very great disservice to this country,
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if in this we blindly follow the West.
1t has been said that we should raise
the standard of living of the people
here. The answer is yes, as soon as
possible. If we can do that, the birth-
rate will of 1itself go down. But in
other ways what are we doing? After
»all, a man has to have some outlet
tor his energies and for his pleasure.
What do we give him? He has got
uothing to turn tc but gambling, drink
and procreation. Will the hon. Mem-
bers go out and do something for
these people? We give them no music,
no drama, no theatres, no cinemas, no
games, nothing of that sort. I say,
these are the ways in which we can
tackle this vital question. The rhythm
method has been recommended by Dr.
Stone. I do not know who is res-
, bonsible for the libel that he has not
recommended it. I am sure, the hon.
Member, who quoted Dr. Stone as
naving said that, has not read his re-
sort properly. And this method is a
costless method of self restraint.

Dr. M. M. Das: On a point of per-
sonal explanation, Sir. The report is
.here with me, I can assure the hon.
Minister...

12 Noon

Rajkumari Amrit Kaur: Dr. Stone’s
report and his recommendations are
with me. He has said in it that after
having travelled and talked with and

*» secn very many people, he has come
to the conclusion that this is the best
method for India. That is Dr. Stone’s
recommendation, and I can show it to
the hon. Member, if he wishes to see
it. The solution of the problem is in
our own hands. And I am not one of
those who is going to go against the
tenius and the traditions of our peo-

<*vple. There are many objections to the
way of family planning as followed in
the West; even in the West, doctors are
not wholly satisfled with the methods
that obtain there.

Finally, I would like to assure ‘he
Hon. Members of this House that I
and my colleagues are at their disposal
whenever they would like to see us.
I would like to see, particuldrly the

~ Members of the Opposition, to have
them come and talk with me and plan
with me. because, after all, health, at
any rate, is something that rises above
all barriers; there are no politics in it.
We all want a healthy nation. We
want to have healthy children and
healthy youth. People are dying of
TB. and I am told, I have got T.B.
on the brain. How can I not? I have
to have T.B. on my brain, because I
cannot find beds for T.B. patients. My
heart aches for them. I know that we

83 PSD.
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cannot do very much for them at the
moment, but we could give shelters for
them, We could have isolation, at any
rate, for them, We can remove malaria
from this country. We ought to re-
move it. I am now pleading with the
hon. Finance Minister, that if any
money comes his way, it might be
given to me for a countrywide plan
Ior the eradication of malaria.

would like to say that I sympathise
entirely with the States when they say
to me: “We have so many program-
mes on hand, we would like to avoid
malaria and so on and we want
money.” 1 believe, one hon, Mem-
ber said that D. D. T. is not going to
climinate malania. But I have the
evidence of my hon. friend Mr. Var-
tak who comes from Bombay State,
where with a really good program-
me, malaria has been brought wonder-
fully under control. It can be brought
under control in every State. In four
places, in the States of Mysore, Orissa,
Madras and in the Terai lands of
Uttar Pradesh, where teams of work-
ers have gone out, malaria has been
eliminated. It can be eliminated; it
is only a question of ways and means.
I have to guard myself against impa-
tience. 1 may not be frustrated and
I would like the House to join with
me—that we should not be frustrated.
We must not only not think that we
are unable to do this or that, but we
should think that we will do it, we
will do a little, and we will see when
we can achieve the rest. That is the
attitude that we have to take in the
matter of health. I do hope that more
and more Members will take an in-
creasing interest in this subject, and
come to me with their suggestions. I
have an open mind, and I would .ike
to do everything that is practicable
for the sake of this vital need. After
all, there can be no production in this
country, there can be no progress of
any kind in this country, if our peo-
ple are weak and dying of disease. It
is na good quoting to me. Sometimes
I have quoted to me Samuel Butler’s
‘Erewhon’, where the law was that
“People who fall ill should be fined.”
That is all very well, but in Samuel
Butler’s “Land of Nowhere”, I dare-
say, conditions existed where people
need not have fallen ill. Unforiu-
nately in our country, conditions exist
where people have got to fall {ll; they
are cxceptions if they do not fall {ll.
Therefore, those conditions have got
to be remedied. I hope great things
from our community projects, where,
1 hope. the villages will have proper
plans laid out for them, so that the
health conditions, drainage, sewerage,
Iatrings etc. can be improved, and all
which makes for better health and
living may be given to our villagers.
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Dr. M. M. Das: 1 was contradic‘ed
by the hon. Minister when it was said
that Dr. Stone did not recommend
that the Government of India should
take up the manufacture of birth-con-
trol appliarices. Here is the report
sent by the Health Ministry, and I
snall like to point out to the hon.
Minister.........

Mr. Deputy-Speaker: That is an-
other matter, regarding the rhythm
method. As the time is up, the bon.
Member may talk at leisure with the
hon. Minister, and clear up the mat-
SeL

I will now put the cut motions to
the vote of the House. .
The question is:

“That the demand under the
head ‘Ministry of Health’ be
reduced by Rs. 100.”

The motion was negatived.

; Mr. Deputy-Speaker: The question
S:

“That the demand under the
head ‘Ministry of Health® be
reduced by Rs. 100.”

The motion was negatived.
; Mr. Deputy-Speaker: The question
8.

“That the demand under the
head ‘Ministry of Health’® be
reduced by Rs. 100.”

The motion was negatived.
; Mr. Deputy-Speaker: The question
s:

“That the demand under the
head ‘Ministry of Health® be
reauced by Rs. 100.”

The motion was negatived.
hMr. Deputy-Spesker: The question
" “That the demand under the

head ‘Ministry of Health’ be
reauced by Rs. 100.”

The motion was negatived.
. Mr. Deputy-Speaker: The question
s:

“That the demand under the
head ‘Ministry of Health’ be
reduced by Rs. 100.”

The motion was negatived.

“Mr. Deputy-Speaker: The question

“That the demand under the
head ‘Ministry of Health’® be
reduced by Rs. 100.”

The motion was negatived.
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Mr. Deputy-Speaker: The question
S

1

“That the demand under the
head ‘Ministry of Health’ be
reauced by Rs. 100.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is: ’
“That the demand under the
head ‘Public Health’ be reduced
by Rs. 100.”

The motion was negatived.
. Mr. Deputy-Speaker: The question
is:

“That the demand under the
head ‘Public Health’ be reduced
by Rs. 100.”

The motion was negatived.
. Mr. Deputy-Speaker: The question
is:
“That the demand under the
head ‘Public Health’ be reduced
by Rs. 100.”

The motion was negatived.

Mr. Deputy-Speaker:

The question
is:

“That the demand under the
head ‘Ministry of Health’ be
reduced by Rs. 100.”

The motion was negatived.
. Mr. Deputy-Speaker: The question
8:

“That the demiand under the
head ‘Medical Services’ be reduc-
ed by Rs. 100.”

The motion was negatived.

hlMr. Deputy-Speaker: The question

“That the demand under the
head ‘Public Health’ be reduced
by Rs. 100.”

The motion was negatived.

mMr. Deputy-Speaker: The question

“That the demand under the a
head ‘Ministry of Health' be
reauced by Rs. 100.”

The motion was negatived.

; Mr. Deputy-Speaker: The question
s:

“That the demand under the
head ‘Public Health’ be reduced .
by Rs. 100.”

The motion was negatived.
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lsMr. Deputy-Speaker: The questinn

“That the demand under the
head ‘Public Health’ be reduced
by Rs. 100.”

The motion was negatived.
Mr. Deputy-Speaker: The question is:

“That the demand under the
head ‘Public Health’ be reduced
by Rs. 100.”

The motion was negatived.

Mr. Deputy-Speaker: All the cut
motions have been negatived. I shall
now put the Demands to the vote of
the House.

The question is:

“That the respective sums not
exceeding the amounts shown in
the third column of the order
paper in respect of Demands Nos.
50, 51, 52, 53 and 119 be granted
to the President, out of the Con-
solidated Fund of India, to com-
plete the sums necessary to defray
the charges that will come in
course of payment during the year
ending the 31st day of March, 1953,
i respect of the corresponding
heads of Demands entered in the
second column thereof.”

The motion was adopted.

[As directed by Mr. Deputy-Speak-
er the motions for Demands for
Grants which were adopted by the
House are reproduced below.—Ed. of
PP.] :

DeMaND No. 50—MINISTRY OoF HEALTH

“That a sum not exceeding
Rs. 4,05,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the
sum necessary to defray the charg-
es that will come in course of pay-
ment during the year ending the
31st day of March. 1953, in res-
pect of ‘Ministry of Health'.”

DeEmMaND No. 51—MEDICAL SERVICES

“That a sum not exceeding
Rs. 58.11,000 be granted to the
President, out of the Consolidated
Purd of India., to complete the
sum necessary to defray the
charges that will come in course
of payment during the year end-
ing the 31st day of March, 1953.

0D

in respect of Medical Services’.

DemMaND No. 52—PusLic HEALTH

“That a sum not exceeding
Rs. 51,98,00" be granted to the
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President, out of the Consolidated
Pund of India, to complete the
sum necessary to defray the
charges that will come in course
of payment during the year end-
ing the 31st day of March, 1933,
in respect of ‘Public Health'.”

DEMAND No. 33—MISCELLANEOUS Ex-
PENDITURE UNDER THE MINISTRY OF
HEALTH.

“That a sum not exceeding
Rs. 46,12,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the
sum necessary to defray the
charges that will come in course
of payment during the year end-
ing the 31st day of March, 1853,
in respect of ‘Miscellaneous Ex-
penditure under the Ministry of
Health'.”

DEMAND No. 119—CAPITAL OUTLAY OF
THE MINISTRY OF HEALTH

“That a sum not exceeding
Rs. 1.16.10,000 be granted to the
President, out of the Consolidated
Fund of India, to complete the
sum necessary to defray the
charges that will come in course
of payment during the year end-
ing. the 31st day of March, 1933,
in respect of ‘Capital Outlay of the
Ministry of Health".”

Mr. Deputy-Speaker: We will now
proceed with the Demands and the
cut motions relating to Planning.

Shri Nand Lal Sharma: The cut
motions have been lost. Does it mean.
Sir, that the subjects raised therein
are also lost?

Mr. Deputy-Speaker: The subjects
are immortal.

Now, there is a suggestion made to
me that inasmuch as Planning is one
of the items coming under the Minis-
try of Finance. all the cut motions re-
lating to Planning and Finance may
be moved together and then one Jis-
cussion may follow.

The Minister of Parliamentarr
Affairs (Shri Satya Narayan Sinha):
In regard to river valley projects, the
hon. Minister has not replied to the
debate. We may take up Planning
and Finance after that.

Mr. Deputy-Speaker: Does he in-
tend to reply? Then, we can take up
Planning and Finance afterwards.

The hon. Minister may reply to the
debate on the Demands Nos. 71. 75.
76 and 123 relating to the Ministry of
Irrigation and Power.
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The Minisier of Planning and Irri-
gation and Power (Shri Nanda): Sir,
the other day—it was the 20th of
June—the Demands for Grants in
respect of the Ministry of Irrigation
and Power were discussed; so also
several cut motions in that connec-
tion. I regret to say I could not rr.-
main present throughout the day when
this discussion took place. But 1
made a careful study of the entire
record of the proceedings and I am in
a position to express my reactions to
one aspect of that discussion im-
mediately. Very harsh words were
said and some serious charges wece
made regarding the working of thc
river valley projects. It is now my
business to ask the House to judge
whether there is any weight or sub-
stance in the grave accusations which
were hurled against this administra-
tion. During the brief period I have
become responsible for this part of
the Government’s work, I have tried
to acquaint myself with the problems
and issues that have arisen and 1 am
in a position to say that I have mare
a fairly accurate assessment of the
situation in respect of many of those
matters. I have also to admit that I
have not been able to complete my
scrutiny and examination of all ihdse
matters. Regarding some of these
things, I have only provisional cou-
clusions.

What are my findings? What is my
reply to the questions that have been
raised? I am not going to make this
claim that everything is perfect with
regard to the administration of the
river valley projects. 1 know things
have happened which one mignt well
have avoided. There are dark spots,
there are flaws, but it is not a dark
picture as it has been painted to be.
T_here are dark spots; they are on a
big white canvas and these dark spots
2180 are 'being wiped out. They are
diminishing. It is a picture of progres-
slve improvement; it is a fairly bright
picture. (Interruption)

I do not want to be interrupted like
this. So far as the conditions, as I
see them now. are concerned I can
say with confidence that there is noth-
ing of which we need be ashamed. I
do not claim even now that everything
is perfect. Even at this stage things
have to be improved. I am sure we
are going to improve them. Even at
the best it is not possible to claim or
to expect that when big things are
be_lng done, when crores of rupees are
being spent. when thousands of people
are engaged in big projects, something
here and there will not occur whicn
one may not like. But I would like
to be tested by the overall test of e
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ciency, of economy—whether we are
really making a good job of the things
that we have taken in hand. We have
also to be tested on this touchstone—
maybe some things have at some time
not been of a very satisfactory charac-
ter—nave we. immediatcly we noticed
inem. not tried to improve them. taken
all the necessary steps to put tl‘{ipgs
rirht and are we no: now in a position
wnen we can claim that things are
fairly satisfactory and improvements
the being made?

I'his is my view of the situation. .I
will be asked. “What about the Esti-
mates Committee’s report? They have
also said so many things against
the administration.” I have 'very
great admiration for this piece of
work, the Estimates Committee’s re-
port. A great deal of labour nas becu
pu. into it They have covered very
wide giound, they have brought to
light number of things which one
would like to know, several weaknes-
ses in the admijnistration. I  have
made a very minute and close study
of this report. I must say that I have
not been able to agree with all the
conclusions of the Committee. There
are several things which certainly are
verv helpful and it may be that the
data which I have now were not avail-
able to that Committee. They tried
tn do so many things in a short per-
iod and it 1s possible, therefore, that
when the data, that I have, are placed
before the hon. Members of that Com-
mittee, thcy might reach the same
conclusion” as 1 do.

I give an instance, Sir—that is a
factual matter—regarding the difficul-
ties which the Estimates Committee
might have experienced. Here s a
reference to Bhakra-Nangal:

“The recent damage done to the
tunnels by flood only confirms the
misgivings that there was some
defect in the construction.”

I have some information about chis.
I have been very reliably informed
that this is not at all true. No
damage at all occurred to the Rhakra-
Nangal tunnels. The position is—and
this is the authoritative official state-
ment:

“Tt can be categorically stated
that no damage whatsoever was
caused by flood to the tunnel struc-
ture. There was no caving in,
nor did any part of the lining
completed till the occurrence of
the flood collapse. The loss that
accurred was due to the submerging
of rertain stork and tool and plant
and the washing away of certain
stock articles stored on the river
edge.”
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But it did not amount to much.

This is the position......

Shri Dhulekar: What were the
sources of the information of the Esti-
mates Committee?

Shri Nanda: We shall go into it at
the proper time.

Shri Velayudhan: On a point o1
order. I want to know whether the
hon. Minister can discuss the Esti-
mates Committee's report here when
we are not given a chance to discuss
it.

Shri Nanda: The Estimates Com-
mittee’s report was rcferred to on
numerous occasions in the course of
the discussion and I was charged with
not having taken notice of the recom-
mendations. 1 am not discussing the
Estimates Committee’s report as such
The time will come for that. I um
just pointing out the fact that certain
conclusions may possibly have to he
modified in the light of new data. But
the point is that there is a way of in-
terpreting these things. Take every
page of it as true, and still what I said
before applies: you have to judge it
as a whole and interpret it in a man-
ner which should be fair. You point
out a few things which have not been
very satisfactory here and there. That
does not mean that the entire situa-
tion is something of which we should
be ashamed. Not at all.

Shri Sinhasan Singh (Gorakhpur
Distt.—South): On a point of order.
Sir. According to the Estimates Com-
mittee’s report, we. find that some loss
occurred. Now the hon. Minister
auotes from an official report that no
loss occurced. There are two distinc.
reports coming from two  sources—-
both Government. Will the hon.
Minister let us know which of the wwo
reports is correct and put the fact<
before the House?

Mr. Deputy-Speaker: I had some-
thing to do with the Estimates Com-
mittee. I do not find that there is any
contradiction between what the hon.
Minister has said and the passage in
the Estimates Committee’s report. I.
was said at the time that there was a
flood and it inundated the channels.
The Estimates Committee thought that
much damage was done. That was a!
the time of the floods. Subsequently
the hon. Minister has got a report that
the damage is not so serious and it
does not indicate that the whole
scheme is wrong. That is all that he
is trying to explain.

Shri S. S. More: What was the
material on the basis of which the
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Estimates Committee came to the con-
clusion that there was a loss?

Mr. Deputy-Spcaker: We are not
going into all those details.

Shri Velayudhan: Has not the Esti-
mates Committee said that there was
a loss, and is not the hon. Minister
—asting aspersions on the Estimates
Commitice by saying that there has
been no loss?

Mr. Deputy-Speaker: The hon. Men.-
ber is not a member of the Estimates
Committee. Other members of the
Committee do not take offence. No
hon. Member who is a member or has
been a member of the Estimates Com-
mittee has taken exception. I dn
not see that there is anything objec-
tionable in what the hon. Minister
has said. Reference has been made
to the Estimates Committee’s report.
The Committee, on the material placed
before them, came to certain conclu-
siohs, They were sent to the Ministers
also. In the light of some more evidence
which is available, the Minister might
say that on the material before t{ne
Estimates Committee they might have
come to different conclusions alto-
gether. 1 do not see how the hon.
Minister is casting any aspersion on
any Committee set up by this House.
It is open to him to say that ihat
conclusion does not arise out of the
material placed before him later.

Shri H. N. Mukerjee: Are we to
take it that adequate facts were not
p'aced before the Estimates Committee
at the time it made its report, and
that the hon. Minister has become
wise after the event?

Mr. Deputy-Speaker: I am not sur-
prised "at it. They are both human—
the experts and the Estimates Commit-
tee. There may be some loopholes
But there can be nothing like contra-
diction in this.

Shri Nanda: From the outset of my
entry into Parliament this time I be-
came aware of a certain amount of
uneasiness about the river valley pro-
jects—a great deal of curiosity. and a
certain strength of feeling about some
asnacts of the work in connection with
those  projects. This interest and
anxiety about the river valley pro-
ircts is verv natural and is welcome.
It is very helpful, and it is very useful
to us: and 1. being associated with the
Planninz Commission. have very egood
reason to realise the need and utility
of such anxiety nnd interest. Do T not
know how much we have staked on
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{Shri Nanda]

threse projects? Such a iarge chunk of
our resources is being invested in these
projects. When the Minister of
Health wants some more money for
Health, we have to tell her: “No, we
have to put this money on irrigation.”
When the Minister of Education wanis
some more money for Education, we
tell him: “No. We have not got any
more till this need is first satisfied.”
And for the future. whenever any
question arises about nutrition, about
food, we point to the river valley pro-
jects. When the question of employ-
ment is raised, we say: “We are lay-
ing the foundations for economic deve-
lopment, which will also solve the em-
ployment problem.” So, so much 1s
involved in these projects.

I have some figures to show what
exactly this question of the develop-
ment of our water resources means.
Out of 369 crore acres of classified
culturable area, only 4.9 crore acres,
that is, about 13 per cent.. are at pre-
sent under irrigation of all types. It
has been calculated that-:to supply
adequate nutrition to the people of the
country, we should add 80 lakhs of
acres to our cultivated area. and to
offset the increase in population, an-
other 20 lakh acres every year. In
the course of about 15 years we should
have twice the present area under irri-
gation. This may require in all an in-
vestment of Rs. 2,000 crores. The Five
Year Plan in the first part is designed
to achieve during the period 84 lakhs
of acres under irrigation and ultimate-
ly 164 lakhs of acres at an approxi-
mated total cost of Rs. 770 crores of
which Rs. 516 crores will be incurred
during the Plan period. It is intended
that resources should be made avail-
able for the second part also which
may, if circumstances are favourable,
add on completion 61 lakh acres under
irrigation at an estimated total cost of
Rs. 250 crores. Our total installed
capacity, both thermal and hydel, is 17
lakhs k.w. at present. which gives an
annual per capita availability of 14
units. Our projects in hand will give
18 lakhs k.w. As far as our natural
resources are concerned, our possibili-
ties are immense. Of the estimated
135 crores of acre-feet of water, of
which at least a third. that is, 45 crores
could be beneficially used. we are utili-
sing at present only 7-64 crores of acre-
teet of water. Our hydro-electric po-
tential has been estimated at 40 million
k.w.

There is a significance in these fi-
gures. There is a promise in these fi-
gures. And what is the conclusion?
The conclusion is that so far as this
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work ot river valley projects is con-
cerned, it is not a matter of party or
for the play of party politics. It is a
matter of the highest national import-
ance. The whole nation has to unite.
Therefore, as I said, any information,
any facts, anything which will put us
wiser about the working of these pro-
jects is surely welcome. By the same
token, the criticism that has been le-
velled . should not be exaggerated criti-
cism, because the very object that we
have in view will be defeated, especial-
ly as we have to go to the people for
their co-operation. and we have to
enthuse them. The question of public
co-operation was raised several times
in the course of this discussion. If
we go on telling the people that
everything is wrong, how can we ex-
pect that they will co-operate and that
we will be able to mobilise the man-
power in the rural areas in order that
our construction may become cheaper?
It is not going to be possible. I do not
presume to tell the Opposition as to
what their functions are, but I very
humbly wish to urge this point of
view. As a spokesman of the Govern-
ment I should not regard it as my duty
to defend everything that is done here.
If anything wrong occurs, I must come
and tell the House that this is what has
happened and that I am going to set it
right. So far as the Qpposition is con-
cerned, where high national policies
are concerned, if they differ on policy.
I can understand; Government should
expect no quarter from them. But
where policies are agreed to, and
where it is a matter of such Hhigh
national importance. they should be
more restrained. and every word must
be uttered so that it might not adverse-
ly affect the objective which we want
to promote.

Regarding policy. I shall try to enun-
ciate what are the basic principles
which should constitute our policy in
this matter. Do we differ in that? 1
will submit briefly what the policy is.
Our water resource is the essential
basis of the development programmes
in this country. The water which
flows in our rivers is among our most
precious resources for irrigating land,
supplying cheap power and various
other purposes. The water resources
of the nation must, therefore, be de-
veloped speedily—largely through
storage—and their balanced use has to
be made in major. medium-sized and
minor projects. This must be an inte-
grated development with due regard to
priorities so that the maximum econo-
mic and social benefits can be made
available. It must also be an even
development so that the needs of every
region are met on an equitable basis.
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These projects must be planned sys-
tematically, based on all the necessary
investigations and surveys so that
their technical and economic feasibilily
is assured. The training of personnel
and the supply of equipment should be
effectively planned.

The designing and the execution of
these projects calls for highly specia-
lised technical knowledge and experi-
ence; while such foreign help as is in-
dispensable may be obtained, indigen-
ous talent and personnel must be quick-
ly developed and utilised to the fullest
extent and in that no parochial consi-
derations must have any play.

Considering the country’s difficulties
regarding financial resources, utmost
economy and efficiency should be se-
cured in the execution of these pro-
jects, and for this purpose a suitable
administrative set-up should be crea-
ted, having regard to the varying needs
and conditions. Whether work is to
be carried out by an autonomous,
semi-autonomous or departmental or-
ganisation will depend on the situation.
Means should be adopted which will
best secure the objectives and for this
purpose modifications may also be in-
troduced in the existing set-up where-
ever necessary. '

While the initiative and responsibili-
ty of those who are actually respon-
sible for the execution of the job
should not be impaired, there should
be adequate check and supervision to
ensure that there is no misuse of funds
or neglect of these responsibilities in
other ways.

The Central and State organisation
In charge of this activity should be so
built up that there is no overlapping of
functions and responsibility remains
distinct at each stage.

Execution of the projects should be
speeded up because otherwise costs
will rise, the financial side of the pro-
jects will suffer and benefits will be
delayed.

The resources of the nation in per-
sonnel, equipment etc. should be
pooled so that the most effective use of
these resources is made in the execu-
tion of that programme.

Public co-operation in the execution
of the projects should be secured to the
fullest extent and the rural community
in these areas should mobilise the
local man-power on a co-operative

basis to enable construction to be
carried out in the most economical
manner.
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The people of the country, especi-lly
those living in the areas in which pro-
jects are being carried out, should be
made completely familiar with the pro-
gress, utility and significance of these
projects.

I am sure the hon. Members on the
other side will not be in a position to
disagree with the principles which I
have just stated and which I believe
all of us agree should be the basis of
the Government policy. But the ques-
tion will arise: What about the actual
gxecgtion? Are these things being

one?

Shri Velayudhan: What is that? Is
that what the hon. Minister has him-
self given or somebody else?

Mr. Deputy-Speaker: It is the Gov-
ernment’s policy.

Shri Nanda: I have declared that we
are prepared to be judged by these
tests and therefore I will have now to
address myself to the specific points
of criticism that have been raised and
to show how much truth there is in
the charges that have been made.

I shall, in the first instance, take up
the Hirakud Dam Project. Dr. Megh-
nad Saha had a great deal to say
about this project, He made a point
thzlt this project was prepared hastily
an

Shri Meghnad Saha (Calcutta North-
West): I said that about five years ago.

Shri Nanda: He has said that in this
House. I have got the remarks made
Ly him. I can quote them.

Mr. Deputy-Speaker: He says he said
that not now alone but flve years ago
also he said the same thing.

Shri Nanda: During the course of
flve years so many things have changed.
What does it mean? It means that the
project was being carried out hastily.
There has to be a certain amount of
preparation—very careful preparation
—and it must be realised that every-
thing requires time. I want to ex-
plain this. For the purpose of a pro-
Ject when it is at a construction stage
or when the construction starts, a great
deal of designing, specification, esti-
mates etc. hras got to be ready. But
before that stage arises there has to be
the submission of a proposal to secure
approval, administrative approval,
authorization and the kind of prepara-
tion that is needed for that is of a
different type, that is, it {5 not to be
in as much detall as it would he other-
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wise. I can say that I have gone
through the material on the subject.
When the project was originally con-
ceived in 1945 and before this was taken
up by the Government of India there
was a lot of attention paid to the sub-
ject and material collected about the
river flow and other matters connected
with the question of floods. The Pro-
ject report was submitted to the Gov-
ernment_of India in June 1947 and
transmitted to the Government of
Orissa in September 1947. The autho-
risation for the construction of the
project was given by the Government
of India on the 8th of April 1948. The
Orjssa Government had approved it
in October 1947, Then the preli-
minary work starts in August 1948
and construction actually commences
in February 1949. In between,
severhl things happened. An Advi-
sory \Committee was appointed with
Dr. Savage as Chairman and.........

An Hon. Member: When was it?

Shri Nanda: It was in March 1948.
Its report came in June 1948. Then
the preliminary designs of Hirakud
dam were made by the International
Engineering Company in U.S.A. from
August 1948 to December 1949. Final
designs by the Central Designs Office
of the CW.P.C. were prepared Dei-
ween December 1949 and June 1851
and there were various subsequent
stages also. This will show that there
have been other Committees also later
on which looked into the revised esti-
mates and gave further advice to the
administration of the project. If all
that is examined, it will be seen that
very great care was taken to see that
the project was conceived and pre-
pared in a proper and adequate way.

Shri Meghnad Saha: May I interrupt
at this stage on a point of informa-
tion? I find that the name of Dr.
Savage is being cited as a magic man
who can come to the spot for two
days. take tea and give advice on a
proposal......

Mr. Deputy-Speaker: I do not find
what is the question. Order, order.
What is the question that the hon.
Member wants to put?

Shri Meghnad Seaha: The question is
that Dr. Savage is brought by our
Engineers in season and out of season
to give them advice over (Interrup-
tion).
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Mr. Deputy-Speaker: Order, order.
This is not a point of information.
I'here is no question. The hon. Mem-
ber 1s once again making a speech.

Shri Meghnad Saha: I wanted to

Mi. Deputy-Speaker: Order, order.
Dr! Savage is an expert. He is a very
exalted person and he is a man of
international reputation so far as this
matter is concerned. I know per-
sonally that it is with very great pains
that he is brought here and there can-
not be laughter over that Imatter.
Whatever we do here is not only being
watched by ourselves but others are
also watching. Therefore, we must
not treat such persons as lightly as we
are doing. After all he is a man of
international reputation.

Shri Nanda: I come to another
phase of the same point of ‘hasty pre-
paration’. It was further alleged that
the Hirakud Project had no data
about the river-flow and there were
no geological investigations made, and
therefore how could the project pro-
ceced? Here I have got an old musty
document. I believe the hon. Mem-
ber, Dr. Meghnad Saha has seen this
if nobody else has. It is a report on
the occurrence of floods in the Orissa
delta by Prof. Mahalanobis.

Shri Meghnad Saha: I have seen it.

Shri Nanda: This was prepared in
1932 and revised in 1941, and covers
a long period previous to that. Very
claborate data have been collected by
this gentleman about river floods etc.
and very useful information is em-
bodied in this book. Rainfall records
are available from 1865, gauge read-
ings from which discharges of the
river are calculated are available froin
1868 at Naraj, since 1921 at Sambalpur
and since 1946 at Hirakud. In addi-
tion to all the data already available,
special arrangements were made tor
collecting supplementary data which I
may inform the House, makes very
little variation so far as the conclu-
sions which could be drawn from the
earier data are concerned. All these
data were utilised fully at the time of
preparation of the plans for the
Hirakud Dam,

The other point which was raised
was that we had no sure basis for our
work which will reauire information
about the geological conditions of the
area. Now that may be necessary for
two purposes, firstly in  connection
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with the digging of the foundations,
which is a very important matter and,
gsecondly, for studying the mineral
deposits of the area. I have got in-
formation here which I might offer to
supply to the hon. Member, which
shows that so far as the site for the
foundation was concerned very, very
careful enquiries were made. The
site was examined geologically by the
Geological Survey of India in Decem-
ber 1945, and by Dr. Nickel, an Ameri-
can geolugist, in April 1946. Also a
large number of deep bore holes were
made and a geologist of the Govern-
ment of India was stationed at site
from 1948. I think this can be con-
sidered very good work. So far as
mineral deposits are concerned, which
possibly the hon. Member has not got
in mind, special arrangements had
been made for examining this question
and a geologist was stationed there
for the purpose of making all the en-
quiries that could in that period be
made. Extensive investigations were
made by geologists and research otfi-
cers and a well-equipped research
:fsung laboratory has been set up at
te.

1 will not labour this point any
further. I will come to the next point
made by the hon. Member, that is
about the French mission. Among the
irregularities to which the hon. Mem-
ber would invite the attention of the
House was this one, namely that we
“asked a French mission to advise
them on the possibility of rendering
the river below Hirakud navigable,
and they wanted to have a diversion
canal so that the water may pass
when the construction work was being
undertaken. The French engineers
who have their own great experience,
because they had done reclamation of
their own valley, gave their judgment
definitely against it. In spite of that
the bridge was constructed at a cost of
1-5 crores”. etc. etc. The position is
that this mission was requested to
review the proposals already made
with regard to navigation possibilities
in order to secure a second opinion.
That mission’s opinion was more or
less on the same lines as that which
our administration had arrived at.
The French mission agreed that the
navigation was possible from Hirakud
reservoir to Chiplima by power
channel and from Chiplima to lower
down by canal or by building a cert-
ain number of weirs. That was just
to emphasise that the French mission
did not express any view contrary to
what was held already here and fur-
ther that nothing was done which was
against the recommendations made by
this mission.

83 PSD.
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Now I come to the question of the
bridge about which a great point was
made, saying: “Here is a bridge under
which possibly water is never going
to flow, why have you built it? You
have spent Rs. 1} crores on it.” In
the first place, I do not know of any
bridge on which Rs. 1§ crores has
been spent in that area. There are
two bridges on the National Highway
No. 6, one is where the Hirakud Pro-
ject administration was '‘doing a job
for another body and all the cost of
which—about Rs. §6 lakhs—is going to
be met by that body. And this bridge
across the Mahanadi from all reports,
is a very sound piece of construction
and something which has evoked ad-
miration. But this project is not going
to undertake any expenditure on that
account. There is another bridge of
which the cost is only about Rs, 13
lakhs and out of that about Rs. two
lakhs is being contributed by the
Ministry of Transport. Some part of
this expenditure, about Rs. 2} lakhs
was spent on providing a double rail
track. Why had this to be done? And
why had the part of the expenditure
on raising the piers to be incurred? It
was done so that if navigation s
started at any time then the other ex-
penditure incurred may not be wasted.
So, all that, possibly a matter of Rs.
half a lakh, can be debited to naviga-
tion. And we are having our own
railway in order to get building mate-
rial from a quarry across for which
some arrangement had to be made for
a railway track. If not a bridge of
this kind at least on embankment
might have been necessary which
might not have cost very much less
So, all this point about the bridge
and about incurring so much loss and
8o much wastage has no foundation
at all,

Another point that the hon. Mem-
ber made., and that is a very serious
point and I have feelings on that sub-
ject, was about nepotism, provincial-
ism, favouritism, corruption and all
that. (An Hon. Member: Are there
any doubts?) There are no doubts
that nepotism and corruption may be
existing to a certain extent in the
whole of the country, in various pla~es.
(An Hon. Member: In the whole
world.) Therefore, if I am asked ab-
solutely categorically to deny it I am
not in a position to do s0. What was
made to appear was that malpractices
were rampant in that place, the whole
place was reeking with corruption end
the serious part of it—there are two
parts to it, one about contractors and
the other about the staf—was ‘his,
Let me take the question of contrac-
tors. The point of criticism was that
Orissa people were not being given any
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¢hance and“hot'a single Orissa con-
“tréictor 'hals been given a  contract.
‘Regarding  this 1 have figures here.
©Out of a total of 426 contractors ap-
proved by the Contract Board the
number from Orissa is 164. There is
mshother piece of information—the Lig-
gest singlé contract has been awarded
‘to’ the ‘Kalinga Company which is an
‘Orissa firm, The total value of works
executed through contractors at Hira-
kid Dam and other ‘allied projects is
‘dbout Rs. 244 crores. Out of this nearly
vne crore worth contracts were given
to the Orissa people. I think I should
not press this point about contractors
further, There is an approved list and
no econtractor from Orissa who came
forward to be Included in that list was
ever ‘refused. The fact is that many
bf the'cantractors who get themselves
registered do not comc forward when
‘the actydl work is to be done. There-
fore the work is entrusted to people
who are capable of doing it and
among them there is a large number
of ‘Orissa people.

'Shri Sarangadhar Das: May I «now
whether the contracls were advertised?

Shri Nanda_.: I will dome to that.

The question . ot' relations was also
raired. The fact is that under the
rules no contractor can ‘work under
an officer. who is a relation of his. -

In regard to Orissa’s representation
on the stafl. let me give the figures. It
is not a fact that there it no officer at
all fromn Orissa employed on this pre-
ject. The total number of gazetted
officers employed on the project is 89;
the officers from Orissa are about 20
per cent. This includes one Superin-
tending Engineer and three Executive
Engineers. In the non-gazetted posts,
out.of a total of 476, the number from
Orissa is 118.

A guestion would have arisen and
an answer m@y have been due if it
could be shown ..that there was a
single officer from Orissa who was
available for this projert, but was not
recruited or given a chance to work
on jt. I would like to have a single
iflustratior of that.  The fact of the
matier iy that the Orissa Goverbhment
was approached time and again to
lend their officers.  Only two officers
were not taken in because they had a
bad record. I{ was: because no mare
officers were available in Orissa that
others had to be employed. . After all
it you have to.carry out a project yuu
must have the nersonnel for it amd
it so hoppened that at about  that
perjod there were . persons -displaced
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from West Punjab and Sind who were
available.. Therefore, they were em-
pl . What - harm has been Jone?
But for it, possibly, the project would
not have gone. ahead at all. The
Orissa Government has time ~a&nd
again been approached to take owver
the project. They were approached at
east to carry out the construction of
he canals. ‘But it is not their fault.

"After all this is a business requiring

a high degree of experience and
availability of personnel and maybe
they have wisely contented thems-
selves with letting it be done in
this way. But let it not be said that
injustice hras been done to anybody in
Orissa. :

I would also urge that we should
not talk like this about our officers.
We want things to be done properly
and efficiently. It will not help our
work if we go on damaging their re-
putation by saying all kinds of things
about them. It will only destroy their
morale and without morale no gond
work can be turned out. To malign
and libel a whole group of people......

Shri Vallatharas (Pudukkottai):
On a point of order, Sir. Criticism
was made about the conduct of cer-
tain officers—which included nepotism,
corruption, ete.

Mr. Deputy-Speaker: But what is
the point of order? An hon. Mem-
ber who rises must merely state the
point of order. He ought not to en-
large; upon it into a -diseussion.

8hri Vallathdras: The hon. Minister
stated that criticismof the work of
officers would - affect * ‘their - morale.
Does it mean that we should not cri‘i-
cise the actiog of an officer or officers?

Mr. Deputy-Speaker: The hon. Minis-
ter says that there may be some cor-
ruption generally; he wants to prove
by facts and figures ' that
charge ¢an be made. °There
point of order in this.

no such
{s nd

Shri Nanda: 1 have already suid
that I do not lay any claim that there
is no corruption or nepotism in that
area. There may be and I am sure
there is. I have experience with con-
struction works in thé municipal com-
mittees and other bodies and I know
that corruption does exist. It is our
business to eradicaté it; but thut is
not going to be doné in this way. We
are all agreed and we all want ‘o s:s
that we totally eradicate nepotism an
corruption. But mmany things have to
bé done for . 'We have to raise th
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moral tone of our society and organise
public opinion, There are ways of
doing it—not by just attacking a set
of officers who cannot come and de-
‘fend themselves here.

‘Some Hon. Members rose—

Mr. Deputy-Speaker: The hon.
Minister should not be disturbed by
cross questions. There is very little
time left and he has to answer many
meore points.

Shri Nanda: Then, Sir, about the
contracts it was said that they were
not advertised at all. This is wrong,
All works beyond Rs. two lakhs are
given only by calling open tenders
fully advertised and now even smalier
contracls are given on that basis.

It was also said that there was no
schedule of rates at Hirakud. 1 do
not know where hon. Members got
that information from. A schedule of
rates has existed from the very start
and was approved by the Contract
Board as soon as it was constituted.
It is being modified from time to time
according to conditions. )

There were one or two other points
made about Hirakud. One was about
some she-buffaloes. 1 made an ex-
tensive search for the she-buffaloes in
the records of the Hirakud project
and I did not find any trace of them
there at all. Nothing has been debit-
ed to the project on account of any
she-buffaloes. I think there has been
some kind . of mistaken identity!
There were some he-buffaloes doing
some kind- of compaction work on the
project. The other point was about
misuse of public property for private
purpose. I am assured that there has
been no use of public property for
private purposes without assessment
of hire charges.

fllustration of extrava-
irregularities perpetrated

Another
gance and

was the instance of sleepers. It cers-

tainly looks odd .that sleepers should
have been brought so far away from
the Punjab. Surely Orissa can pro-
duce this kind of stuff. I have gone
fairly minutely into this question and
my impression at the moment is that
what happened was this. Some work
had to be done for which sleepers were
required and had to be there within
a particular time. The engineer con-
cerned made efforts to secure them
locally. He approached the Stores
Division; he approached the  Sleeper
pool; he asked the Chief Conservator
of Forests of Orissa. Not onc of than
was in a position to sunply the re-
quisite nuantity. Therefore. the Con-
servator of Forests. Punjab. was ap-
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proached md' he supplied them. 'l'hk
is the position regarding sleepers.

Coming to the question of the
Hirakud Project, as I see it now, "1
find that very rapid progress iz being
made there. The engineers there are
doing a fine job of work. I do met
know whether I am going to have
another hour to deal with the D.V.C.,
Bhakra-Nangal and other projects.
Because it is possible to make a sweep-
ing allegation and say ‘this is some-
thing terribly wrong’, and we have to
produce the material in order ‘to
satisfy the hon. Members and the
public outside that these are not valid
or correct allegations. I was stating
about this project, that I have noted
what progress is made. Here is &
testimony from Dr. Savage who visited
the Hirakud Dam in the month of
March. 1952:

... It is desired to express
sincere congratulations to all the em-
glneers and construction forces in re-
gard to the very great progress made
on the proiject since my last visit in
1951. I wish particularly to -
ment Shri Kanwar Sain for his out-
standing attainment in organising snd
expediting the desikn and construe-
tion of this most important preject.”

Since then a great deal has been
done. Because of the limitation of
time I do not want to read about all
the millions of cubic feet of concreting
and carth-work which has been ac~
complished there during this period.
I'may he asked whather everything is
all right and whether after all my
search and enquiry T have found noth-
ing wrong about Hirakud. No. T do
not sav that. T must confess *hat
certain things T did not like. For
example. in regard to the stores or-
ranisation there. for a period, things
were not all verv well. The records
were not up-to-date. The explana-
tion' is that thev had not rot the re-
quisite staff, etc. Whntever the ex-
planation, for a period the situation
therc was not satisfactory. But the
latest position is that a sperialist con-
nected with the Internatinoal Eco-
nomic and  Tecrhniral  Co-oneration
Nivicion wha visited this place has
found that the nposition regarding
stores. arenunts and organisation s
very saticfartorv now.

Shri Velayndhan: Was there no in-
ventory of the stores?

Shri Nanda: T arm having a full en-
quiry inte the nosition of the stores.
snd T will 14 hon Memhers know. T
will take them into confidence. share
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with them my own conclusions, whe-
ther there were very heavy leakages,
whether any loss occurred—because at
some stage the stores organisation was
not perfect. I will let them know, but
I am not in a position to say now.

There were other things also. For
example, with regard to the organisa-
tion there internally, there was mnot
that complete accord between the fin-
ancial set-up and supervicion and
eontrol and the executive administra-
tion of the project. That led to diffi-
culties. This is the subject-matter of
an enquiry, about which several ques-
tions have been asked. I have receiv-
ed an interim report and the final re-
port will soon be coming. I may in-
cidentally refer to this charge that
enquiry committees are appointed, re-

rts are received and we do not lay

em on the Table of the House. In
regard to both the reports which are
fn the minds of hon. Members, even
ff there were anything in them which
is disparaging or which castes a re-
flection on us, I will be the last per-
son to hold back anything from hon.
Members, because our object is to see
that very soon we create conditions
that all the hon. Members will be
satisied that to the maximum extent
humanly possible we are doing our
best to see that this national asset—
that is our river waters—is conserved
and is fuuny utilized and our invest-
ment is made the best use of. In
these committee reports there was
mothing that was in any way unwel-
come 30 far as the Government is con-
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cerned, and we will very soon find it
possible to lay on the Table of the
House the other report of the , Ad-
visory Committee. And the report re-
garding the financial set-up—when the
final report is received—will also be
put up before hon. Members.

1 p.M,

Shri Velayudhan: Are we continu-
ing, Sir? It is one o’clock already. It
necessary we can meet at four o'clock.

Mr. Deputy-Speaker: I believe the
hon. Minister has got a lot more to
say. .

Shri Nanda: If the hon. Members
who had raised questions and inade
criticism about the D.V.C., the Bha-
kra-Nangal, etc. want to listen to the
replies thereto, then I will need sume
time.

Shri Syamnandan Sahaya (Muza-
ffarpur Central): But that reply could
be given at the end of the debate on
the Planning Commission.

Hon. Members: No, no.

Mr. Deputy-Speaker: His reply can-
not be interrupted like that. Alreaay
there has been so much of hiatus. It
is left to the Government, If the hon.
Minister and the Government want
this to be carried on, then the House
can consider this tomorrow, and the
other programme will be postponed to
that extent.

The House then adjourned till o
Quarter Past Eight of the Clock ox
Wednesday, the 2nd July, 1952, :
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